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Shri Madhu Limaye then left the House.
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12.45 Hrs.

MOTION OF THANKS ON THE PRESI-
DENT'S ADDRESS

MR. SPEAKER : We will now tahe up
discussion on  the President’s  Address.
Shri B. K. Daschowdhuy.

SHRI R. K. DASCHOWDHURY
(Cooch-Behar): Sir. 1 beg to move:

“That an Addiess be presented to
the President in the following terms:—

“That the Members of lok  Sabha
assembled in this Session  are  Jeeph
giatetal to the President for the Addiess
which he has been pleased to deliver to
both Houses of Parliament assembled
together on the 18th February, 1974 "

SHRI JYOTIRMOY BOSU (Diamond
Hairbour): You have seen our gratefulness
in the ential Hall on the 18th!

MR. SPEAKRER . Don't be proud ot
thut. There i nothing to be proud of.

SHRI JYOTIRMOY BOSU: We are not
ashamed.

MR. SPEAKFR : If you are not ashamed
of it. then God help.

SHR! JYOTIRMOY BOSU: Let them

help others

SHRI INDRAJT GUPTA (Alpose):
God will pot help Mr. Jyotiimoy Bosu.

MR. SPEAKER : Nothing cun help
ham. It is much better if he had hept
quiet.

SHRI B. K. DASCHOWDHURY : This
House has conferred a great honour to the
people of my constituency by permitting
me 10 move this respectful Meotion of
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Thanks on the President’s Address Sir, as
I said, 1t 15 a great honour to the people
of my constituency as I represent one
of the rural constituencies ot ow country
and at the same time a bachwaid region
Sir, I said that 1t 15 a respectful Motion
of Thanks on the \ddiess that the Presi-
dent delnvered on the 18th of February
1974, becaure the Adidress menuons all
aspects that we are facng today As a
matter of fact 1t may be aigued by some
that the Presidents Addiess v nothing
more than a ntual | do not arrce Su |
feel it 1s a solemn occasion Further 1
feel, Su, that the Addiess pxe»'cmed this
year by the Preadent s o document of
reality T feel that the Addiess ot the
Piesident v to be  judged by hw own
«andour, 1 to be judged by his  own
temperam nt The Addiess which has been
presented has not lett any mattas which
we are facing today

Not oniv has the Presidemt mentioned
the problemec bhut he has also gnen the
gmdelnes and chilhad out whit we as
the representatines of the people hive to
do I quote from the last pata  of the
Presidents Addiess

“The formidable challenges that the
nation faces can be turncd mnto an op-
portunity by a detctmined people 1
have no doubt that as the representa-
tives of the people. you will give the
rnight lead in a spint of dedication and
constructive cooperation ond that the
countiy will overcome the present diffi-
culties and emcrge stronger and moie
united to advance along the chosen
path ”

This is the duty that has been cast upon
he elected representatives This 1s  the
duty that by our determined effort, by our
sincere dedication by our constructive ro-
operation, we must take the country to the
path of progress and to advance along the
chosen path

As T said early. the President’s Address
is really a document of reality He has not
even failed to mention the stark reality
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that we are faung to-day. 1 again quote
from the President’'s Address :

‘The mse in pies and the scarcty
of food artiles, patticularly n deficit
States, 15 of piime concern to the people
and the Government The expectation
that the good Ahanf haivest of 1973
would help to stabtise pices hay not
matetialised ”

So. as
dent has

I said 1n the Addiess, the Piew
not minced matters He has not
hositat d oither to mention afl sides He
has onlv culogised the achicvements ot the
Government but cven mentioned the dem
gtation ol the Government | agun quote
fiom the Address page ! para 2

such
SUCLLs

laced
quick

Saidom has a countiy
Wgantie  problems  n
slon yedt after yeai as we
hue  thoes Tt thice  vears It
has been a continuous testing of the
naticn s mettl  the naton has saivived
these  difhculties and has  not  allowed
them to come in the way of 18 basic
endeavours wowards deselopment This
s no mean achievement and should not
be ignored, even though positive aspects
are apt to be overlooked m  dificult
times ”

Having reteued to the forewight and
guwdance given by the President in his
Address, 1t 18 now our duty, the duty of
the elected 1epiesentatives of this augst
House, to come to a proper dectsion in
a democratic mannei, after having deli-
berations and discussons We should come
up with a spint of determination and dedi-
cation and with a spirit of constiuctive
cooperation to face these challenges

Being on the threshold of the beginning
of the Fifth Five Year Plan the nation
seems to be grouping for answers to some
of the fundamental questions that the re-
cent developments 1n the countty have
brought up to the surface with greater
clarity than before One of the most im-
portant things to-day that we have to con-
sider is how adequately equipped are we
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to face the challenges of the shortages and
production  shortfalls 2 Obviously,  the
question that I would like to put is this.
How are we going to solve the problems
of the challenges before the nation to-day.
Is it by inciting violence and bandhs? 1
would ask of my friends who are inciting
and taking a cue under the garb of short-
ages and production shortfalls, to give the
answer as to how it will help them to
overcoiae the challenges before the nation.

This is the thing that one has to consider
in present circumstances. It is not enough
to focuss on shortages of foodgrains and go
on censuring the Government every now
and then for it. Just a while ago, questions
were raised that in certain parts of the
country, particularly in West Bengal, in
constituencies, clections have  been
by the Election Commissioner
and it is surprising that the Government
are being held responsible by the opposition
for that.  The action of the Election
Commissioner show how democratic princi-
ples are being practised in the country.
As rightlv mentioned in the Address, one-
{ifth of our total population is going to
the poils in the country and it has started
already and will be ended by tomorrow.
If there any troubles over here and
there for smooth conduct of elections, it
is for the Election Commissioner to take
the proper steps in such cases. And, as
some hon. Members pointed out, the Elec-
tion Commissioner has also taken imme-
diate steps. In fact, it is the duty of the

some
stopped

dre

Election Commissioner to take immediate
steps.
SHRI ¢ H. MOHAMED KOYA Man-

jeri): Government have no responsibility?

SHRI B. K. DASCHOWDHURY : If
he feels that the Election Commissioner
has to be given guidance by Government.
I would Jike to ask, how he will reconcile
the suggestion. as in the Constitution, the
Election Commissioner is a separate body;
be ic an autonomous body. . . .
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SHRI JYOTIRMOY BOSU : This Par-
liament can give a directive to the Election
Commissioner.

SHRI B. K. DASCHOWDHURY : 1
cannot understand the reasoning of the hon.
Member sitting in the Opposition. If Gov-
ernment give guidance to the Election Com-
missioner, they will say that the Election
Commissioner is nothing  but the hand-

maid of Government.
SHRI JYOTIRMOY BOSU : He is. so.
SHRI B. K. DASCHOWDHURY : If

the Election Commissioner is given a free
hand, they will say that this Government
is not doing anything. ..

SHRI JYOTIRMOY BOSU : Does he
have any doubts ? There is a superannuated
man as Election Commissioner.

SHRI B. K. DASCHOWDHURY : 1 am
not vyielding, Sir.

The major question that 1 had put before
was this. Are we adequately equipped to
face the challenges before the nation in
regard to shortages and production short-
falls? We know that we are passing tarough
very Jifficult times, not only during this
year but for the last three years. As the
President has rightly mentioned. it has
been a testing time for the nation’s mettle.
and we  have survived. and Governmen.
have uchieved success in the past years.
But there are certain reasons why there is
still agony. and the President has appre-
ciated this understandable agony in the
minds of the people.

Coming to the question of food and fuel.
especially in regard to the food shortage,
I have raised the question whether these
shortages would be made up and whether
the nation will be benefited by the incidence
of violence and other things that we are
seeing today. Actually. these agitations and
resort to violence are creating difficulties
in the way of just solution of the problems.
That is why in the Address it has been
mentioned that we can arrive at a proper
solution of these problems only with a spirit
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of service, 'a spirit of dedication and with
patience after evolving a proper way and
making a proper decision.

SHRI JYOTIRMOY BOSU For how
tong ?

SHRI B. K. DASCHOWDHURY : In
regard to the shortages of foodgrains, what
do we find today ? Just today during the
Question Hour, Shri Shinde, the Minister
of State in the Ministry of Agriculture
rightly said ‘Look at the food prices today
in the world market’. While in pas. vears
the price was $70—80 per tonne, now it
has gone up to three times or more,
$215--220 per tonne. This is the scarcity
position throughout the world. You know
that in the last year even socialist coun-
tries like Soviet Russia and China had to
purchase a huge stock of foodgrains from
the US and some other countries wher-
ever they were available. Judging from
this we know what condition we had to
pass through in 1971 which was a testing
time for the nation because of war with
Pakistan, the years 1972 and 1973 followed
with severe drought and flood.

MR. SPEAKER:
after the Lunch recess.

He might continue

[

13.01 brs.

I‘lm Lok Sahha adjourned for Lunch rill
Fourteen of the Clock.

The Lok Sabha re-assembled after Lunch
at five minutes past Fourteen of the Clock.

(M. Deruty-SPeEAKER in the Chairl

MOTION OF THANKS ON THE PRE-
" SIDENTS' ADDRESS—Conra

 MR. DEPUTY-SPEAKER : Shri Das-
chowdhury will continue his speech.

SHRI B. K. DASCROWDHURY: : Su',
I was emphasising the point of the chal-
lenges before the country today as the
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shortage of food producnon and other. pro-
duction shortages. We must go back and
tuke stock of the situation and the causes
for the shortage. Only this morning the
hon, Minister said in answer to a question
regarding procurement that in the year
1970-71 the food production was to the
extent of 109 million tonnes. Jn 1972-73
it decreased, went down, to a figure of
95 million tonnes. This is one side of the
picture.

Then, before 1971-72, the requirements
of the fair price shops and ration shops
were normally met from the imported sup-
ply. In those years, the prices of food-
grains and other commodities in the coun-
try were much higher than the price of
the imported commodities. To quote onc
example, the price of fertilizer in the in-

ternational market some three or flour
years back was so low. so ridiculcusly
cheap because of the glut in fertilizer

production in the international market that
we found that the transport cost was much
higher than the cost of fertilizer itself.
It is in this perspective that we have to
view the present situation.

We have certainly an obligation to in-
crease our production und incresse the
. supply through the public distribution sys-
tem. How that is to be done is the biy
question today. In those years the demand
for the public distribution system through-
out the country was not so much. Hardly
4 million to 5.5 million tonnes were need-
ed for distribution through the public dis-
tribution gystem and almost this entire
dcm’md could be met from the imported
suppheq of foodgrains, because of low
prices and other facilities, like the facility
of getting concessional rate for foodgmxm.
and so on.

. From 1971 the food crisis has been more
aggravated by two successive droughts and
floods in some parts of the country and
the country’s food production went down.
The result is that we do not have sufficient
stocks to feed our -own people. At the
same time, we find that the international
prices have pone up to such an extent
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making it almost impossible on the part
of the Government to import substantial
quantities of food. Yet, the Goveinment
did not sit idle. Finding no other alterna-
tive but to gear up internal procurament
from ull parts of the countiy, as fur as
possible, the Government lost no time foi
th(ﬂ.

It is suid that the system of procwe-
ment and the procurement policy of the
Government have faited. It 15 not a fact.
In the earher years, ¢ven i the year
1972, the procutement was to the extent
of 7.5 oullion tonnes. Only m the previous
vour the procuiement was to a4 certain ex-
tent more than that e, 8 4 million tonnes
In il other yeurs it was less because it
Was ot necessary  according to the exi-
penies of the cucumstances to have more
and more procurement But, having declared
ourscl.es that we ate not going to be
broaboaten by food-supplying  countiiss
hke the United States of America, having
dinded that we ate not going to beg for
foad, having decided nghtly mn the yew
1971 10 mantain outselves out of ow
own stoch, it was the declaied policy of
the Government to have more and more
internal procuiement and to distnibute those
thiough the net worh of public distiibu-
ton  s\stem

What iv the posiion today ? Fien the
monthly guota that has been supplied by
the Government to 1.75,000 fait  price
shop~ 1s to the eatent of 8 lahh tonnes.
I we calculated on the basis of & lakh
tonnes. annually 1t comes to near about
10 million tonnes. Wheic can we have
this ? Fither to puichase from  outside.
import it, or to gear up our procurement
drive. But heirc we find, wherever pro-
citement diive is theie, there are interested
parties to cash in on the economic diffi-
cultics and shortages in the country, pro-
pagating no more procurement, telling the
people “procurement —never, never”. They
ure the persons who are alo saying that
the Government has failed in their pro-
cutement diive.
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I find, there ig a big contradiction. On
the onc side, they are not allswing the
people to hand over their excess foodgrains,
helping the  procurement drive iv the
national interest and, on the other hand,
they aie putting pressure on the Govern-
ment that the Government has faued in
their prociiement dnve, It has to be consi-
dered whether it is only the Government
that has got the responsibility for procure-
ment. Certainly, the Government has got
the i1esponsibility, but whether other parties
which we claiming that the procurement
drive has totally failed have uny obligation
or esponsibility to the people. Tet my
hon. friends answer that,

Not only that. Even during 1ecent clec-
tions, we have seen that on one side they
are cliiming that let theie be more price
for the procurement of foodgrains and,
on the other side. they are claiming that
the issuc price of foodgraws should be
subsidised mote and that its price should
be lowcied. 1 temember to have scen one
cuttoon published in the newspapers Some
davs before it was published as an clection
poster  On the one side it is  written :
more prices for the procurement of food-
gramns in the rural areas. At the same
time, coming to the suburban ateas, citics
and towns, it is wiitten : lower issue prices

I cannot understand 1t. This is what is
bemg said by the Opposition paities. On
the one side, they ate saying that let there
be more prices for procurement ot food-
grains and, on the other side. thev are
saying that let there be lower issue prices
How to solve the problem ? Even accord-
ing to a modest estimate, the Giovernment
is paying to the tune of Rs. 250 crores a
year as a matter of subsidy for the distri-
bution of foodgrains through public dis-
tribution svstem If the prices of food-
grains are to be increased more and, if
the issue prices are to be lowered. it
means more subsidisation—which means
double or even treble the amount now
paid, i.e.. Rs. 700 to 800 crores moic. At
the same time, it is said by the oppec ition
partics that the Government is taking re-
course to deficit financing. It has been said
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i the Address that under certain compell-
g circumstances, the Government has to
resort to deficit financing to feed the people
m the drought-prone areas Even in the
Address, it has been mentioned that defi
cit financing has been done i1n the best
mteiest of the country without curbing
any expenditute on the Plan development
works and other essental  things, eg
Defence and other things That 15 a big
programme If we are to muiease the food-
grains prices or the procuiement piices. das
they are demanding and, at the same time
i we are to lower the 1ssue prices,
i means more defiut financing——more
mflation Again, on the one side, they ae
saving that let there be restrictions on the
deficit financing —1 appreciate 1t But at
the same length of argument, they ate put-
ting pressure on the Government thot let
there be more subsidisation on {oodigtamns
and other things These two ideas are
irreconcilable It 1y ifficult to unde rstand
the philosophy of some of the persons who
are just mating violence and doing many
other things on this particular issue

Now, let us come 10 ol cemsiv It s
known to all what the o1l crivis meas to
day Not only otl crisis Frven from a lhittle
before the o1l crisis took 1ts sway the 'nter-
national monetary situation o1 thc mter -
national price trend had gone to such an
extent that 1t has become impossible on
the part »f the Government to in»ul.ie our
own economy against such trends of piwe
rise throughout the world

Viewed 1n this peispective. we have (o
come to our own concluston how we have
to solve this problem As 1 iy said,
nowadays even the piices of essential com-
modities 1n the international marketr have
tnpled or 1in some cases even moies, But
even then what do we find today ? Our
Government, under the leadership of our
Prime Minister, 13 managing the country,
18 managing the economic affairs, m the
best interests of the mation Now what
do we find throughout the world? Look
at Japan, one of the most industrialised
countries. The Japan's economy is just in
doldrums; practically a sort of state of emer-
gency has been declared because of the price
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rise and the inteinational pressure on
her own cronomy-—the price rise of oil
and all that Took at West Germany. In
West Germany, another highly industrialised
countrv, they have started retrenching the
foreign workers from their country. ook
at Great Britain What is the impact of
this international crisis and the increase in
the piices of other essential commuxdities

Well, 1t 15 all known They have
starfed  wotkhing only three days
m  a week The  dayafter  to-
motraw  Gieat Britan 15 eping  to

have a snap General Pell and there the
1ssue 1v whether, on the pressure of certain
organized sector, whether the Government
of M1 Heath 15 to stand, nr the nation hus
to ber the brunt of all these ‘Be firm
and far’ =15 the call given by the Prime
Mimister of Fngland

Not only this What have we seen n
the ¥ uiopean Common Market * The } u-
ropean Common Maiket in the course of
less than a decade, has come to be <o
big such a giant bhut because of the inter
national price structure because of the cil
crisis vely high price of oil, even the Tu
ropean Common Market 1s crumbling down
and down We know thit France one of
the big major partners of Fuiopean Com
mon Maiket has started negotiating umily
terally even changing their long standin -
policy —it 15 onlv to save the Government
of France — with the oill-producing count-
ries so that they can have oil under certc n
sympathetic considerations under cenain
fau price  This 1s the position in the whole
world We have seen that the value of
the Dollar, one of the hardest currencics,
has started falling down because of the
international cristss Is 1t possible on the
part of the Government of India or is it
possible on the pait of any Goveinment to
insulate her own economy without feeling
the impact of this international crisis in this
regard ? It 1s not possible. If any one
claims so, I must say that he is only trying
to have his own buillding—well, out of
nothing. -

What have we seen regarding our poli-
cies ? Take for example, oil. We find
that, if theie s any country todday i the
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whole world, it is perhaps India, the Go-
vernment of Indha, which is receiving
fullest cooperation and sympathetic atten-
tion from the oil-producing nations

We have seen that Only the other
day our Minister of Fxteinal Affairs has
made a statement that Government of
India have entered into an agreement with
the Government of Tran and according to
the agreement they will supply large quan
tities of oil to feed our refineries, parti-
cularly the Madras Refinery Not only
that, Iran has entered into an agreement
with our Government to supply crude to
such an extent that at least, two-thuds
of our requirement will be fully met this

vear We have good relauons with Iran,
Iraq  Saudi  Aralva and with other,
oif pto lucing  countries Our ONGC

15 taking all possible steps even to exp'oie
new wells 1n the otl-producing areas What
does 1t mean ? [t means that the policv
that we have pursued 1n the past in regard
to the West Asia cusis, 1n regaid to  the
oil-producing  countries the Arab count
ties hid started giving us dividends 1t has
nut only statted giving us dividends 1t also
nroves once again that the policy pursued
by the Government of Tndia 14 one of the
most successful policies cven dreamt of by
iy of the countries of the world Our
policies huwe been wvindicated «mp etelv
ind they have been successful

We have been clamouring that the buth
of Bangla Deshis a teality, Bangla Desh
must be recognised by every countiy, not
only by Pakistan Prime Minister Bhutto
so long delayed recogmtion through vari-
ous tactics but ultimately, he hai to see
the realities and only the other day, Bangla
Desh has been 1ecogmsed by PBakistan

We hope that the policy pursued by
the Government of India, the policy pur-
sued and consistently pursuved m all facets
of our foreign relations the whole world
will come to realise that it is the corrcct
and real policy to pursue in the field of
International relations
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In the last session, T think, in the fist
week of December. when one of our grea-
test friends of Soviet Union, Comrade
Biezhnev come here, he sud m unequivo-
¢al terms that in the field of foreign re-
lations 1n peace, progress and co-opera-
tion and 1n rapidly stabilising the econonues
of the Government the steps taken by
the Government e unparalicl There is
no doubt about 1t Also other forcimm
dignitartes

SHRI INDRAJIT GUPTA
saird ‘unpaiallel’

+ He ncver

SHRI B K DASCHOWDHURY My
friend has disputed 1t Tet me quote what
he said He said :

‘We highly appreciate the position
taken with regard to the Muddle
1 ast events by the Republic of
India which resolutely and un-
ambiguously bached the just cause
of the Arab peopoles The stand
taken by India 1s not fortuitous
On the contraty 1t is indicative
of her general role m modern
international relations as a peace-
loving state actnely fighting fcr
the cause of peace and for the
people s jights”

This 1s what he sawd

SHRI INDRAJIT GUPTA
quatiching with that part

SHRTI B K DASCHOWDHURY 1
will quote further to substantiate my point
This is Induan and Foreigzn Review This
is what he said ?

I am not

“He smd that Soviet people ate well
aware of the magnitude of the
Indian people’s contribution over
the centuries to the treasure house
of world cultite, and of the
significance of modern India’s
achievements 1n the tield of eco-
nomic and social progress

You have it here ..
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SHRI JYOTIRMOY BOSU : This is
what you say in your UP election posters.

SHRI INDRAJIT GUPTA : It is not

the same as what you said.

SHRI B. K. DASCHOWDHURY : You
also know it well but now you argue for
your nwn purpose probably.

So. what we find is that we find in all
aspects, we find either in the home policy
or in the internal policies or in the motter
of foreign relations with other countries,
particularly, in order to accelerate the
progress of peace and peaceful co-existence
with various countries of the world, the
lead of India is being taken as granted
almost by all countries of the world by
and  by.

Even then we find that the problems of
the country have not been solved in all
spheres.  There are difficuities. That s
true. That has been amply stated in the
Adress also. 'There are difficultics. But,
how to overcome these difficulties ? [Is it
enough for some people to call for vio-
fence ? Ts it enough to call for bandhs ?
The people, who may feel that this may
show a sort of resentment. maybe erough
for them to show their resentment. But
how will these solve problems of the coun-
try ? That is a big question to-day. It
should be our determined effort to solve
all our problems and to meet the challenges
the nation faces to-day. We must sur-
vive in this strugegle. We must surviva as
a good citizen as any other member of
the world. In that respect., all viclences
and bandhs and even the strikes from time
to time will be more harmful to the nation.
The stoppage of production is  harmful.
Even a few days ago there was a jute sirike
in West Bengal. My friend is very careful
to hear about that. But what is the im-
pact of the jute strike in West Bengal ?
There was a production shortfall to  the
extent of Rs. 50 crores on a hnmbie ¢sti-
mate. Again, the railway  strike which
created a bottle neck for the easy transpor-

25, 1974 on President’s Address 252

tation, easy movement of our locomntives
has caused a loss to the extent of nearly
Rs. 75 crores.

What is more, it is putting the clock
back. The bottleneck created in the way
of transportation of essential commodities
like coal and others created a loss of steel
production to the extent of 2 iakh tonnes.
To whom these losses go ? This loss is to
be borne by the nation. And how ? With
these sorts of strikes, bandhs and violence,
who have got the benefit ? 1 will ask cne
thing of my friends and those persons who
are following that path. I will ask them that
they may do very well turn their eyes in-
wards and to have an introspection and
ask to themselves, to whom these soris of
strikes are giving the benefit. And, vir-
tually who are benecfited ? Is the nation
benefited 2 Are the poor people benefited ?
Is the conutry benefited ? Then, how are
you serving the cause of the nation? You
are a dedicated soul, you are a dedicated
person.  You have an obligation to serve
the cause of the people. Now, it is a
challenge before the nation whether you
have to create this violence, whether you
have to create this transport bottleneck.
We have to suspend the call for strikes and
bandhs for any time and no time.  This
is not the time. So, let them have an
inward look, that is those who are suppor-
ting these types of agitations, strikes, bandhs.
i ol

Sir, there is no doubt that we are con-
fronted with price rise and  production
shortafall and Government is  certainly
taking adequate steps in these directions.
Government will take even the  strictest
measures whenever they  are necessary.
Much has been szid about the experience
recarding  the  procurement target. 1t
has been said about hoarders and cthers
should be punished. T agree, Sir. But
there is one thing which I would like to
say. Some hon'ble Members in their
amendments have suggested certain things
regarding procurement and foodgrains
trade takeover. Tn one of the amendments
it is being said. well, in view of the uifficul-
tv faced by the Government in the <ase of
procurement of foodgrains, it is better to
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give up this Len of State takeover and let
this be handed over to the people back. Now
who are the hoarders ? Who are support-
ing these hourders ? If we give up this
idea of the wholesale trade in foodgiains
then who will be the persons bensfited ?
The said amendments suggested, if accepted,
will benefit the traders and hoarders only.
I do not understand the philosophy which
thev advocate on this point

1 wish to say something with rezaid to
external affans 1 hav» «een statements
published n the Times of India dii=d the
23rd February This is regarding the
Indian Qcean and the Anglo-American base
there M1 Zurhellen said and 1 quote *

“The current U S deployments in the
Indian Ocecan ate consistant with
our long-established policy Also
Ameiican  naval vessels in  the
Indian Ocean fulfil importance po-
litical and militasy needs of the
L S nattonal nterest.”

1 cannot understand this Jogic of Mr Zu-
hrellen Doputy Director of U § Diuarma-
ment and  Arms  Control Agencv 1 do
not hnow how thev can say that 1t is in
their national interest to have US or UK
attbases and navies 1n the Indian Ocean,
What we declare 1s that they cannot hine
this permanent 1nterest or permanent nght
m the Indiun Ocean and to distrub pease
in the Indian Ocean. It is declared by a
Resolution in the UN General Assemby
that Indian Ocecan should remain as an
ocean of peace, as an area of peace.
All the Uttoral States by the side of the
Indian Qcean have protested and  have
started protesting in a vigorous way.

Being ta1 away from the Indian Ocean,
if some of the forces declare that it is
in their own national interest to have per-
manent stay in the Indian ocean how nne
can reconcile it ? ‘These exploiters aad
those impenialists may have certain powers,
but, they must not also forget that India
though a developing country, has started
emerging in a united way and she can also
tell thoee people that their national in-
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terests cannot be served by having a per-

manent stay, & permanent navel base in

this area.

6. 1895 (SAKA)

These are the troubles that we Indian
are facing, the whole nation is facing.
Since we are experiencing this sort of diffi-
culty of icute shortuges, price-rise and
external pressute 1t must be the endesvour
—if shall be owm determined effurt—to
come out and overcome this crwis by our
constructive cooperation from all sides of
this august House Tt is not merely a matter
of the Congress Party alone but it should
also be the responsibility of the Oppusi-
tion Parties equally, as they are also a part
and parcel of this country If 1T have
understood them correctly, well, they have
also equal sympathy and obligation for the
people particularly for those who are hard
hit because of this crisis But. they are
creating obstacles' they are trying to put
the clock back by creating bigger prob-
lems for the people T am sure that unde
the leadership of Our Primc Minister, the
Government is determined to solwe ol
these problems If it was possible on
the part of the Government to solve even
the bigger problems in the year 1971, it
shall not be difficult now on the pat of
Government to solve even those problems
in the coming months or in the cowine
vears It mav take some time That is
« different question

Therefore, I find that there is no justi-
fication for inciting violence and othcr
thmas The Government is now in &
position to overcome those difficulties, as
they werc in a position earlier, however
difficult 1t mav be.

In conclusion 1 would hke to sav that
it 1s not democracy simply to incite vio-
lence and call for strikes and other things
Democracy means that in a concerted wav,
throurh discussions, through the cons-
tructive coopeiation, we must come oul
in a united manner in onder to solve all
such problems now faced by the country.
Bot. the activities on the part of the opu-
sttion Members and some other Member,
show that they ate more interested in
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Ministry of Commerce may be tagged on
ta the Department of Supply if possible

Their activithes simply show that they are and given mors powers w that they can

trying to invite anarchy to democracy.
They are simply trying to create chaos for
the Congress Governmeat. I am sure that
this Congress Government, whatever be
the difficulties, will be able to overcome
them and the Government wil] take certain
measures. Before T conclude, I will say
that there are certain facts which the Go-
vernment should also consider — I om
sure the Government is comsidering them.
Because of this crisis, we are in great diffi-
culty to invest our resources for the Plan.
Bot, in certain sectors of industries, we
find that investments have been made in
such a manner that more and more luxury
goods — not the goods of mass consump-
tion—are being manufactured. J can
quote certain figurcs, The production of
refrigeralors is going up; the production
of air-conditioners is going mu.h higher.
I have seen that the production of refrige-
rators in our country, beginning from 1951
upto 1972, has gone up as high as 174
times. The production of air-conditioners
has gone up as high as 10.8 times.

SHRI JYOTIRMOY BOSU : These are
mostly taken by the Ministers,

SHRI B. K. DASCHOWDHURY : The
Prime Minister is considering all  these
issues. One of the measures that the Go-
vernment has to take is proper distribution
of essential commodities through public
distribution system. This is necessary. It
shall be the duty on the part of the Go-
vernment, to come forth with such mea-
sures from time to time to tackle all such
problems,

In order to have a proper distribution
system, the emtire organisation should be
streamlined. We bave a Department of
Supply, but we do not know whether this
is respomsible for making all these supplies
of foodgraing and other commodities. I
would suggest to the Government that in
view of acute shortages and crisis befope
the country the present distribution systzm
should be streamlined. The Department
of Intetnal Trade which is mow under the

streamiine the distribution machinery better
for effective distribution in the coming
months so as to relieve the pecple of
their sufferings.

With these words, I commend to thiq
avgust House to accept unanimously the
respectful motion of thanks to the Presi-
dent that 1 have moved. I hope the en-
tire House will agree with me.

o wRw mgrey (aveRv)  gUTSTY WERY
fowr far wgaf wren woar wiwarmr &%
awg & W AT ¥ oy ¥ 3w B gy
§% qWAg wedr ¥ 3w wiwame &
afewre figr @1 o @ wEEE ARl A
Fa qza X B 1w sww fEET w8
A ATEt X wwr & fnogw afese
uqqr wEER gra g8 gvw gafewr  gafew
fear wr fe & weM WM WET AT
e §——qeu-afy & fare e ¥ v
¥ faeg woar e wifgr @ ww@h 4

w7 wAx 2 r wrasfas awit gv T gw
o9& %7 TN ¥ T HW AMAA &7 &7
Fi & At mwar g fF A oww ¥ oaEr
wiwimr @ 3 afe gar?d 4 wreq A
g Y X G s %7 T8 ¢ @ 9A
F® 7 Fear § afew & IHET gERnT AR
witffr & wrw &Y ofdfeafmr & wrrm &
%z &0 & w10 wr qfsq s g afww
wa qz & f& wn AT &g WA S
feor & e femrmar

H oqEe X qF g aF A ved @
frdndt T & AT | o IET AW v I
¥ g A dmfort & of ft &Y a3 S
#t agar € feweww ot white § g
we s fear wTr & fe @ oW S
oYt ¥ drer W i Wi ag ) (wawe)
& ag iy e 6 o W Aw ¥ v
(vawurwr) oirerg ¥ wgtd T g AR
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fuw & o qw www F froww @
e oY dnfat & off 3w owww W
ofr vt smpelt & qwre o Tdtfor e
frrteY P v an) o Ewr Tifes
o e wEd E it I Y2 Ay ol i &
e FT WM wvar SR ¥ A s T3
W e fRogmy gw frieh o &
waRit W1 e AW fam vEr Wrg st e
fa aft & b fao soear @ A afer
sy WY & d1 € et Y gy wfer—
|YCwar frar d Refr T (o)

Mo A qvea® (TTAMTT)  WAAT IEA 4
& 9 & ar g welt A ?

o WA AT . T TAA TAAT JEF 9767 |
T AW R XA a0 A gwEy 97
a7 w7l fwwAr @t o4 oW 8 wWiw
eqrarfas # AfET wroavfr T NS wraen
7 ¥ 5 awre Rw &Y wAmr aw wraey A fr
U AIEIT FT wEer §ofroaw 7w e
ax mravaw avger w1 3feA gedr o
IR TAT | HAAT AT A7 ATAAT & 4R qg
A 7 & T a7 g w1 o dfwsy
WE T A ¥ fae g Wl & R wraen
T AT w7Ar 5wt af 1 ween g ffe
AT WX I uMwW qET ¥ gE s
7 9% g f3 ug AV 41 AW A § g
ey =i g g snme g wifed
TZ AYEIT #7 w0 AE ¥ B oag e e
=T A A o Ten g ¥ g '
aHy ¥ Wl WA ¥ caad o wEw ¥
o SvwmEy § awr & froavetr A W@
a8 SN FT T TG wvAr ofrd ww s
g Ay § v o g &1 T adr Ay
IR A W W ¥ g oAt & od Aew
A T WAy waefe T oy @ s
sorEet gl ) fe-9ie v ow e gn
W gATT W I aged I ¥ g
wiwr fedrer srroeter wEmmaTe Wi g
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Fow) ga o a1 e el § g e
it wgy fe we gwR 7w W WY goR
uw dwdin srarer § s dediy wfwer @
foad war woAr weEe  wedt TR
s oot § fadivwe goeme & saEd 9
ug Wy iy wfr e o & wAR e
W wf qrow Al 8 weary Afew W
gt feddt aw & wonTg Reew wRE 8
fis fer gzare et ol wTEET W
yfazdt & gra dvoamdy sfsamit Fgre
EW ST ety =yen &vAr argy & oar ¥
awnar g 6 aw wed st o1 qur
FEAHT W1 FAAC qTH T 6 qgA A0
qega & ol ag oy fer Ry 2w
W T qE & arllew g ¥ owgr O S
¥ fx wowre gl 4 wf s w592
Wiy Zy gearel &1 AErQ ST qTAT §
T FI qEY ¥ ANy wew qeR ¢ oA
qTH A TETT qEAT TEAI S | FIAE I AE
i & &Y STEAT AT XY 9T v A
#1 g wz A wqEwr wied fe fred @
e af 6F @ # o Ew & o AR
argv oy afeen vEr & foedi OR A% W
w7 gan 1 eifmway 3 awer mw gvn
fr wAT I A wrovEr & Aud ¥ 9w gWA
mrr &Y @ @ wwdwT & g9 agy faeere
Y R mw AT Y ST IO EH Ag ¥ AT
fo wrva ®1 77 AQ G AfER F WA ®
oY OIS WY gYAA Aty s d s
waw ara ¥ ot ww qen & ff I @
e § 1 agas wieay &t dw & v
T AT W A WA §P GHE AT W
it s @ &4 T W q qe feamy Wi
® g X wm § v ghew o & mmw
frard | @ ¥ e qur AT A1 3O
ufesat § ot qw & o WX aewREdr
dor won agR £, fran, oot o o
qre 7 wraraw 9% AT Swdr §, ey
gfeme ® wwnT wEw W@ & Wi
frour wqr  SEETT w7 AT far wer
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[ o v

At 21 woraifas wGR §, wadm wowel
¥ W sy rer wfge W A g e
oot w1 | ¢ e v %W W
T &, wpr avt wwonfant gmt oy ¥
wwdt &, g wofen gw wC wwy § e
P eW wE ATl o g, 9HaT o)
VAT ®T AF AWRen €, IR aesiTT
®WIT ITIT B GwEAT § o O g oY
wmrr gy ag fara wov § fw w@n aw
qe ot S @, gl e ¥ @ A
af At somifas s & i W agd
qORTT B W Awww ¥ ove wfoaw ¥
f zarit afermay ¥ 2, rdr grreeml
¥ 2 Afyw e, gnvaear s feer
FT %7 ¥9 W W FANT ®FW, 7 AW
¥ UFIT W7 AAT X T N ON AAET
¥ fresnfar v wfed

e W & oagt o & s faw
¥ fF g o oAaf 5@, 59 famane
$7 ur ¥4, ¥y wfew Awam & gy
2 W WE AR T AT qQEE AT AT RET
@ ¥, Fragems w7 oo feer, wen faear,
©er Ty oz Fen & fe o & Gar v
¢ v vaer uhaw & wfus S fon
WET HT TRA ATAT WARL WV HOTH AT T
IoEeT T wen ¥ f6 I wET
a1 /A AT W7 TATT AET HTC TEA |
ararat wrgAr § 5 o g fwy, -
il wET 2 f& a=r Sty fad wimmfa
w27 ote FIma @€ WP STAART AT
& draf frdy o ¥ o fawm v #
fr =x om wiss § ufuw wiw 72 oy
wr gfws wfw f 2 a7 A & fo g
wfw fo | o At§ 27 a7 a9 v A af@r
mF 7T F W7 RIS GR T AVE Y,
s oA W AT ¥ T ¥ & et
s o 8 o wifer W & s www A
om0 Sw e ¥ @ agw @i aww
u ¥, ufware & mufer £ o &Y omrdY
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T @ T §, oF T ¥ ey yeeni
FAI G, WTATR TEET FC & CWET 47 B9
%1 e fem ot dwt gemr w-
o & T wm owe &, geae wY Y,
I g gr w1 A ek e S §
¥y ait A ¥ & afeww aF § e ower-
s Aty &5 faet oF w-fadw &
w1 ufafafrn v 1 g3 fomml & ofs-
tifa & & 35 4@ magwr ¥ wfafafa &
¥w awgd ¥ sfafafu g a1 35 whemfar
# afafafa &1 are gvd T € we o
o e & wiawrH w17 navo wrke Yo ¥
sfuwrt &t W am w99 3, 97 A wmr
qE T TWAT gAY 2, 398 o wed gew
fer

g ow@ ar ¢ froia g {qond
A gh fert 71w A & smifeaq faar
A nF o grer 47 ¢, b A awe
T ¥, T WAATE W 9w &, SfiF
adt famdt ¥, A e Ar afedr a7 ¢ty
g oA wwgwt ¥ sfAfafg ¢ megm
% frr Y g wo, AR Bw oy A owTT
famwr 1 ufafafs a7 s fF el waw
e wAaAT A A a2 Gzrmy Ay aafw
FrA fardt aifed wer T oAm RGO
FH AL e Fmed g0 g fasen wifed
g & afe wfes sls oreeln zfeaw
Fav w71 ¥ A1 omeT &1 g AR
e g0 awAfar z F T Aa & ogw
FTAT WAFEA P oweEm Sems q el
gan fm fam Naw qw 9dwA g1
TF KWA AT BW AT W A wev
FAma g f& favar aenr qu wmd
B TEAT AT WA FA A T TR A
[EFIT T BN AET R aw ot ®Rm &
T oAt f femm ¥ o w8 fe o105
W F v ¥ gA gRTT WA wdE
WMWY & W & FE F 80 W ¥ Wy
¥ g & wwowr od gar fr oWy v
iy e FIT HfEw aa-ae o ag W
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wzx # B wrawry wmve woere wr AEr
o wfgd & e fadnt a0
™ A% W F X 7T afy weere W Ay
®ro A 105 ™M@ ¥ Wigw AHRT AT
80 wF ¥ wra IAMr FAR ¥ fad
afr #d w1 s T g wifed
AT X1 sywear & fa@ | fov qgr =i @
Wt 3 frvrg s 3 owsr wffq A s,
qrr A orR Wifer, ar wifas Gar woom
FET ¥ °? W oA pEr fenll @y s
wfuw a7 &7 Wy & fr wv oan wt s
frar wm, Y Wy 47 @ W Al
TN AREQT §X AR PR

q qas T g otw urw s oTeMT TEed
% Bl & AWesT AT 0F m@m VAT
g fr @ I o0 T oawAr wfed ) wa
IAET avAT Apl £ 4@y AT AT u@LT
fwr o7 a-fen e w w0 frew &2
Cic N i o BT DI G L R e
e ag g fv 3eTrIA @R, IPTEA e
F 7w oma Al o

N wifeda aq w7 AT W@ @
1962 F ‘ot AF, I &7 wr fayy?

R owew et & fowma 3w og--wm
ST, A AT B IUIT FTAT Fm AT
A @A™ AAT 7 A1 PR Joo wEA
aAgd, Afyw e Y fefem 5 @9
oW o1 & »arer fatTm, ™ oAvE @ 100
fefrar % &Y% wfr 2 =7@ qwr fdom o
afer war & werfw W amA TE A
=1 wed ar arf AT ¥ &9 0 3% T
atr 20 WA FY W, STEr D AR
wOFh Mo 9w B d s w0 wqd
WATET T ey A e vy avr @
100 srefaaY #¢ 770l Wt oy, 2o sl
 auft ¥ T foad, T faenr s ¥
faa ngm "R N oiany 4F o Aad,
IR & 7 et w1 g w9 ad wmn
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JT-wY FATEA qar & At feem qww g
2, ¥y fadr &, 3 W wArw W AW
¥ A oer & oAl THR I WY g g
21w Al TmET ¥ mrgoay § gu 4w
are & fed @, miew frufr gurs &
fAd s fearomm A qE ake ¢ oI
et WY, R ana o feafr ur A Anin

wa w9q 77 ¥ PR 1R % oen # fedrY
gar AET #9 9¥ Wy ww gh——ud @ TT
AT AT A A AT aw & A
FEETTAE W A a7 & &, WA
Y a1 &7 £\ ga A1 ¥ A% ww fqar @
fie fedy @ oufes & afy ®q A P
& fmiw & fad, wym & gafmin «
fd, s awra & fA8, =g @7 & 41
fs g1, aagT g, fAE g, Gwfar oo,
Jarfs @1 @t qmwd wfawr rre-ar
% ag 34 fem afemfus fasr b,
sfaq & e wifed ) T o®, WG WY
ZUR OFATG TR WEAT &, TEr IF arW
& fowd T=avT AT TATRT ARAA KA AT
gvon faenit, 3mm@E SmET W &1 Aom
famair & wfuwrdr #F1 wawr, A w@g
w3t fe WA wewr  AEw Wb, A
wir arfyd s serfa s oy W@,
woge SavE Gwr =R, feaw W o
AT ATFNA WET FEA WhAE ® T 4w
fauto f&ar 2, A% A owaR  SvE WAL
2, a1 gw % fomer 7 &% f6 syror oey
A qE, AR @ #9 w fo osmw wwgd
7 am, Al gfeefat & @ 5 f
st gfgurd 7 mah

Iqrem oY, FNOT XMW AT FAN APy
¥ i ® o §, g ger owwAr 4
s wr e, & wm ¥ i won am
g, Wi wwe W & W™ W gwe W)
w1 wz &, W o7 gwe Aftwar s ase
g, fammr a7 qwe @, K xw & v Aa@l
wver) gW ¥ o x@ wwrv & ywit & Fade
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vt ¥ orearemad ¥ agim for
% AG qgT 1959 ¥ 1972 WK 0% WA
garr ww A ¥ wrioow o gy W
gt o= aft g3, yver ¥ ¥ fwfwr @
fod war o o ¥ & fod duw 4y
g9 Aaw wEew fear a—-%aw mfew I9-
w #r gy, afer O@ 9 o & wred
2, wrend § oY warw oY Am wy Sfer aw
apdr §, wr ¥ R wAm en ¥ fa
v 1 g8 Wb § asy dw §, dw wfe
¥, amry w1 % &, Ay wr Gmlo w@
T fat wowr fele w8, Wfew o
fawmn afuw @@ gur) ag W @ ¢ f
HUFT AW g § ww SEmewr dw fear
am | W ™ & W eiwdt sl
ar®t ¥, gw Aot N arEwl ¥ owew wv
wregTrag & wW vy §, fagr W woritfe
w1 BrE ®7 Tl segan § amE
# oo i & Afewr uw @y & i
T AT TN T 9T wE ArT AR
swz ard, #% arc Oar oY @ fy oy ey
wq Zz WA, st wgwewr air At frae
m%hmﬁtw,mﬁw»ﬁw
o velt gy ww W9 & @i g,
ot 4Py o m o ot S
Tt W AW gwn, W@ ogwr wW ¥ @
oA ¥} fs g wmwm o 9w,
aem o oA v o § v www o
® B s owEw —faindt o o W
¥ T ARI—FT gwT ¥ ufuw wfs e
ad W, afaw Arew Awe Fwav wT AT
wrf)

BT FE AN W W €7 awwrer ¥
g wA ¢, far Y srenr woem amd
g %t mr ¥ f6 o tm § o W
W, ™8 dW ¥ wiaArawars wear wifed,
wdqr sz agn Afer ofimrear f
w2 ouM AR ATgw ¥ o
frar. awadfts wwraw AR dem wfid,
afem orpr ¥ & oz WY T o7 W
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Tt W W won & ol ooedfaw afe
qRT ¥ WOWA UE qTC A WAE A
fiewr &1 gwrdt aw wwmfaw swven, wfo-
W T WTeAT, OF R & w9 w|h A
wraar wrr ¥ A 8, sfsm g oow &
o, wfedt ¥ v W K ot By gwt m-
T€m ¥ wg T wiEd swee AT
war, Hfew o AW ¥ TR WIS WY FTAON
oo v @, ™ & fAd o Aqw oAy
AT § fawaw vew ®Y g Fet e,
wreqT TR AT AT FEy siEd

ot o & & @ oIw o fRgmeEr @
W e §, T At weddt ¥ oww A
ey g, Afey w7 g § nw iy fadam
£ 9 @ Bw A wemt ¥ avq w™ oAV
ST & Ara weArfaeh & 6oz oAwE @
foae wETT Bm A qAAT AT F ATq AT
fredy 2, gwrr am ot Wy wiuw gEe
F arg fawy 7 ame wm@r § AT AW
™ A B " g ot wY faendr qen
& amdY off v oamr ®y w3 fe pwY
Sy WA Y ¥ ng faviar §——ar fadoar-~
3w wwm ax Hiw www o s o gfaw
F avax qwifar WY pA oA W
wreE ¥ d gt faindr gEt & ey o
i fe o a7 feft 9z o 9w FEr
@ IFE gvem wT ®OT AE dran,
&% aw 9T 3w Tew gl ¥ oot W Aw
# AT #7 3AN oAy X oqu fawem
£ W T T awenw W oy
a3 fpit &y gAY 4 & @9d dyr }
TATH K ALAN W, W AT JqeA owwr A
g IR UG R O W e agr w3,
feg a% -7 W ISFT E, TH W] AL
wef-mifa wralt #0 wmy € A EEm—aw
ATATRN &7 TAFAAT TUTH 94 QT 94T,
sufre g1 ¥ & 5 owuw we o Wi wmw
o e @ 3, wfew ww oW g
amdr & fom o9 #m w3w FEe 8,
W ¥ faadr oft dnge gwrd gum Wl
Wt ¥ 3, g ¥ agm ww quden ¥
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ticafod gif fawrs § 2o o o W
arbdl Wit dwdt ¥ wagm gAY T, o
sqwgroandy ewsiifedi & areo o o aw
owa Gar ww § o o qfedw &
e, o awere Y dnfere otk
¥ g wom & W) g O W e g
AR T 9 T §, gATt 91w A
wrety wwAar & fweR wrellw W
¥ 9 0% 7§ ¥ wwar &) o e
7y favrw & fF aw o wAMfY W, wfe-
arddt &1 wenfavare & ATq qEAT &3,
I BF FO |

MR DEPUTY SPEAKFR : Motion mov-
ed -

*That an Address be presented to the
President in the following terms:—

*1hat the Members of Lok Sabha
assembled in  this Session are
deeply grateful to the President
for the Address which he has
been pleased to deliver to both
Houses of Parliament assembl-
ed together on the 18th Febru-
ary, 1974.'”

A number of amendments have been
given notice of by the members. Those who
are present and would like to move their
amendments may do so0.

SHRI N. SREEKANTAN NAIR (Qui-
lon): 1 beg to move:

That at the end of the motion, the
following be added, ramely :—

“but regret that in the Address no
steps have been contemplated
to bring that Maharashtra Gov-
ernment in line with the na-
tional integration movement
and force them to take string-
ent action agairst atrocities of
the Shiv Sena™ (1)

ddress

SHRI JAGANNATHRAO JOSH! (Shaja-
pur) : 4 beg to move:

That at the end of the motion, the

following be added, namely

“but regret that there is no mention

in the Address of the Govern-
ment’s repression of junior
doctors who are agitaling for
the implementation of the
March 31 (1973) Agreement
between them and the Govern-
ment.” (2)

That at the ¢nd of the motion, the

following be added, namely :—

“but regret that the Address does

rot mention the practice indulg-
ed in by the Prime Minister by
flooding U.P. with Flection-eve
Foundation Stones of projects
some of which were neither ap-
proved by the Planning Com-
mission nor any funds were
provided for them in the Bud-
get.” ()

Thut at the end of the motion, the

following be added, namely :—

“but regret that there is no mention

in the Address of the biatant
misuse of All India Radio and
Television by the ruling party
for its electoral campaign in
U.P." (4).

That at the end of the motion, the

following be added. ramely :—

“but regret that the Address does

not show any interest in the
decision to remove disparity in
status and emoluments between
Generalists and Technocrats in
Government services." (5)

That at the end of the motion, the

following be added, ramely :—

“but regret that the sddress does

not mention the utter failure of
the Election Commissiorn of
India in stopping the gross mis-
use and abuse of Government
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machmery n UP. by the
ruling party for s election
tampaign " (6)
That at the end of the motion, the
following be added, ramely —

“but i1egret that in the Address no
tnbutes have been pad to
the heioic people of Gujarat m
generul and over 50 martyrs in
particular, who fought a gallant
ard successful battle against
the cotrupt and incompetent re-
gime there” (7)

That at the cnd of the motion, the
following be added ramely —

“but regret that there 15 no mention
i the Address of the utter and
misetable failure of the Govern-
ment to check in Gujarat acute
shortage of cswential consumer
commodities and their soaring
prices resulting 1n food riots
which were brought under con-
tiof with the help of aimy " (8)y

That at the end of the motion, the
following be added, ramely —

“but regict that theie 15 ro men-

tion 1n the Addiess of the spe-
redsons
due to which Gujaiat peoples
demand for dissolution of the

ufic and  compelling

Stite Assembly was not accept-

ed and instead a suspended
Assembly has been imposed
there " (9)

fr aetr & oo oo FreT W, T —

“greg @7 ¢ f oAd@ e & Pt oW
® AR F7, ¥AS WW I
W OUFE AT WA AT edr A
A w71 &1 whvawnr 7 &
avarm Agr P omam &3 (10)

fF 9FATL ¥ 9T 7 OF 19 W, el —

‘oo AT ¥ fv waewwETaw
fowrr #) fmed Y ow fafeaw
sabr afirrr & afr aw wf
& (1)
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for weame & o=y ¥ oy gy i, waig —
‘o axd fe afeame & g oaw &
o A W ok ¢y e ad
au foeme & ok ¥ fewdt wafa
® fvig ax femr wd@m’ (12)

fr sevg & o W qp e oy, w9 —

‘v @ ¥ fe Teamaedw T wi
afvrfon & fasg e &
g™ wrmy fed ww 4 g,
HOFTT T IIGRT WA FOT A
# fagqar ¥1 IR wivwmwr A
et fwar ww & (1)

fr sweve o owFY U A ATE W W

‘w47 ? fr sfwamm § warfus
¥ owv w1 w gy, qEfay
gar A w refmiv 717 o8 G-
anft @99 Y qEar ¥ /T T4
w owrE svaw W fiT owan
#F1'(14)

f sem= & e e et ol —

9T @¥ § f& TN W & ATETAET
I A AT TBAE A AN A IH
arefig aEa % fag owrr @
T Javed wfavaw 5 79 3
(15)

fF SvATH ® WA W 4 AT A, WU ~—

“gog dr ¥ fr whw framr o1
dfgr weife gmua = gRS AT
adFw Av fad WA ¥ STETEA
wfwargur & wfy famr nar & 17 (10)

f& swara & W ¥ A7 WY W, 9T ——

‘v Az ¥ fr ov fafren sefw &
wea & widw afar & g srna
wT WPE SRR WY WA ¥
wrf wmm wfewme ¥ oA
w®§ 8" (17)
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fr wewe ¥ v ¥ gy ofrer o wat—

“qrg ¥x § fr afes dgef 7 o
W feafr § daer ooy, whHw
P QA X A, ot &
waerr gl wy ol W
& fod greme swERl N G
wiawreer & afr o7 v §1'(18)

f& geama & o ¥ w7 Aoy W, WAl -

e & ¢ v adt dred W G-
@7 fwar gl & wvTwr 3w 4
gy VY T a¥ qary a7 oA
gt ® favrrw & fi, w15 F9r-
AZ AOAFZ AT ooy sfaArr
F o Ay wE ) (19)

f& oo & w=r ¥ gy Wrer Ty, watr -
‘g AT 2 f& o Y 4 oA §
ATRAETT AT WTETA oA
¥ v FT I @ma AT wmon
whwaren & a@ & T (20

f& qetra® w1 ¥ g7 Sy 9@, qatg —

‘g Az & f& wiaowrr & osfns
awz A/ fawm afy w4 fro-
¥z & faf fPredwrr ow oav €
qrerQ Afeat &Y wat ol o wf
1" (21)

f& qemg & w1 ¥ a7 Srer o, weie——

‘e Ak f5 s e F wfwer
*1 gfear & g wlawrey & afiw-
fam v o omree ar BE
v wfwamawr & 4 fewr W
#17 (22)

te wra & w7 2y ey wd, wate—
ey B g fis arefr fre ¥ @ &
g wograd & wiw ¥ faa
qx wee WY e afefr afsa
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foi % #r wrErm sfoma
¥ af fer w84 (23)

f& weara & v ¥ g oirgy wid, sl

‘e dw § fr sl e wegd
w1 WAOEATATT AR
faf o & dreor  wfgwmo ¥
ar owrowE ) (24)

fr seara & Wt W aw ofreT 9, st -

“gvey @7 § fx fely Tow ® ogrfr
wHA AT A awg fawm war
# W 75 & qwmg 34 fAafes
st & ‘whofe zfe i afog
W it gfe & wdfaw, s
#t ufeer ¥ 7 ®74 w7 % WA
we wiwaror ¥ w8 fagr mar
(25)

f geTa % W@ W 9B SET A, HAH

“rrey &z & fe ufewee ¥ oW uR
1 qarTA FoA & oo faly wea-
g Arem ¥ frmfAd T FY
drm ow@ & wE K (26)

fir 9EATT & WY ¥ qF G A, Wi

vqrep Gz & 6 1971 ® g7 A W
arw W fam §ROF ¥EER,
wranfen # wefa qfw
e w3 ¥ & A
faumr g7, 3@ 7 qu wfaguw
& sz wer femr mar ¥ (27)

fr wems ¥ W R O ver Wi, st

"mhiﬁmﬂtﬂmﬁ%’ L1k ]
feron WX ATIETT TR
¥ wex o, faefr s &
g A1 g v & ford o oegrd
fre v o Frafer & fod o
e afearew ¥ 7§ {7 (28)
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{oly omre e oiveit]
i JErTe & W ¥ qg ofteT Wi, it

“gegp W & fe wfewer & ow A
adhfr % waw qv W W
fiorr war ¥ forer® wetn el o
Ty & A% AwAm WX T
fifmAl, WAL W WT FHAT
it 1, TAF I AL Wf
% wit v oo fafexmr emfy &
wrern fm ow mE (29)

fir g & wer g7 SivsT Wi, wele -

“qeg dx ¥ o ownl asm ¥ fafaw
A A owfx ¥ el e
& foi farwrre o # wmme-
vy dfw & wfaaradm ateaa
¥ fxg ®f «fqx wlqume x a8
faarf at 24 (10)

f gemTT £ W1 ® g AT AT wAlA -

“qreg @z 7 fe owx Ara awl € wafy
¥ %y ¥ wmdr aae favy sewe
wrr vk aformreaeg G A
¥ g fxm o 3Ifew I
w Wit gurdy A whvaw ®
a;w i“(31)

f& o318 & 9~ ¥ a7 ofrer wed, qufar-

“rog &% ¢ fo omit Foer® Ivwt W@,
e fafrr wafy & T, 3R

& vy ¥ =fawly WY wrfree ar
& fat ot sfy wfvamw & wre
M ® wf §17(32)

fEnems & ww ¥ 77 e W iy —

‘Toy @ & fr Sy favefed &
WUT & Wy A9y §U Aol
redy & Qv ¥ fan wré fom-
fordw wifawraw i 3y frar w0
(33)
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fr s & W= ¥ uE ow AR ewfr -

Yoo dT § R 1971 B Q¥ &
ares 1 wor # wrg fndr farea-
foely Y wrohy Frafoen W st
TR Wl e s o W
wfowran & afy W w40 (34)

fr st & 9 ¥ a¥ oo aw wqie —

“ovr mg # fE TR, 9T TR
AQl W wadt W qewm Aft &
fagtrr & faw sifew gfe &
wre &, ¢ & A6 avit & wfA-
fafuds &1 mx NEAY AT
AT A1 oy wfwamm § A7
w7 (35)

tr grAvg ¥ oww §oqz A Wig wei —

‘nreg oz 2 owwrar @ favmfam
GHPTAT 9T 9T F AN # q
F7q ¥ fAm gAF-RUTAT ®ownar-
W OPNY wYR T A v
afaomror & sz o w1 0k
F 1" (46)

fr sz ¥ A & oy oW W AdiE —

“qrey AT & f& oA & wTer ®
i faew & gEww ¥ & fam
afgurr & seard wyseR 370 W
WA R Wy e wfisee
oAl @ ok 2y (37)

fr & 9F ¥ qE Wrer A wei —
‘mrg Wz e afawee ¥ gz aame
frem wx foar wr § fo adfe
A7 Iv TvETAaY & fav srandie
% fgf & averd gEnie W
o famt sdar o (38)
fr gmm & ww & gy Wy ok wufr -
“og Wt 8 B o fafrew wmfe ¥
A & yldw ™ X PR & it
i savar  ghifiee v qndt
wrf wrearer wfaaer & o gy
mr 41" (39)
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fir s & wor ¥ oy N Wik ey —
“grg & § e wrave wegei & AT
st I qedi § v 4fy
fadeor avr ¥ weRTT W7 SO
waE ¥ diw ¥ Ser AT
AT FTOIT I9WT ¥ wwi wiw-

wigwr & A & of &1 (10)

f& wema & s & ag oirer Wiy —

‘g Az ¥ fr feamn s ador PR
FT O Rar X HAw 9T A [
ATETT KT HAFAT AT X Haw
w oW waur a7 e wivarew
goalr 20 (1)

5 v % 9= R a7 Ao we, waty —-

‘T A B PR 1971 % WTAATE
1% ¥ waawfrar @x & i
faenfrft & 3fag 7ar Igw
Al my gfrgfr sor ¥ fan
% fafiwr wafy H o, wf-
o i gy o wE R (42)

fa?wmafwmirqgmw,m__
“evey Az } fe wfaaren & 27 wvam
o fear war ¥ 6 ome fafean
wafn ¥ Wre wgler wrnf

® I & wfn Afer @ wiel

aifs mfer 0% &, T ww

wri & gemafor wx @ 317 (43)

fr swema & wa ¥ ag ofver ard, waig -
ooy wx b fe Rw ot shefew @A
®T QU IWEN wT ® e A

ot wwi gfwwraer & w17 (44)

fr w=re & a7 & oy Wher AR, waiy —

“qery 4% & 6 wfwmw & 6 wiraa-
fra Bt wasy wr Iodw AT R
Fou g fimr W ATt
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Ty o wifaw frere & fad

nar g At ad & foon
¥ uw wemQl ATEW EART W
¥ " (45)

fr som ¥ WA B 3z Arer W, weiy ~--
“rrg W & f Em W see
wa wfer & swrly Aur oo

ZRAT AUT QU IYAT HIH KT IENN
wfaame ¥ a7 & 17 (40)

& g & W o aE e ARt wai —-

“qrg WX % & afvmenm & oesw aeft
T wfieeR A g W
wfr gare v wr ox fafeey
gafq ¥ w@ ®TY W v ww-
arga Al faar swar k0 (47)

f€ = & wer ® oA oiner Wy, WAy —
“grrg W & fo dw & qeewrEiw feafa
# AWTA X AT Wwwr wie.

wram ¥ Ay &1 w ¥ (48)

f g & w § aw Arer o, gl ——
‘“orep @ & & oo wiE F
qy & & fAr ®wEw dgw %
at ¥ ufawrewm & o€ I

T &7 (49)

fE W & wer & org Wrer Ay, i —
“qry A K fo wfrarew & ag e
awr & vt ¥ fx owqy qw ¥ A

g ov sfagwm Ay wrdm

(50)

fe TTd F 9 W oAy Wy ord waty —

‘qreg A% ¥ fe wfwarew & 31 o
it ¥ 7k ¢ 5 Gawdr A wwer
sfemgat av fawre w67 s 7
IrR AT e W gfeun
feary & fyd ge 3w erda amw
w1 aza fenr w@dm 17 (51)
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[sh overm o wieit]

fir wea & ot ¥ Qg Wrer W, Aely ——

‘grg Az ¥ fo wwrd w6 owfu-
wraamg wafedt & wvr qw A
dera ¥ agr gn et ¥ oaf
wfwaraw ¥ fae oy W wr wf
¥ (52)

By & wdtw grw @ fave, qEe
wew, 9% a7 o, fafesr e
¥Av gOw  IETw AR fae
a;hammmﬁﬁvmtﬂ
;ﬁwhﬁamé‘rm&ﬁn"
(53)

fie weatg & o ¥ 9E WTET oA, WA —-

‘qreg &7 & fo wfrwowr @ 17 faen
st g AT ot ¥ fr 1967 W
Tag FITr G T aEST W OATET
¥ oWt aw Frofem ¥ fem @
fe afeurr ® ot weEgEr @
oo wdr  wMTHT  FA S
#t wfew Wl Aaw ISR
0w ¥l A A qowmn F
fag dvfras ool & =9 ¥ W
st 9 wfgwmor & W
ax™ & fenfam w99 & f43 o
fafras wafg & & g F 0f
§ " (s4)

fe wrare & o1 ¥ ag Wrer 4w, wefg -

gy &% & fe ufwwew ¥ o owe-
a7 # e rom &Y e O
g T W o s €
weroeft T wRT wndf o (s5)
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That at the end of the motion, the
following be added, namely :—

“but regret that no mention has
been made in the Address about
the atrocities committed against
South Indians in Muharashtia
by the Shiv Sena and the fail-
ute of thc Government to pio-
tect then hives and properties ”
57

That at the ond of the motion, the
following be added, ramely —

“but regret that no mentron has
been madc i the Addiess
about the necessity ot amending
the Ahgath Mushim University
Act to ensure  the munority
character of the Univeisus ™ (58)

That at the nd of the mcton the
following be added, ramely —

“but regict that no mertion has been
made in the Addiess .tout the
Government of India ensuring
12 Oz. of rce 1ation to the
citizens of Kerala ™ (5%

That at the end of the motion, the
following be added, namely .—

‘but segiet that no menrtton has
been made in the Address about
the communal 1oty 1 the
country and the measurcs to
chech them™ (60)

That at the end of the motion, the
following be added, ramely -

“but regret that no  mentior has
been made in the Address
about the coir industry (ie-
organisation)  schemes  sub-
mitted by the Kerala Govern-
ment which will seive the in-
dustiy directly employing half
a million people” (61)



277 ‘Motioh of Thanks

That at the end of the motion, the
following be sdded, ramely —

but regiet that no mention has
been made n  the Address
about measwtes to give adc-
quuate representation to Mushms
and other mimotrities in the (rov
crament seivices and nationalis-
ed banks™ (62)

bhat at the end ot the motion the
following be added, numely —

but i1cgret that no mention has
been made in the Address about
the need to constiuct Calcut
wiodiome and the Melattui Fe
tohe Rudway which are the
long et needs of the bact ward
Mdappuram district of kerala ™
63)
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That at the end of the motion, the
following be added, namely —

‘ but regiet that no mentior has been
made 1 the Address about the
necesity to eapecite the open
ing of & separate passport office
for Kerala' (67)

That at the end of the motion the
following be added namely —

* but 1egret that no mention has been
made m the Address ahout the
tragic death of job hunters fiom
RAerala who tried to escape fiom
Dubat 1n  a launch and the
neghgence of out Fmbassy staff
i 1edressing the grievarces of
the illegal immigiants ” (68)

SHRI ¢ K C(HANDRAPPAN (Telh

fL t at the «nd of the moton the (hary) 1 beg to move

following be addud, namely —

but 1egiet thit no mentior has been
mide 1n the Addiess about the
proposal to mahe Urdu a se-
cond lwnauige 1n the Urdu
aneth ng States  (64)

th t it the wnd ol the motion the
tollowing be added namely —

hut 1egict that no  mention has
been made 1 the Addiess about
giving pohtical pension to the
patriots who tookh pait n the
‘Mopl Rebellion'  which was
part of the Civil Diobedience
movement started by Gardhiyt
known as the Khilafat move
ment (65

Th + «t the «nd of the motion the
following be wdded, nimely —

‘but regret that no mention has
been made 1n the Addiess about
writing off the amount given as
loan to the repatriates from
Burma us was done in the case
of loans given to the gold-
amiths " (66)

Thit at the end of the motion, the
following be added. namely —

‘but 1cgret that there » no men
fion 1n the Address about the
atiocitics committed against the
linguistic munorities  especially
against the Maliyalces  settled
4and working m Bombay by the
Shiv Sena 1ccently ' (84)

That it the end of the motion the
following be added, namely —

‘but 1eprct that there v no mention
ir the Addiess that the Gov-
ernment will grant the night to
vote at eighteen, a promise made
to the youth of the country™
185)

Thit at the end of the motion, the
following be added namely —

“but regret that there 15 no mention
m the Address that the Sche-
duled Castes and Scheduled
Tubes (Orders) Bill will be -
tioduced 1n this session ™ (86)
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That at the end of the motion. the
following be added, namely :—

“but regret that there is no mention
in the Address that the Gov-
ernment will take immediate
steps to abolish the so called
public Schools which produce
Pro-West elite and snobs in our
society.” (87)

That at the end of the motion, the
following be added, namely :~—

“but regret that there is no mention
in the Address that the Gov-
ernment will grant bonus to the
railway employees.” (88)

That at the end of the motion, the
followmg be added, namely ‘—

“but regret that there is no mention
in the Address that the Govern-
ment has failed in bringing down
the steadily soaring price lire.”
(89)

That at the cnd of the motion, the
following be added, namely ;~

“but regret that there is no mention
in the Address that the Gov-
ernment has failed in curbing
the growth of Indian and foreign
monopolies in our economy.”
(90)

That at the end of the motion, the
following be added, namely i

“but 1egret that there is no mention
ir the Address that the Gov-
ernment will immediately grant
permission to the Kerala Gov-
ernment to issne the ordinance
for the nationalisation of the
foreign owned plantations in
Kerala, which is lying with Cen-
tre for more than 3 years.” (91)

That at the end of the motion, the
following be added, namely :~-
“but regret that there is ro men-
tion in the Address that the
Government will take meaning-
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ful and stern actions against the
black markefeers, haarders and
profiteers who are respomsible
for the miseries of the common
people.” (92)

That at the end of the motion, the
following be added, namely .—

“but regret that there is no mention
in the Address that the Gov-
ernment will take strorg mea-
sures like demoretisation to put
an end to the growth of black
money.” (93)

That at the end of the motion. the
following be added, namely *—

“but regret that there is no mention
in the Addresws that the Gov-
ernment will take steps to ban
semi-fascist and para military o1-
ganisations lhike Siva Sena and
RSS which are threatering the
very unity of the countty and
Nation.” (94)

That at the end ot the motion, the
following be added, namely *—-

“but regiet that theie 1s no mention
in the Address that the Govern-
ment will take immediate steps
to 1eform and democratise the
education system in India. which
even today remains out dated
and inadequate to nicet the
needs of the country.” (95)

That at the enmd of the motion, the
following be added, namely —

“but at the end of the motion, the
following be added, namely :—

“but regret that there is no men-
tion in the Address that the
Government will take steps
to include the backward class
Christians ot Kerala, Velan
community of Malabar and
the Kudumbi Community in
the list of Scheduled Cagtes.”
(96)
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SHRI K. 8. CHAVDA (Patan): 1 beg to

move

That at the end”of the motion, the
following be added, namely :—

“but regret that there is no mertion
in the Address about Govern-
ment’s failure to bring down
prices of foodgrains and other
essential cammodities of life”
97).

That at the end of the motion, the
following be added, numely :(—

“but regret that there is no mention
in the Address about failure
to provide foodgraine and
other essential articles of life at
reasonable prices to the people
living below poverty line.” (98)

That at the end of the motion. the
following be added, namely :~—

“but regret that there is no mention
in the Address of sympathies
to the families of those who
bave been killed during the anti-
piice tise agitation and agita-
tions against non-availability of
foodgrains and other essential
commodities of life in the State
of Gujarat.” (99)

That at the end of the motion, the
following be added, namely :—

“but regret that there is no mention
in the Address of the feclings
of the people of Gujarat in
favour of dissolution of the
suspended Legislative Assembly
and having fresh election imme-
diately.” (100)

That ot the end of the motion, the
following be added, namely :—

“but regret that there is no mention
in the Address of setting up
judicial enquiries into corrup-
tion charges against the former
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Ministers of Gujarst Govern-
ment and police excesses during
the arti-price rise agitation in

Gujarat.” (101)

That at the end of the motion, the
following be added, namely :—

“but regret that there is no mention
in the Address of undue delay
in giving award by the Prime
Minister on the Narmada River
Project dispute.” (102)

That at the end of the motion, the
following be added, namely :—

“but regret that there is no mention
in the Address of the failure of
the Government to stop the
mass killings and repressior by
Central Reserve Police and
Border Security Force in order
to suppress unanimous and
popular demand of the people
of Qujarat for dissolution of
the Statc Legislative Assembly
and holding of fresh elections.”
(103)

That at the cnd of the motion, the
following be added, namely :—

“but regret that there is no mention
in the Address of Government’s
failure to introduce total prohi-
bition throughout the country.”
(104)

That at the end of the motion, the
following be added, namely :~—

“but regret that there is no mention
in the Address of stopping
Government’s encouragement to
foreign drugs manufacturing
firms at the cost of Indian drugs
industry,” (105)

That at the end of the motion, the
following be added, namely i

“hut regret that there is no mention
ir the Address of a  definite
time-bound programme of re-
moving unemployment from the
country.” (106)
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|Shri K. 8. Chavdal.

Thut at the end of the motion, the

following be added, namely :—

“but regret that there is no mention
in the Address of taking effec-
tive steps to stop lotteries in the

country.”

At rnere wwat (wewt) § s EvAr
T

fr wara & w91 R ag svey AW, WA --
“fag dx § 5 wiewmom & sy
AU F UET &W £V AT TH A

w9 3% oy 594 & fA% wrd
gfafrm a1 zm IR % AEy

¥ o gema T 2" (10%)

f& wutg & & W 9m arer WA, wgiR —

“fag @t & v wfqqmm & o uegr
€1 s gy fan fasiy afeart
B 3R & & fad Im o3am
FEAF AT X 5 oAy 7"
{109)

fr weems & w3 9@ wrer Aer m4lg -

" @ § fr efewm & ofese,
frot =t wr wagfar mfAar ar
far 9t zw & fataw amr W
gk frg ar v & Ev e
2ot gfAAG /g gET W et &
frafr gud & Imar & waw W
arl e oA & 1 (110)

fr werg & w4 W Ay vy WE i -
“fag &% & f&r whawom & adrE
fomnil w1 wEEr ol dmer A

awre sy mfEs & wor a7 wfuy

gared ¢ A7 faads o %) @A
WHrEAT §, 4 uga & wif o

A & (11)

FEBRUARY 25, 1974

®

on President’s Address 284

fo yemx & oo % wz dmer o wy -
‘o dr ¥ e fadell wpmemit w2
sfaw ety 7 aravgwm w1 wfvwre

7 ¥ verm A &7 (112)

fr s 3 wer ¥ owg Wy 9, WA -
“grg @g ¥ fr oafonow ¥ folr en-
frrr o™ gTrEEl & ToEE

1 owrd gem w0 (113)
fr wAme ¥ w1 ¥ oap Wrer o, wely -
‘qrig gz 7 fF mfwarou # e 3T
1 @1 AT F A AT AT BE

F1 AN FTF WAT AT AT F)
T & gUT 0¥ AW W W
Fu &y vyt g7 aiwamr

R A e oAE AL (1

fr weara & oA & 17 RYer WY, AN —
‘g oz g fr wfwamm & <fAmsr
AT 1 WM OrFa wEw ¥ oFIAT
&t am &7 v 3 femmr oA W

m g (115)

f+ aENg % WA | 47 qAO W, w4tw -
‘mrey #qx ¢ fr wbaamw & o ow
aray WY ¥ R WA
a4t & fraie emir & oW
A4 w1 A Y T A AT

217 (118)

tr weatd ® o ¥ 47 Wrer WiE, el -
‘qrey &1 3 fr wiwamo ® oA &
wgE Armv T e feafa &
fag foedmre TgeT w1 S faer

Fr F o g (117)

fr wems & Wt X gg wrer W@, waig -
“qrey @z ¥ fo afavieer & oA Al
LA IR ¢ L
gzt w oty framt 7 &
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W e oy s @ §,  fe

o o om0 (118)
fr wemg & sa & ogg SitEr 9, wete -
‘g @z ¢ & ufewmw § &w & afs-
fagrard®y =N & weam it e
w1 oy 21" (119)

fe weam & wea ¥ a7 wer wnd, weiw o~
‘g ar ¢ B wfamow & fdeh A
Fofrat & g e &1

w5 e W &Y (120)

f& gom & wA v gz drEr amn, s -

Ygreg @x & v omfwamow ¥ e,
P A fedt ¥ AW W Smar
qAT FATFATT F4A qT9 onf w41
3 fve FriamY v w1 w8 e
TR (121)

fr o7 ¥ wo v @z W ad, el -

“rrey Az X froafaamm & fam s
A 1 weari qfavaw s &Y
WTIIAFAT %7 418 09 agr &
(122)

fe g9 T A9 T 77 ST W, waiA -

‘g wm 2 fr owfwamw & fained
AN & T F 1 I
T & (121)

fir yora & W= ¥ aE ST 9T, wai -

‘e @% & f wfewmw & &F wfu-
il & fasg @1 WAT & Aaeerd
#a & srmEm # fore o
t, At sO 1 o IR
& (124)

fr wg & wwy & 9 over o, waly -

“qey % § 5 i Y ewTO da R
ArdY, wufy o wer s A O

w o sy owf &) (125)
64 158/73—10
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fis searr & o & g gy wd, ewfr -
Yooy dr & fr wivemger ¥ aoerdy e
¥ osreaEt ¥ dwomd Wi as-
qewTdr w1 O w1 Frf g
w2 (126)
f& seate & s ¥ g ey o, Wi -
“grey ax § fe wfadmee ¥ aoed G
¥ wreary ¥ gugd W st
 WEAM T W9 SEH sREedT
¥ I Wi e IETEE a8
AR FEEOT ¥ U wVH & e
seAT 1 I Ag & 17 (127)

f& war & w=r § a7 Arer WM, a9iv -
“rrvy A% & fF wiwamo & 9vEET @
¥ QT ¥ w9 wivwrtoy
71 fg Aumem W wEET @9
¥ frema @, et o fgw
Fra madt 7R s w1 I

e &0 (128)

f& w7 & 9= ¥ 97 Sy 99, weiv -
“qreg Ax @ fr wfewew § sfeive
R gy AW ER T SRy

" g &7 SRy #5 ATer

s wfw &1 gfa w0 Wi i
fravr & faafor 68 o8 & o

& w8 3 W £ (129)

fF srama & w1 ¥ ag Wer wnd, weie -
‘oog ww ¢ fr mfwamw & serta
N AATEET HTH AT FTOGH-
9 ®X Ary Tem &y fAeer AR

A oo 2" (130)

ff searr & o= § ag S 9@, wqiy -
‘gvg % § & wfoweer ¥ g e
¥ fo SRl woerd Aafr
qTUF €Y oravaFAT & waw &

wif swre ad & v (131)
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fis seave & wur ¥ wy ey o, Wk -
“qerg % & f wfwwmen & g& e an
w1 ywT v & fad Qe I
sTarf wedw A &1 (132)

5 weara & mew ¥ @ siter wry, WAt -

‘rog 8x ¥ fr wfwwmor ¥ wmeTw
gt wwf s ovw & fosg
Y wEw I wwedy fafimy g
I WA wT w1 I T
g (139)

& yrag o ww ¥ gy ey @, aaid -

‘qry AT ¥ fe ofwaon ¥ gATERTY
wHTErT fy arA & g wew
¥ W FTEET T &Y mravgear
wr oW ge o A ¥ " (134)

fr wearw & we ¥ qg wrer WA, wid -

‘grg W% # fv ofwwmaw & et &
WMIT %1 qF TR & f9 ¥
T wATw IWE W W W
Wy Aad) Aif a7 AEEear
wif gem oA £ (135)
fF aram & s Hag I T vl —

“qrvy wz § fr afeamom ¥ ared & aw
WX #T WA ETY W AwT IO
e A T wX ey ifw §
TATAET  YATEIQTY MA ey
T WA ATAT B I qEAT AT
avaeY wafer #F faer wdr v B0

(136)
fir wevta & wa X oy W 9@, waig -

“grey Ax § e ot A woet wwer & www
itF aar AR WA & % ST R
woy g ¥ ¥ e feedy st
w33 w3 7 I o wy Penfaw
w & et w1 sreene wfereraor ¥
vorg 4 &1 (137)

on President’s Address 288
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“oveg @ § v wivwrae & fafow <ol &
AT FTEY RN W7 GORTT ¥ WA
W a7 ¥ fEom w6 ary qey

®1 ATHTE T gu Iy Py A
T & (138)

fis seame & o ¥ gg Ser AR, w9 —

“qrg &7 ¢ fo waAr W woeTd ITEY
W AT AT T AT AR
¥ farg & s v 1 wle-
araw 7 wf I TG (139)

fir yed ¥ w9 7 qg Ser Ard walqe-—

“qeg @ ¢ fe mfamow & 0 A 4
HYLTT FIIT AATH {0Hy 7R AT
79 fAwm ¥ averdT Aif7 ) wawd
&1 #YE geerm AT A1 ((140)

fis WoTTE ¥ WRT § qF AET o0 A —

“erreg @ & o mifiwrer & fird oot o1 f TR
¥ foav et frgven wfaam s@m@
AYT TA TN W GTH IAT & HEAW
Y AT w3 gt fay Aifa v
o T g1 (141)

fy wears & w1 ¥ 7y Aey Aq vy —

“qreg &% § TF wioaer & gATEEIT
Ty AT FY ey 3 AT TS
T WY AT FARET AT AT WA
aTaqT @Y ¥ wiE IeAw @ fear
& (142)

fis s & s & aF ANeT W, wate —

“qory G & i sfewra i whare qeftardy
war Y foer wT fawmr w1 &g ga-
At AR UqAT #Y WEnEwT 1 B

geaw g &1 (143)
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i weare & o ¥ ag oy wd, salw —
gy S § fie wiwareer § aoerd Aol
qT FAT AATHT 43 AR TF AAT
fatsfr g B faww A F@ W

*ré seve Al 217 (144)

5 weara & vy 7 38 viver o, Wty —

‘g @z § fr afawraer ¥ fagre, aa,
AT AAT WTAVAFAT & T WA dar
F T WA TG § O qaiey wra
¥ 9 RAFT A7 FY WA & AN
afad qzare ¥y Nfr Prnfag w3
Y AATATAT HT I @Y (T Iy
31 (145)

£ 9= & o W 97 oy I gl —

“qveq AT ¥ i wfavree § e ) gern
AT A A /e A foly W
w1 3a T &1 (146)

5 s & o ¥ 97 Wiy d, waig —

‘mrvg AT & fF e a9 AT ) we
oravas wrafaat & Ty atay gy
frar fafima Afr & wfoneer 7
aw T &7 (147)

% geama & v & 3 oiver ond, sl —

a7y @ ¥ fv wfvrareer ¥ T Y gEwY
g1 g, qrAw, qraeT, witg & wfifos
TR, T N7 I, www, fwgy W
e, WYY, TR, WAHT, WL G Ty
qr gt T &7 Wk wede wd §
(148)

fr sy & wer W 3g oy Wl Wt —
"oy A § e e, ofilt, v o, AT,
< W AW, AT iy ¥ wree, &
TP WY STTvrwaT w7 wfvrereer

# 9 e Tl 81" (149)
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v ey & s ¥ Wy A8 I, vy -
‘o dx § e e oW ENER
qofafedy & W q¢ qF oA
a7 T AEA & IR W i
% wrk v g §1° (150)

fi6 weama & wwr i g Srgr R, waly —

“qerg dw § fe wfwwmaw ¥ & 75 ER-
Tre qeivafy afcardr # wfes wfew
AT N AEEET W T T
&1 (151)
SHRI P. G. MAVALANKAR (Ahmeda-
bad) : I beg to move.
That at the end of the motion,
following be added, namely :—

“but regiet the failure of the Govern-
ment to advise the President to
dissolve forthwith the  Gujarat
Legislative Assembly.” (152)

the

That at the end of the motion, the fol-
lowing be added namely :—

“but regret that there is mo mention
in the Address of the spontaneous
and tremendous popular upsurge
in Gujarat against the Congress
Goveinment in that State which
led ultimately to the downfall of
that Government.” (153)

That at the end of the motion, the
following be added, namely

“but regret that the Address does not
mention the continued anger and
agitation of the people of Abme-
dabad and Gujarat against the
animated suspension of the Guja-
rat Legislative Assembly even
while the State is now alieady
put under the President’s rule.”
(154)

That at the end of the motion,
following be added, namely :—

“but regret that the Address fails to
take note of the largely avoidable
bloodshed caused by indiscrimie

the
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nate police firings all over Guja-
rat and to pay tribute to the
several innocent victims of such
firings,” (155)
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for Government propaganda by
the Congress Government in
Gujarat leading inevitably to the
loss of credibility of the AIR
among the general public.” (160)

That at the end of the motion, the
following be added, namely :—

“but regret that the Government have
not {aken immediate and concrete “but 1egret the failure of the Govern-
steps 1o give proper relief  and ment to disapprove of the many
adequate compensation to the airests of  students, teachers,
families who suffered breavement journalsts and pohtical  oppon-
and/or serious injuries due to ents, made by the Congress Cov-
police firings in Ahmedabad and ernment of Gujarat, in January
other parts of Gujarat during the and February, 1974, under  the

popular upheaval in that State in Maintenance of Internal Sccurity
the last six or seven weeks.” (156) Act” (161)

That at the end of the motion, the
following be added, namely:—

That at the end of the motion, the
following be adde, namely

“but regret the failure of the Govern-
ment to institute promptly the
judicial inquiry into police firngs
and into a number of other at-
rocities on countless innocent and
peace-loving citizens of Abmeda-
bad and Gujarat during these past
six or seven weeks.” (157)

That at the end of the motion, the follow-
ing be added, namely :—

“but regret the failure to establish an
effective public distribution  sys-
tem m Gujarat, particularly in
the matter of supply of foodgrains,
edible oil and other essential
commodities.” (162)

That at the end of the motion, the
following be added, namely :—

“but regret that the Address fails to

That at the end of the motion, the follow-
ing be added, numely :—

“but regret the failure of the Piime

condemn the repiessive and dicta-
torial ways of the Congress Gov-
ernment in Gujarat during the
recent popular upheaval.” (158)

Mmnster to give her awaid on the
Narmada Waters Issue, thereby
causing untold agony. harassment,
humiliation and hardships to the

That at the end of the motion, the follow- people of Gujarat.” (163)

ing be added namely :—
“but regret that in the Address no men-
tion has been made that the dis-

credited and ousted Congress Gov-
ernment in Gujrat had resorted That at the end of the mation, the

to various steps at intimidation following be added, namely :—
on the press. and that freedom of
press was being stiangled.” (159)

That at the end of the motion, the
following be added, namely :—

SHRI K. S. CHAVDA: 1 beg to move:

“but regret that thete is no mention in
the Address to give interest free
loans rcpayable in easy instal-
ments after ten years to Schedul-

“but regret that the Adidress does not ed Castes and Scheduled Tribes
mention how all India Radio, Ah- for starting small scale industries.”
medateid was sought to be used (164)
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That at the end of the motion, the

following be added, numely —

“but regret that therc 1s no mention
in the Address of any efforts to
mcrease the hiteracy rates mn Sche-
duled Castes and Scheduled
Tribes communities, which are
stagnating for a dccade at 1027
pe1 cent and 8 54 per cent respec-
uvely and which are far below
the general lteracy rate of 296
per cent” (165)

That at the end of the motion, the follow-
ing be added, namely —

but 1emet that in the Addiess
mention of the need 1s made to
fill up the 1cserved quota for
Scheduled Castes and Scheduled
Tubes 1n Chiss T, 1T and 111 ser-
vices of Government™ (166)

uo

That at the end of the motion the

following be added, namely —

but regiet that there 1s no mention
in the Address of Government's
falme to 1emove untouchabhty

lock. stock and barrel from the
countiy even after 26 years of
Independence ™ (167)

That at the end of the motion, the

following be added, namely —

“but 1egiet that no mention has been
made n the Address of Govern-

ment's failuie to remove slums
from metropalitan  cities like
Delhi, Calcutta, Bombay and
Madias ” (168)
SHRIMATI KRISHNA KUMARI
{Jodhpur) * ¥ beg to move
That at the end of the motion, the

following be uadded, namely —

“but regret that the Addiess does not
contain any concrete or tangible
solutions to the difficulties of the
common man " (169)
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That at the end of the motion,
following be added, namely :—

the

“but 1egret that the address Joes not
delingate a firm course of action
to deal with the problems of cor-
ruption and mal-administration.”
(170)

That at the end of the motion, the
following be added, namely —

‘but 1cgret that the Address does not
provide an outhine ot a definite
programme to deal witk ths prob-
em of spiralhing nflation and

acute scarcity of essential com-
modities” (171)
That at the end of the motion, the

following be added, namely —

“but regiet that 1n the Address there
1s no reference to any realistic ap-

proach to the problems of our
country.” (172)
That at the end of the motion, the

following be added, namely —

‘but 1egret that the Address discloses
the Government’s continued ad-
herence to musconceived  policies
and platitudinous promises ' (173)

That at the end of the motion the

following be added, namely .—

“but regict that the Addiess does not
ofter a piomising piogramme for
worh and employment and for the
development of handicrafts, cot-
tage mdustizes and  self-employ-
ment.” (174)

That at the end of the motion, the
following be added, namely —

“but regret that the Address does not
contain any solutions to the
problems of rural India particu-
larly those of agriculture, irriga-
tion, electricity, seeds and fertili-
zers” (175)
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ot e wrlh : § geTe o

fo v & vy § o Nyt ol el —
“qwy dr § T afiegreor 3§ frat # gaor
oy afie vy o w@ 0 graw

w1 TR T §1” (179)

fir s & wew ¥ g oy wnd, sy —
‘g W § s sifvrareon i et &Y A,
oy et &Y ¥ it sfwr T
qoarrE T A WTAREEAT F7 F1E Ieae
o &1 (180)

for s & WA & Oy SeT Wi, i —
“qrrg @7 § fe whtarao § feam ®1 wra-
wr% 7egd Sfe gy TR ¥ ey
wT gevar 31 (181)

& seare & wer § 7y ey W, waiq —
“aeg a2 ¢ e e & g dar o afre
15 W 9t e 77 QR & smaw-

war & 2k ger g 17 (182)

fir yoaTy & W ¥ ag oy A, wuiy —
“qreg @ § fie whrames & feam &t @i
wrar & war faw gew 07 giE feand
et frdt 3 ag w7 oW T

g (183)
fr yeary & WA ¥ qg Ier W, Wi -
“gog dx ¥ fr whoamor & agimga &6
¥ @i gofmfEE, ommed,
HATHrAT, wgAra, WK armd w9
AT AT AT W AN AT AR
T ®Y W & g fawy e Y
araerwAT 7 Isorw wly §1” (184)
fr weare & wRt ¥ ag e oA, ety --

‘g @ § fe wfaaran 3§ S somm ¥
At ¥ wew oY o Ty anamh W gx
w& & BT o ST wowy W
sTEEIwE A goia g 1" (185)
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fr sew & v & ag oy o, iy —
“qeg S § i wfawmeer % i & el
¥ wfy v B yrewrar w1 SR

o 1" (186)

fe s & v % ag o and, weig —
‘g @2 & i wfvrvTae ¥ Sirqe Seare &1
ravara £ Ao & fang 9o w-
T FR A FTAWEAT FT Tew" TG

21" (187)

& weme & we ¥ A5 Sirer o, Wi —

“qorg @7 ¥ e fage & wow gomr an
gardam: faslt b g0 wod e waar
AT & TR T &7 STAEFD
w1 wfsraran ¥ I g 17 (188)

e seamy & wr ¥ a7 i 9, o —
“qey & R e gere ¥ gl &
TEANT HY 9T AT T grand) ana &1
sifsrsram ¥ oo Ad £17 (189)

fe weare & v § gy S v, iy —
“qug @ ¥ & wvETd Aw ¥ wreEr )
®raer agA ¥ yrafAwAr 3 qad
ary ¥ gfwarn ¥ 3w g 407
( 190)

fir weE & wer ¥ ag ofver wid, waig —
“qery @Y § e wfvrma & faorft dar <
¥ fom faare A G20t qrare w2 amT
gat frely sema w1 oo a@ ¥
(191)
fir seamT & wer § gy ot ond, safy —
‘g o § T wiferwmew & fagre & Faoelt
*Y wAY ¥ g7 WO a9 AHT AT
fagre 3t wedw sufes faorefy oY woer &
afy w7 & fag wiege ¥ oy qmx
A rarfea §7F & wony §1 SR
ot 1" (192)
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fr seme & v ¥ ag gy A, wrgig

“grg &z & 5 wfoarger ¥ ferst ® 7§
&m1d TR el AT Y G w0
w3 Y I AT Aty ¥y <red 7 aver
w1 ey @ &1 (193)

s wevra & wix ¥ g oirer w4, vy —

“qriy &7 § s wfaarao ¥ frend Wi s
arfiwT T93 §1¥ w1 ewy T W
TTEqT X A w7 51 gfe § A
fara xay ¥ fedr war £ I
g (194)

f& gr70T ¥ WAt ¥ a7 der w0l waiq —

“qr:3 a1 PR alrarao ¥ W9 ard  Fege
fasrdy Hify & wfradqa w77 Agdt amw
Treg afy B0 (195)

& weary & oo {37 ey WA, vy —
‘qroy a1 ¥ fe wfawrar & S wy gEe
®TH g & foam 3@ e w A Ay
U7 17 71y wawfen N ga-afe-
urdt ¥ gfg wX At A w7 IFNH
i 24" (198)

fF qe709 & wet ¥ g oiver o, sty —
“qrey % & P wfaarer ¥ A wAgdr €
drrr A T ST AT gew ARy
g1 (197)
f serra & w1 X g7 W ol WAty —

“qeey @7 § fE AT wEr & sowsitfa A
FA9 B &Y WrAwrenr &7 sfranor
¥ e Er ¥4 (198)

f& s ¥ e & g7 wver o, waky -

"oy Wt & fe oW & A Frgwd &
frmy qufer goar & 2 fasat oy swaear
w5 w1 I A@ §1” (199)
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fr sreare ¥ v ¥ qg gy o, sty -
“rrg W ¢ e o fesl & wemew & 3
w1 & fom wd areare vl o

g2, frzrfaa witfrafer sy, Arwrar

aar oy faeit sreanAT € S wew

9 ¥ FET A FTE XY WO

wv gl & seorw @ &1 (200)

fe semr & oo ¥ g ofver R, walq —
“grey @x ¥ f wfesran & worge fadnd
#ifr w7 famrafsr dav Tawy foere
®rxeraft & ave g wv R S v
e wE By (201)

f& e & w1 ¥ 7g ofver W, wafy . —
ey e 3 T afawree § afael & G &
weifrs fang sWw & aiteT s &
far gog & w&ww aferwr & oF
fadus T T 9 FvH waa) fedt

=TT FT Teaw aET 817 (202)

fs seATe % WA W A VT AT, Wl e
ooy dx § e o SuinT i ow i T
¥ foeft awfaw gar w1 s

# geerm AgY 21" (203)

f& wears & WA ¥ ag Srer A4, waly —
‘qrrg @ ¥ afaaree ¥ e aaEn &
sryre g gfaat & sfafafe gae afor
%1 foim &7 oy Fwer S¥ & A
T & frelt woame Wt e A
(204)

fe sea & oo § O SE @ WA --
“org @7 ¥ fe war s, Favarfaeret
o seqarE { wT FE e gl
ud wdarfrdi #Y “aidq” difgw wor
aeand fedft seare w7 ot wiv-

wawr & T §17 (205)
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[t oo wreelt]
fie wers & we ¥ ug oy o, waiy -~
“oerg Wz § s wivwTgor & srowrT @Y
WX are w3z A dw fadndt vy
awge fadnedy i o3 sfaaw
MR w1 gere g 17 (200)
fis weary ¥ geA ¥ 77 Wrer A wAiq —
‘qrg az ¥ fr afwarew & gawfr &
qATE W Aifae wIA aafi a1
geTw Ad 8 207)
fir weare & wer W 9z AeT WA WAty —
“qreg dg e wfwamaw & fadeiy T
my wEqfadt grIr ATT FATH €1 &
¥ arT G 7T wfaw-3 A 1T AW
i £ (208)
fis wenrg & WA X a7 AT AH WA -
“qreg &% ¥ o wlaaram & dharfas =
¥ zega Afg 1 wfawA wagn
wrar & wred gew i (209)
f& gearq & w1 § 7 A1 WE WA —
“qeeg @ § ta wfvraran @ T @ AvET
woafrm & gvaw a7 afrEg T
qexedt FAFCISAG AL (210)

fix werg & WA ¥ 77 w087 A WAl -
“qvey de ¥ fr wfare & wF-E S
a7 ®1 HAMT F73 AQqT TN gwT F
HETRAT FA B 7L ¥IX T IR
My & (211)

fis grata & -7 W 47 ArEr R Al ——
“qrey @1 ¥ fr wfqarar § staady S &
Y AET- T GATTH A (ol wAr w9 A7
Iexg Af Er (212)

e sorer & oo ¥ oA AT AR, waty —-

‘qrey @z 8 fw rfam % amfew goen
qegedt wifyms gery & cqTA AT
gova afaaran oA 51" (213)
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f ooy & s & ay oy o, iy -

‘oo &x & f wifwsmor & dfaws = aar
ot waredy 3 & A9 avA WY
At 7 wore e w1 w1 wgTH I AT
sfemd wiet & favg "wr, w49
1 FATT qad FTR 97 a9 &7 67
v adt B (211)

e s & W & a9 Wrey W, Wty -—

' qeeg Az § fr wfawma i aar faann
7 397 & 99 a7 smo 9 wrErEi
¥ IwAT ¥ ATy ¥ Feeg e
g1 (215)
f& seama & w1 v aF W wd wei -

‘qrey @7 ¢ frowfaamor 1 frsg et Aar
gal ¥ faym ¥ fov faweg sifax
ATTAAT WEA &9 FT T4 A¢T 2 )’
(210)

fF v F o= ¥ a7 wier W, weiw -~

‘grg A% # fr wfvwmo g & ¥ @ A
mEsEiawAT 7Y QTR ¥ A &
fam fedt gatas™ 37 97 39
ar oF (217)

fe swary & s ¥ a7 Srer 9w, gl -

‘wvey & ¥ fw wfadarra & T R wift o
9 F ATH G q7EN 71 AT F @
A1 ¥ WA ¥T g wEr B
(218)

fE sema & w1 & 47 s W, vy -
"qve 4% ¥ fr mfaarar i qead § foreRen
I fvwErTdy A 0 fad W
¥ A7 gmA Y fa=r ¥T weEE
@ F1 (219)
fr semr & wer & v et @, waT —
“rg et fa ufwww & 9w wen-
Hor  ®Y an-meTn,  feeder
Aqr v w1 & awwerfyw ow iy
fag dey MY FRA 9T Frvr T
AT 1 IevE A R0 (220)
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SHRI JYOTIRMOY BOSU (Diamond
harbour). 1 beg to move.

That at the end of the motion,
following be added, numely .—

the

“but regiet that the Address 15
nothing but full of distoition of
facts and travesty of tiuth* (222)

That at the end of the motion,
following be added, namely —

the

but regiet thut th. Addiess fails to
make a i1cabistic assessment of the
politico-economic conditions  pre-
vaithing 1 India tod 1y ™ (223)

That at the end of
following be added

the mohon the
NdaMme Vv

but regiet that the Addiess farls to
mention the fact that the congress
Government by following wrong,
anti people  and promonopolist
policies  has biousht the country
on the verge of collapse ' (224)

That at the end of the motion, the
following be added, namely —

hut reeret that the Address fails
10 mention that more than 80
people have been shot dead on the
sticets of Guwarat for demanding
{ »odgrains ' (225)

That at the end of the motion, the
following be added, namely —
*but 1egict that the Address fails to

mention that parhamentary demo-
cracy has been thrown overboard
m West Bengal and all norms of
parhamentary democracy have
now been dehberately broken 1n
Orissa, UP and Gujarat and
m many other States previously
m favowr of the ruling Congress
party “(226)

That at the end of the motion,
following be added, namely *—

the

“but regret that the Address fails to
mention that the Goveinment let
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loose a reign of terror on  the

hungry people of Gujarat,” (227)

That at the end of the motion, the
following be added, namely -~

“but regret that the Address fails to
mention that even now the Guja-
rat State Assembly_has not been
dissolved theieby strengthening the
apprehension that the Centre has
been conspiring to bring back the
discredited  munstry  to power
through the back door ™ (228)

That the end of the motion, the follow-
mg be adJed, namely —

‘but regret that the Address does not
mention that the country unde:
the leadership of the party m
power at the Centie and most of
the States, 1s rapdly heading for
4 one-party dictatorship, and that
ours 1s alteady a police State”
(229)

That at the end of the motion,
following be added. namely —

the

but 1egiet that the Address fails to
mention that the DIR, Fmergency,
MISA and other black Acts and
Laws have been and are bemng uti-
hised by the Government to supp-
1ess democratic movements of the

common people against anti-
people policies of the party m
power ™ (230)

That at the end of the motion, the

following be added, namely —

“but regret that the Government’s un-
willingness and fatture to  curb
the forces of regionalism, Jinggo-
wm and aggiesvve nationalism and

also Government's unwillingness
artd faillure to  protect  the
minonty  South  Tndians  in

Bombay from the atrocities by
the Shiv Sena, has found no place
in the Address™ (231)
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That at the end of the motion, the
following be added, namely :—

“but regret that there is no mention
in the Address of the fact that
the ruling party is making large-
scale ase of Central and  State
Government  machinery to influ-
ence the elections in U.P., Orissa,
Manipur, Nagaland and Pondi-
cherry in its favour.” (232)

That at the end of the motion, the
following be added, namely :—

“but regret that the Address
nothing to say on the growing
corruption and the influence of
black wealth which are sapping
the very vitals of the nation.”
(233)

That at the end of the motion,
following be added, namely :—

“but regret that the Address does not
also recognise the fact that the
present Central Cabinet headed by
the Prime Minister is  the foun-
tain head of all coruption.” (234)

has

the

That at  the end of the motion, the
following be added, namely :—

“but regret that there is no reference
in the Address to the problem of
alarming growth in the incidence
of unemployment and under-em-
ployment as if the problem does
not exist.” (235)

That at the end of the motion,
following be added, namely :—

“but regret that the Address does not
recognise the fact that due to
wrong and pro-monopolist econo-
mic, fiscal and monetary policies
pursued by the Government, the
country is in the midst of an eco-
nomic crisis of unprecedented
nature and that ecomomic activi-
ties and production have almost
come to a standstill.” (236)

the
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That at the end of the motion, the
followmng be added, namely :—

“but regret that there is no mention
in the Address of the fact that
price rise continues unabated des-
pite Government’s claim of bum-
per harvests, and that public dis-
tribution system throughout the
count1y is on the veige of collapse
due to the fathue of the Govern-
ment to realise even the modest
targets of foodgrains procure-~
ment " (237)

That at the end of the motion,
following be added, namely :—

the

“but regict that the Addiess is silent
over the fact that prices of daily
necessities of life arc not  only
shy-rocheting but some of the
essential commodities have disap-
peared from the open mathet as
well."(238)

That at the end of the motion, the

following be added, namely :—

“but 1egret that Government's failure
and unwillingness to curb the
growth of monopoly industrial
houses and rural vested interests
has not been mentioned in the
Address.” (239)

That at the end of the motion, the
following be added. namely :—

“but i1egret that the Address has
failed to mention that the Gov-
ernment did not enforce its
scheme of wholesale wheat trade
takeover in the interests of the
rural rich, and as a result the
scheme has flopped and in  the
States like Gujarat it has  been
formally scrapped.” (240)

DR. KARNI SINGH (Bikaner) : Sir, 1
beg to move:

That at the end of the motion,
following be added, namely

“but regret that there is no mention
in the Address of the Rajasthan

the
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Canal and the Lift Channel being SHRIMATI ROZA  DESHPANDE
taken up as a National Project (Bombay Central) : Sir I beg to move:

by the Centre.” (241) That at the end of the motion, the
following be added, namely :—
That at the end of the motion, the

following be added, namely :— “but regret that the Address does not

take note of the fact that certain
industries like the textiles have
mention the need for setting up in fact been helped to produce
of a Central University in Bikaner articles which go into the con-

about which the people are  very sumption of the wealthy section
much agitated.” (242) of the community while reducing

the production of commodities
which go into common consump-
tion such as cloth of medium and
coarse varities.” (246)

“but regret that the Address does not

Thut at the end of the motion, the
following be added, namely :—

“but 1egret that no mention has been  That at the end of the motion, the
made in the Address of thc need following be added, namely :—
for allotting more quota to

"
Rajasthan for increasing the but regret that the Address does not

rationed quota of food-stuffs in
Northern Rajasthan from 3 Kilo-
grams a month to the original 8
Kilograms a month.” (243)

acknowledge the need for the
nationalisation of such industries
as cotton textiles. sugar. essential
drugs and vanaspati.” (247)

That at the end of the motion, the
That at the end of the motion, the following bc added, namely :—

following be added, namely — “but 1egret that the Address does not
show any concern at the fact that
the deficit financing, causing infla-
tion, is not being kept under con-
trol.” (248)

That at the end of the motion, the
following be added. namely :—

“but regret that no mention has been
made in the Address of the need
for setting np of a Thermal Power
Station at Palana where lignite is
available on location.” (244)

That at the end of the motion, the
foltowing be added, namely :—

“but regret that the Address does not
show any awareness that the
Fifth Five Year Plan is doomed

“but regret that no mention has been to failure wunless  the price

made in the Address of the need
for setting up of a fertilizer fac-
tory near Bikaner where lignite
and gypsum are readily available
at Palana and Jamsar respectively
within a radius of 15 miles and
adequate water will be available
from the forthcoming Rajasthan
Canal since Naphtha is becoming
expensive due to the oil crisis and
the use of lignite and gypsum are
highly recommended for cheap
fertiliser.” (245)

situation is brought under cont-
rol".(249)

That at the end of the motion, the
following be added, namely -

“but regret that while giving a rosy

picture of the Fifth Five Year
Plan the Addréss ignores the fact
that the size of the Plan has al-
ready been reduced in fiscal terms
as a result of nearly 25 per cent
rise in prices douring the last
year.” (250)
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That at the end of the motion, the
following be added namely —

“but regiet that the Addiess does not
offer any special measures to meet
the requirements of the vulnerable
sections of the community, espe-
cually those n the rural areas”
(251)

That at the .nd of the motion, the
followmmg be : 1dcd, namely —

“but regret the failure to supply
the duly necessities of life  and
other essential commodities even
to the goveinment employees
thiough a pubix distiibution sys
tem such as Government run
Fair Price Shops™ (252)

That at the end of the motion the
following be addcd, namely —

‘but 1egiet that while the Govern-
ment and the Planning Commussion
are quibblingly talhing about the
so called consumption cut for
the top 30 per cent of the com-
mumty the Address does not
come forward with any effective
proposal for reducing even the
conspicuous  and ostentatious
spending by the affluent sections
of the society " (253)

That at the end of the motion, the
following be added, namely —

‘but regret that while the Govern-
ment vex eloquence on rasing the
consumption of the bottom 30
per cent of the people the Add-
1ess has no proposal what so ever
to offer to raise the standard of
hving of this segment of the
community ” (254)

That at the end of the motion, the
following be added, namely —

“but regret that the Address has
completely forgotten the slogan
‘ganitn hatao' which was the key-
note of the mendate of mud-term

parhamentary election on  which
the present Sth Lok Sabha s
based.” (255)

That at the end of the motion, the
following be added, namely —

but regret that the Address has

chosen to by-pass the crucial
question viz, that neither the slo-
gan ‘ganbi hatao’ no: the commut-
ment for meeting the living con-
ditions of ithe pooicr sections of
the communmity can be realimed
without changing existing produc-
tion rcdations and hence without
biinging about radical stiuctoral
changes in the cconomy ™ (256)

That at the end of the motion, the
following be added, namelv —

‘but 1egiet that the Address dows not

mdicate any awaieness of the
havou which s being <sed by
blachk moncy-—the paiallel system
m our economy-—nor does it
mndicate that demonatisation of
the higher denominition notes
has become essential * (257)

That at the ¢nd of the motion, the

following be added, namely ——

“but regret that the Address 15 not
alive to the fact that the black
money 1 largely responsible for
the rise 1 prices and corrup-
tion n the country ™ (258)

That at the end of the motion, the

following be added, namely ~—

“but regret that the Address does
not take note of the fact that
1 order to serve the class n-
terest of the bourgeoise not only
are the operattons of black
money allowed to continue but
they are also 1n some ways en-
couraged by certain aspects of
the Government policy.” (259)



on President’s 310
ddress

That at the end of the motion, the
following be added, namely \—
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That at the end of the motion, the
following be added, namely :—

“but regret the failure to carry out
the anti-hoarding and de-hoard-
ing drives throughout the coun-
try nor does it say a good word
about the public initiative 1n
launching such drives.” (264)

“but regret that the Address does
not show any awareness of the
fact that the black monev Is
responsible for corruption in
high places which again is one
of the contributory causes of

rising prices.” (260) That at the end of the motion, the

following be added, namely :\—
That at the end of thc motion, the owing be & y

following be added, namely :— “but regret that the Address does

not note the fact that even

“but 1cgtet that the Address does the government godowns as In

not take note of the fact that
even the public sector banks
are still advancing disproportio-
nately large amounts to mono-
polists and speculators  under
one pretext or another resulting
in impermussible credit expan-
sion in the private sactor which
again amounts to inflationary
measure " (261)

Delhi were placed at the dis-
posal of the whole-salers to
secrete and hoard  essential
commodities which in some
cases at least were later unearth-
ed by popular intervention or-
ganised by the Delhi unit of the
Communist  Party of India.”
(265)

That at the end of the motion. the
That the cend of the wmotion, the following be added, namely i~

following be added, namely :— “but regret that the Address does

“but regret that thc Address does not show concern at the fact

not take note of the fact that
while the monopolists arc be-
ing finarced by the nationalised

that while some smaller fry has
beer arrested and punished for
hoarding and  profiteering the
big shots in the world of black

banks and other financial insti-
tutions the big business is di-
verting its internal resources for
speculation and  profiteeting
which result, among other
things, in price boost.” (262)

trade are left scot free” (266)

That at the end of the motion, the
following be added, namely :—

“but regret that the Address does
not have a critical approach to
the corruption which is rampant
in the top echelons of adminis-

“but regret that the Address does tration which are helping the
not take note of monopolists speculators and  profiteers.”
and others in the big business (267)
are allowed to continue their
accustomed tax evasion and tax
avoidance running into several
hundred crores of rupees an-

That at the end of the motion, the
following be added, namely :—

That at the end of the motion, the
following be added, namely :—

“but regret that while bemoaning

nually while the funds resulting
from such evasion and avoid-
ance are diverted to speculation
and profiteering.” (263)

the oil crisis the Address does
not propose even of rationing
on patrol while there is talk of
further raising its price.” (268)
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That at the end of the motion, the
following be added, namely :—

“but regret that the Address does
not take note of the extraordi-
nary fact that even salt in many
places have become scarce and
is selling at exorbitant prices.”
(269)

SHRIMATI KRISHNA KUMARI: Sir,
% beg to move:

That at the end of the motion, the
following be added, namely :—

“but regret that the Address does
not contain a blueprint for
making drinking water avail-
able to the people in many
parts of the country, particu-
larly Rajasthan.” (270)

"That at the end of the motion, the
following be added, namely :—

“but regiet that the Address does
not strike a note or urgency in
completing Rajasthan Canal as
a national project.” (271

“That at the end of the motion, the
following be added, namely :—

“but regret the failure to take steps
for establishing a network of
legal aid for the poor.” (272)

SHRIMATI ROZA DESHPANDF. Sir,
1 beg to move:

That at the end of the motion, the
following be added, namely :—

“but regret that the Address fails
to make any truthful correct
objective assessment of the pre-
vailing economic situation in the
country ard to indicate any
lead whatsoever to face the
sitvation.” (273)

That at the end of the motion, the
following be added, namely :—

“but regret that the Address fails

to state that strikes, bandhs and

unrest and that militant demo-

¢ cratic mass actions are in fact

the result of the rising prices,
scarcities and shortages for
which not only the momopolists,
profiteers and hoarders but also
the Government must share its
responsibility.” (274)

That at the end of the motion, the
following be added, namely :—

“but regret that the bankruptcy of

the Government in appreciating
either the depth of the crisis or
the causes which have brought
about it is writ large on the
Address.” (275)

That at the end of the motion, the

following be added, namely :~—

“but regret that the Addiess while

claiming that ‘the people’s
mood’ in the present situation is
anderstandable shows no differ-
ence whatsoever to their deep
urges, not to spcak of indicat-
ing any effective measutes 1n
response to the legitimate popu-
far mood born of unreheved
suffering” (276)

That at the end of the motion, the
following be added, namely :—

“but regret that the Address, as

usual, is full with a plethora of
platitudes and pretertions which
in today's situation can only
add to the despair of the
masses in addition to causing
the resentment and revulsion.”
277)

That at the end of the motion, the

following be added, namely :—-

“but regret that the Address is self

contradictory to note the fact
that the rise in prices conunue
o our country today even when
the production is rising as in
the case of foodgrains,” (278)

That at the end of the motion, the

following be added, namely :—

“but regret that the Address does

not take serious note of the
fact that despite the bumper
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That at the end of the motion, the
following be added, namely e

“but regret that the Address does
not criticise the failure of the

crop this year, the food prices
are still ruling high not only
because of the operations of the
hoarders and profiteers but also

because of the failure of the
Government to curb them by
effective measures.” (279)

State Governments of West
Bengal and other rice producing
States in fulfilling even their

respective modest quotas for

That at the end of the motion, the procurement.” (283)

1 , t—
following be added, namely That at the end of the motion, the

following be added, namely :—
“but regret that the Address does

“but regret that the Address does
not pin-point in particular the

failures of the Goverrment in
the procutemen{ of the kharif
crop which has been allowed to
be largely sabotaged by the
Government’s own vacillating as
well as appeasing  policies in
favour of certain land owning
classes, hoarders and whole-
salers ” (280)

not take note of the fact that
during the first few weeks of
harvesting, foodgrains have been
allowed to be cornered by
hoarders and wholesalers, with
the authorities simply looking
on in many places and even
with their connivance.” (284)

That at the end of the motion, the
foliowing be added, namely :—

“but regiet that the Address does
not take any serious view of
the total failure of the procure-

That at the end of the motion, the
following bce added, namely :(—

“but 1egret that the Address does

not have a word of apprecia-
tion for the CPI and other par-
ties which had warned the Gov-
ernment last vear that the rice
procuremert target was not go-
ing to be attained unlcss the
Government vigorously went in
for the takeover of the whole-
sale tiade in rice through an
effective machinery for the pur-
pose and by enlisting people’s
cooperation.” (281)

ment of coarse grains as against
the total target of 1.5 million
tormes.” (285)

That at the end of the motion, the

following be added, namely

“but regret that even when the pro-

curement was failing in several
States the Ministry of Agricul-
ture did not take any timely
and effective action to set things
right for ensuring procure-

ment.” (286)

That at the end of the motion, the . 1bat at the end of tho: motion, the
following be added, namely :— following be added, namely :

“but regret that the Address does not
take note of the fact that it is
the liaison between the hoarders
and wholesalers on the one¢ hand
and certain elements in the Gov-

cannot at all be procurred in the erniment and administration on the

ubsence of a correct Govern- othier which has created the
ment policy of procurement shortfalls in attaining the pro-

through State takeover™.(282) curement targets,” (287)

“but regret that the Address does
not admit the fact that merely
by offering high or so called
incentive prices the foodgrains
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That at the end of the motion, the
following be added, namely :—

“but regret that the Address does not
indicate any remorse on the part
of the Government even for the
fact that lesser quantitv of food-
grains are today bemg supplied
through the public  distribution
system while the system has wir-
tuallv ceased to work m many
regions and places 1n the coun-
ty ” (288)

That at the e¢nd of the
following be added, namely —

motion, the

“but regret that the Address does not
show any awateness of the serious
situation which has been created
as a result of the fow buffer stock
in the Government godowns the
procurement unde: way i manv
States is slow and disappointing ™
(289)

That at the end of the motion
following be added, namely :—

“but regret that the Address does not
achnowledge the fact that rehance
on USA and certain other western
countries for heavy food imports
has proved to he wrong ° (290)

the

But at thc end of the motion, the

following be added, namely © ~

“but regret that the Address surprising-
ly does not have a word of appre-
ciation for the loan of 2 mullion
tonnes of toodgrains by the
friendly Soviet Union involving no
foreign exchange expenditure to
ease the cntical food situation™
(291)

That at the end of the motion, the
following be added, namely .—

“but regiet that the Address secems
hardly conscious of the fact that
along with the price hike in food-
grains the prices of other daily
necessities of lhfe ocomtinue to
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spiral causing mounting misery on
the Life of thc common man.”
(292)

That at the end of the motion. the

following be added, namely :—

“but regret that the Addiess, while ex-
pressing sympathy for the suffer-
ing of the people does not take
due notc of the fact that the Gov-
ernment  ttsell  has  rawsed the
prices of a number of essential
vommodities 1n utter disiepard to
their ncgative impact on the eco-
nomv as a whole and also of the
addutional binden they put on the
Ining standards of the masses ™
(29%)

Thit at the end ot the motion, the
following be added namely —

‘but regict that the Addiess does not
show any awarcness of the fact
that the prosent inflaton has be-
come « built m {eature of the pre-
senl econonuc set up designed to
fleece the masses thiough this
mechanism m order to finance the
capitalist  development n the
country  (294)

That at the end ot the motion, the
fc lowing be added, namely -

‘but 1egret that the Address betrays a
total lack of undeistanding ot the
phenomenon of the present price
rise but seeks to rationalise and
explain 1t away as 1inevitable
where 1t 4 necessary to admut that
the present price spiral in  our
country 1s laigely caused by the
internal factors such as hunting
for profits, speculation, hoarding
and profiteeting” (295)

That at the end of the motion, the
following be added, namcly :—

“but regret that the Address even at
this late hour does not recognise
that the price 1ssue cannot be
effectively tachled without bring-
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ing ebout certain urgently needed
structural changes in our national
economy and in particular with-
out charges in our drastic econo-
mic and other measures against all
those elements who are minting
their millions out of the hunger
and misery of the people.” (296)

That at the end of the motion,
following be added, namely :—

the

“but regret that the Address does not
realise that in order to check the
price rise and ensure supplies of
essential commodities to the people
it is necessary to have physical
control over such commodities
not only at the distribution level
but also at the production level
for which nationalisation of cer-
tain consumer goods industries
producing such daily necessities of
life has become imperative.” (297)

That at the end of the motion,
foliowing be added, namely :—

the

“but regret that the Address does not
tahe note of the fact that instead
of taking measures in the above
direction the Government is cur-
rently busy in offering new con-
cessions to monopolists and simi-
lar other elements in the name of
enlisting their cooperation.” (298)

That at the end of the motion, the

following be added, namely ;-

“but regret that the Address does not
take note of the fact that in these
days of shortages and scarcities
and also decline in production the
monopolists incrcased their profits
compared to the previous years
and are being encouraged and
assisted by the Government in
doing so0.” (299)
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W ¥ wtEW A fear m @)
(308)

fe yera & s & ug wie g, mulq —

“rey Bz & 5 wea A A &w ¥ e
53w & F-X-wR O e Favaferarrera
onftr F W norawrwar w5
whwwmer & et adi £17 (309)

fie seme & v ¥ 9y ey @, vty —

“7%g &% % fr wfawmaor & e ot &
ﬁl’mﬂ%l’l‘a‘mﬁmﬁ%y.
HAY T FEY 9T 99T EX Y qravgwAr
w1 IR g g1 (310)

fs srears & s & 7 ey od, waty —

‘g At g fe wfemeer & agd 3w &
fawrara & forg @ arsm fraifer
wTY 4 grawreaT w1 IHE T Y

(311)
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fie wears & wer ¥ 7g Ner Ad, wgly  —

Yqoy @ § i wivwwmaor ¥ wqt &w ¥
forer ®1 THE W W mT-
war w1 gedve AR &1 (312)

fe qearg & W ¥ g oET o, weig —

Yqreg dx & fe s o1 favafanea
¥ srsqTeEY WYX sreATw] ¥ feg fava-
faarerr s qr ¥y fawifan)
¥ gk daw awr oy gfaed
I} WY wrEvrwar 41 e Af d0”
(313)

fr W ¥ W@ W ag Wrer 9, Wi —

‘g @ & s wfwwaor & qeat favaframay
® ¥y favafaaey F1 a9t &7 €
WTATHAwAT TT I A K1 (314)

SHRI DASARATHA DEB ‘Tipuia
Fast)* I beg to move.

That at the end of the motion the
following be added, namely —

“but regiet that the Government
have falled to take drastic
steps agamnst the money lenders
and land grabbers belonging to
pon-tribal  communities who
have been indulging to usrup
Jand from tnbals m the i :bal
areas through unfair means”.

That at the end of the motion, the
followmng be added, namely —

“but regret that the Address does
not contamn any proposal to
take over tea industnes in
general and sick tea industries
in particular immediately for
the benefit of tea industry as
well as tea gardemr labourers”

(324)

That at the end of the motion, the
following be added, namely ‘—
“but regret that the Address does
not contain any proposal to
nationalise all foreign banks.”

(325)
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That at the end of the motion, the That at the end of the motion, the
following be added, namely :— following be added, namely :—

“but regret that the Government “but regret that the Government

have failed to provide land, to
the poor and landless peasants
in all the States by enacting a
radical Land Reforms Act.”

have failed to provide either
jobs or maintenance allowances
to the unemployed youth of
the country.”(331)

(326)
That at the end of the motion, the

That at the end of the motion, the following be added, namely :—

following be added, numely .— “but regiet that the Address fails to
mention the failure of the
Government to bring the
entire non-producing areas of
the country under Statutory
Ratiomng areas and its failure
in giving relief to the people of
such areas from hairdship of
procuring foodgrains from the
open markets at  high
prices™.(332)

“but regret that the Address fails to
mention the need to piovide to
Railways adequate number of
railway wagons for transporta-
tion of goods.” (327)

That at thc end of the motion, the
following be added, namely :—

“but repict that the Address does

not make any mention about .
the need for immediate recog- That at the end of the motion, the

nition of the Provisional Revo- following be added, namely :—

lutionary Ciovernment of South “but regret that the Address fails to
Vietnam and also of the Gov- make a mention that the Gov-
ernment of  Cambodia headed einment have failed to take
by “-"""‘d king Narodom over wholesale trade in food-
Shinouk.” (328) grains and they have surren-
dered to the pressure of the
landlords, speculators, hoarders,
black marketeers and whole-
“but regret that the Address fails to sale traders in foodgrains.”
mention the weakness of the (333)

33‘:’532m::;ins:°usm:;v alm:al: That at the end of the motion, the
in Diego Garcia in  Indian following be added, namely :—

Ocean and also  the Gov-
ernment’s failure to take any
vigorous initiative in mobilising
world opinion against the
American activities in  this
part of the world.” (329)

That at the end of the motion, the
following be added, namely :—

“but 1egret that the Government
have failed to withdraw Emer-
gency which has been in force
in India since, 1972.” (334)

That at the end of the motion, the
following be added, namely :—
That at the end of the motion, the
“but regret that the Address does

following be added, namely :—
not contain any indication as

to when the actual work for
setting up of jute mill apd
paper mill in Tripura will be
undertaken.” (335)

“but regret that the Government
have failed to provide reason-
able prices to the producers of
jute and cotton”.(330)
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{Shri Dashrath Deb). That at the end of the motion, the fol-

That at the end of the motion, the lowing be added, namely :—
following be added, namely :—

“but regret that the Address does
not mention any activity of
the Government to establish
train services from Calcutta to
Agartala via Bangladesh al-
though the principle for baving
such train service operation was
accepted long before by the
Governments of India and Ban-  That at the end of the motion, the fol-
gladesh”.(336) lowing be added, namely:—

That at the end of the motion, the
following be added, namely :—

“but regret that the Government
have failed to link-up Agartala,

“but regret that the Address does not
contain any mention of a scheme
to undertake the construction
work for establishing railway lines
from Dharmanagar to Agartala in
Tripura during the ensuing finan-
cial yean.” (341)

“but regret that Government have fail-
ed to preserve 'Tribal Reserve
Area whith was constituted by
Maharaja for the protection of

the Caiptal of Tripura State
with the rest of India by Rail-
ways even after 26 years of our

backward tribals in Tripura be-
fore the attainment of our In-
dependence.” (342)

independence™.(337)
That at the end of the motion, the fol-  That at the end of the motion, the fol-
lowing be added, namely :— lowing be added, namely -

“but regiet that the Address does not

“but regret that the Address fails to contain any proposal for iicons-

mention that the Government let
loose a reign of terror on the
poor tribals of Raina Sarma in
Tripura for uprooting them from
their traditionally occupied land

tituting Tibal Scheduled Area in
Tripura and for introduction of
Regional autonomy there to un-
dertake development work of the
tiibal atva ™ (343)

for the construction of centrally

sponsored scheme, namely, Go-

mati Hydro Electric Project.”  That at the end of the motion, the fol-
(338) lowing be added, namely :—

That at the end of the motion, the fol “but regret that the Government have
lowing be added, namely :~— failed to stop atrocities perpetiat-
“ ed against Harijans and tribals in
but regret that the Government have various parts of the country™

failed to provide alternative land (344)

to those Jhumias in Tripura who

have been uprooted from Jhum- . _
ing occupation owing (o the exten- ] o:i-::t :: ?:d:;d n(;fmg;; :ft'o“' the fol

sion of Reserve Forests.”(339)
“but regret that the Address does not
That at the end of the motion, the fol- tell the citizens of India that

lowing be added, namely :— *Garibi Hatao’ slogan made by
“but regret that the Address does not the Ruling Party in its election
contain any proposal to introduce campaign during the election of

Regional autonomy in the Tribal Fifth Lok Sabha was not for exe-
areas of Tripura.” (340) cution but for deception,” (345)
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That at the end of the motion, the fol-  That at the end of the motion, the fol-
lowing be added, namely :— lowing be added, namely :—

“but regret that the Address does not

“ i Govern-
but regret the failure of the Govern show any awareness that the right

ment to supply the daily neces-
sities of life and other essential
commodities to the low and mid-
dle income groups of citizens of
the country in general and to the

wing forces in the country are
being helped by the policies ot
the Government, especially in re-
lation to the day to day problems

low and middle income groups oI of the masses.” (374)

citizens living in transport bot-

tleneck areas like Tripura and  That at the end of the motion, the fol-

Mizoram in particular  through jowing be added, namely :—

public distribution system such as

Government run fair price shops”. “but regret that the Address does not

(346) indicate any concern on the part

of the Government that more

than 30,000 political workers are

today in prisons either as under

trial prisoners or under detention
orders, which is a sad commen-

tary on our public affairs.” (375)

That at the end of the motion, the fol-
lowing be added, namely :—

“but 1egiet that the Address does not
say anything about the fact that
the price rise of the essential com-
modities continues unabated and .
public distribution system of ail That at the end of the motion, the fol-
eseential articles throughout the lowing be added, namely :—
country is on the verge of col-

lapse.” (347) “but regret the failure to commute the

death sentcnces on political wor-

SHRIMATI ROZA DESHPANDE : Sir, kers.” (376)

1 beg to move :—
That at the end of the motion, the fol-

That at the end of the motion, the fol- lowing be added, namely :—

lowing be added, namely :—
“but regret that the Address does not
give any assurance that use of
third degree methods against

“but regret that the Address does not
show concern that the Union Go-

vernment still believes that all its .. . .
policies are correct and that it is political workers will be strictly

only some other people who have proHibited in the whole coun-
gone wrong.” (372) try.” 377)

That at the end of the motion, the fol-  That at the cnd of the motion, the fol-
lowing be added, namely :— lowing be added, namely :—

,“but regret that the Address does nri “but regret that the Address does not

take serious note of the fact that
the DIR and MISA are being
grossly misused by the authorities
so much so that in some cases
at least the Supreme Court have
had to pass strictures against such
misuse.” (373)

take serious note of the frequent
use of MISA against trade union
movement notwithstanding the
assurance that the MISA would
not be used against trade union
and other democratic move-
ments.” (378)
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That at the end of the motion, the fol- That at the end of the motion. the fol-
lowing be added, namely:— lowing be added, namely i~

“but regret that the Address does not “but regret that the Address does not
take not of the fact that even give an assurance that the pend-.
Members of Parliament have on ing applications of freedom figh-
more than one occasion been as- ters’ will be expeditiously disposed
saulted by the police even when of and that every one eligible for
they knew the identity of the getting pension will be granted it
persons so assaulted.” (379) without any avoidable delay, tbe

. priorities being given to the casea
'I:hat at the end of the motion, the fol- of old, sick and otherwise needy
lowing be added, namely :—

persons.” (384)
“but regret that the Address does nit
give & Worning against the dan. That at the end of the motion. the fol-
gerous theory of ‘limited dicta- 10Wing be added, numely —
torship’ which can only encourage
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- “but regiet the failure to evole a
tho;e who are interested in rep- sound policy in regaid to news-
lacing the present parhiamentary print, which 1s m short supply ™
democracy by authoritarian and (385)

ultimately by a reactionary take-
over of the country.” (380) That at the end of the motion, the fal-

That at the end of the motion, the fol- lowing be added, namely :—

\pwing be added. namely :— “but 1egret that the Address has not

“but regret that the Address does nct “?ted the fact that while the
take due note of the current nght big mws”“’:“’ hatve xcdfuce: their
wing political manoeuvres behind pages on the pretext of shortage

the slogan of a “national govern-
ment” when the actual need of
the moment 1s to bring about a

of newsprint, they maintain the
advertisements on th: old scale
by reducing the space allowed to
news coverage.” (386)

shift to the Left of the Govern-
ment by the combined efforts and
struggles of the Ieft and demo. That at the end of the motion. the fol-
cratic forces.” (381) lowing be added, namely —

“but regret that the Address does not
give any assurance that the small
newspapers and journals whick

“but regret that the Address does not are facing great difficulties will
indicate any realisation that receive special consideration from
centrism has completely failed te the Government to overcome
meet the needs of the country or them.” (387)
even to safeguard democrary”

(382) That at the end of the motion, the fol-
Thaj at the end of the motion, the fol- lowing be added, namely :—

lowing be added, namely :— “but regret that the Address does not
“but regret that the Address does not

That at the end of the motion. the fol-
lowing be added, namely :—

sec that the threat to parliamen-
tary democracy arise from the
acts of omission and commission
of the bourgeois rule.” (383)

take note of the fact that big
newspgpers are misusing their
newsprint quotas in various ways
including the jssue of so called
consumer supplement,” (388)
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That at the end of the motion, the fol- _ That at the end of the motion, the fol-
fowing be added, namely :— lowing be added, namely :—

“but regret that the Address does not “but regret that the Address does not
pay any heed to the legitimate show any realisation on the
democratic demands of the work- part of the Government that
ing journalists contained in the the privilege and  promi-
representation of the Indian Fede- nence which the IAS people
ration of Working Journalists are enjoying is causing resent-
made to the authorities from time ment and discontentment not only
to time,” (389) among the scientific and technical

workers but among othe
That at the end of the motion, the fol- the country.” (39‘:!)0 rs also In

lowing be added, namely :—

“but regret that the Address does not  That at the end of the motion, the fol-
note the fact that the All Indla lowing be added, namely :—
Radio is moie and moie func-

tioning as a crude mouth-piece “but regret the failure to discontinue
of munisters and Government the practice of writing confiden-
while the coverage of democratic tial reports in the Government
mass activities and other activi- services which aie instruments of
ties of our sociul and cultural life eusuring  subservience to the
are neglected.” (390) !ngher officials sychophancy and

intimidation as well as victimisa-

That at the end of the motion, the fol- tion.” (395)

lowing be added, namely :—

“but regret the failure to reorganise  1bat at the end of the motion, the fol-
the All India Radio in such a lOWing be added, namely :—
manner it educates public opinion

in an objective manner and help “but regret that the Address does not

promotion of cultural and other tahe note of the fact that the

popular activities.” (391) textile magnates and some others

are given new licences in the

That at the end of the motion, the fol- name of export promotion while
lowing be added, namely :— in fact this device is used for

earning added profits.” (396
“but regret that Address does not take P (396

due note of the controversy which
has arisen between the bureau-
crats and technocrats, the latter
having their legitimate grievances “but regret that the Address does not
yet unredressed.” (392) take note of such malpractices
and patronage in the undertak-
ings under Government manage-
ment as the extension of service

That at the end of the motion, the fol-
lewing be added, namely :—

That at the end of thc motion, the fol-
lowing be added, namely :—

“but regret that the Address does not to the INTUC leaders in violation
take note of the fact that the dis- of the rules and regulations in
content and frustration are now the Kulti unit of the Indian Irom
spread even among doctors and and Steel Company, while wor-
engineers many of whom are cur- kers and employees owing allegi-
rently on strike in different parts ance to the AITUC are being

of the country.” (393) forced to retire.” (397)
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[Smt. Roza Deshpande]. That at the end of the motion, the fol-
That at the end of the motion, the fol- lowing be added, namely :—

8 be added, namely :— “but regret that the Address does not
“but regret that the Address does not take of the fact that in the name of

take serious note of the fact that
under the socalled settlement of
the PL 480 loans Rs 830 crores

tourists,  anti-India  subversive
foreign elements are increasingly
coming to our country.” (403)

have been left with the US mis-
ston 1 India to be spent by them That at the end of the motion, the fol-

when it is known that much of lowing be added, namely :—

this fund 1s utiised for financing “p

b ut regret that the Address does not
the CIA and other actvities. make any promise of formulating
(398) a democratic national education
policy to meet the requirements

That at the end of the motion, the fol- of the changing times " (404)

Jowing be added, namely :~—
That at the end of the motion, the fol-

“but regret that the Addiess does not lowing be added, namely ‘—

take serious note of the fact that

the Indian Ambassador in Wash- “but regret that the Address does not

ington is going about beating the
drums of Indo-US friendship
while the Americans are building
up a nuclear naval-cum-air base
in Diego Garcia to threaten the
security of India and other coun-

take into account the growing dis-
content and frustration among the
teaching commumty all over the
countty whose demands are often
being brushed aside by the con-
cerned authorities.” (405)

tries.” (399)
That at the end of the motion, the fol-
That at the end of the motion, the fol- lowing be added, namely .—

lowing be added, namely .— “but regret that the Address does mot

show concern at the deterioration
of the standards in.the central
universities like the Vishwa Bharti
where mismanagement and nepo-
tism have grown to alarmuing pro-
portions” (406)

“but regret the failure to recognise the
provisional Revolutionary Govern-
ment of South Vietnam™ (400)

That at the end of the motion, the fol-
lowing be added, namely -—

“but regret the falure to curb the  That at the end of the motion, the fol-
CIA activities 1 our country lowing be added, namely —
which have been recently stepped
up in the North Eastern Region
and also a Jink-up over simlar
activittes m Bangladesh” (401)

That at the end of the moton, the fol-

lowing be added, namely .— That at the end of the moll et
“but regret that the Address does not lowing l: adfi e:i, namely :1‘0 ion, the fo
give any assurance that the ins-

pired invitation to the Ford
Foundation and similar other
American Missions by different
ministries will be stopped.” (402)

“but regret that the Address does not
show concern at the rampant pre-
valence of corruption in high
places in the administration of all
the States.” (407)

“but regret that the Address does not
take note of the fact that serious
charges of corruption have been
made against a number of Chief
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Minpisters 1n the country and that
it has not indicated as to how
the Government proposes to deal
with these charges,” (408)
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scarcity of essential  articles,
blackmarketing and adulteration
which the Government have com-
pletely failed to comtrol” (419)

SHRI SAMAR MUKHERIJEE (How-  That at the end of the motion, the fol-
rah) : I beg to move :— lowing be added, namely —

“but regret that the Address has failed
to take mote of the all-pervasive

corruption and moral degenera-
“but regret that the Address fails to tion g;lthe ruling circles lf the

analyse the serious economic and country led by the ruling Party'’s
political crisis gripping the count- highest functionaries and the
1y and the policies and actions of sense of frustration, ndignation
the Government which led to this and synicism that such a situation
serious situation ™ (416) creates among the masses of peo-
ple " (420)

That at the end of the motion, the fol-
lowing be added, namely .—

That at the end of the motion, the fol-

lowing be added, namely —
'ng y That at the end of the motion, the fol-

‘but regret that the Address fails 10 lowng be added, namely —
give a positive lead 1o the country

and the people to face the tnals “but regret that the Address has failed

and tribulations brought on them
by the anti-people pro-inonopoly,
pro landlord policies of the (o-
vernment ” (417)

to take note of the destruetion of
norms ind forms of parhamen-
taty democracy in the country by
the ruling party for nariow, par-

tisan  and factional interests.”
That at thc end of the motion, the fol- (421)
lowing be added, namely —

“but regret that the Address 1s a com-

plete negation of the Govern- A 1hat at the end of the motion, the fol-

lowing be added namely —

ment s earher declaration of curbs
on monopolics, distribution of
surplus lands of landlords, eradi-
cation of poveity, solution of un-
employment and underemploy-
ment, pievention of concentration
of economic power and all other
rosy promises made to the people
at the time of the last general
elections to Parhument™ (418)

“but regret that the Address fais to

mention the subversion of demo-
cracy and the rule of law in many
parts of the country by the ruling
party and s Government 1n Cen-
tre and States m order to per-
petuate the iuling faction's grip
over the State apparatus and des-
troy the growth of healthy op-
position " (422)

That at the end of the motion, the fol-
lowing be added, namely —

“but regret that the Address attempts
to place the blame for the suffer-
mgs of the people on the working
people who are compelled to re-
sort to stnkes and bandhs n or-
der to protest against the conti-
nuous and steep increase n prices,

That at the end of the motion, the fol-
lowing be added, namely —

“but regret that the Address fails to
take note of the serwous and bla-
tant msuse of official State ma-
chinery for electioneering m Uttar
Pradesh and Orissa.” (423)
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[Shri Samar Mukherjee]

That at the end of the motion, the fol-
lowing be added, namely *—

“but regret that the Address fails to
take note of the fact that the pro-
curement of foodgrains has by
and large failed because of the
pro-landlord and pro-trader poh-
cies of the Central and State
Governments” (424)

‘That at the end of the motion, the fol-
lowing be added, namely .—

“but regret that the Address fails to
take note of the stagnation 1n in-
dustrial production’ (425)

That at the end of the motion, the fol-
lowing be added, namely .—

“but regret that the Addicss fals to
apprehend the causes which has
led and 15 leading to recurring
power crists, loss of production
and breahdown of transport sys-
tem” (426)

That at the end of the motion, the fol-
lowing be added, namely

“but regret that the Address fails to
pay heed to the persistent demand
of the people of Gujarat for dis-
solution of the Awembly and
holding of fiesh elections ™ (427)

That at the end of the motion the fol-
lowing be added namely

“but regret that the Addiess has 1gnor-
ed the attempts at suppicssion of
popular movements m the coun-
try by the Government by resort
to frequent police lathi charges,
firings and calling m of Armed
Forces " (428)

That at the end of the motion, the fol-
lowing be added, namely —

“but regret that the Address has com.
pletely ignored the mounting
problem of mullions of unemploy-
ed youth and the social and poli-
tical unrest m the country arising
therefrom.” (429)

FEBRUARY 25, 1974

on President’s Address 336

That at the end of the motion, the fol-
lowing be added, namely -

“but regret that the Addrees has comp-
letely ignored the continuing in-
houman oppressions of the Hari-
jans, adivasis and agricultural
labour and poor peasants in the
country "(430)

That at the end of the motion, the fol-
lowing be added, namely

‘but regret that the Addiess ignores the
senous threat to the integrity of
the countiy posed by the recur-
rent attachs of the Shiv Sena mn
Maharashtra on the hinguistic mt-
norities and the sense of insecu-
rity felt by them because of the
open and unashamed support to
such fascist forces by the State
Goveinment 1 Maharashtra”
(431)

That at the end of the motion, the fol-
lowing be added namely —

“but 1egret that the Address ignores
the fuilue ot the (oveinment to
honour the assurances given 1o
the Junior Doctors on  3lst
March, 1973 " (432)

That at the end of the motion, the fol-
lowing be added, namely

“but tegtet that the Addiess ignores
the failure of the Government to
fulfil the targets of food procure-
ment " (433)

That at the end of the motion, the fol-
lowing be added, namely

“but 1egret that the Address ignores
the growing attacks on trade uni-
onists and left political party
workers 1in West Bengal by Cong-
ress suppoiters and anti-socials,”
(434)

That at the end of the motion, the fol-
lowing be added, namely :—

“but regret that the Address ignores

the failure of the Government to

withdraw the Emergency.” (435)
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That at the end of the motion, the fol-
lowing be added, namely -

“but regret that the Address ignores
the failure of the Government to
supply foodgrains to the mass of
people at a reasonable price
through fair price shops,” (436)

That at the end of the motion, the fol-
lowing be added, namely :-

‘but regret that the Address ignores
the lailure ot the Government to
tahe over all the closed factories
and mills thioughout the count-
17" (437)

That at the end of the mouon, the fol-
lowing be added. namely :—

“but regiet that the Address ignores
the fatlure of the Government to
give need-based mummum wage
to toiling masses 1ncluding the
agiicultural labourers™ (438)

That at the end of the motion, the fol-
lowing be added, namely :—

‘but iegret that the Address 1gnores
the failluie of the Government to
dissuade the State Governments
specially the Maharashtra  State
Government from pursuing the
policy of patoclual approach of
giving employment only to the
sons of the squl {¢. the Maiathi
speaking people.” (439)

That at the end of the motion, the fol-
lowing be added, namely :—

“but regret that the Addiess ignores
the failure of the Goveinment to
nationahse all the foreign private
companies working in India.”
(440)

That at the end of the motion, the fol-
lowing be added, namely :—

“but regret that the Address ignores
the failure of the Government to
stop the monopoly growth in the
country.” (441) -
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SHRIMATI ROZA DESHPANDE : I beg
to move :

That at the end of the motion, the fol-
lowing be added, namely :—

“but regret that the Address over-
looks the fact that the land re-
forms measutes are still not being
implemented in many States v ith
the result that the concentration
of land in the hands of few still
continues to the detriment not
only of agriculture but of national
economy as a whole.” (464)

That at the end of the motion, the fol-
lowing be added, namely :—

“but regret that the Addiess does not
call upon the Government to
take measures to stop all the evic-
tions of the toiling peasantry
fiom land.” (465)

That at the end of the motion, the fol-
lowing be added, namely *—

“but regret that the Address does not
take mto consideration the prob-
lems created for the toiling pea-
santry because of lack of neces-
sary supply of fertilisers, seeds,
credit, other input and water faci-
Iitics to them while all the bene-
fits are going mainly to the land-
lords and nch peasants.” (466)

That at the end of the motion, the fol-
lowing be added, namely :—

“but regret that the Address does not
call upon the Goveinment to pro-
vide necessary inputs, water and
other facilities to the toiling pea-
santry by ensuring their distribu-
tion among them in co-ordination
with the peasants.” (467)

That at the end of the motion, the fol-
lowing be added, namely :—

“but regret that the Address is comp-
letely oblivious of the inhuman
conditions in which the agricul-
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tural workers live as well as of

of public sector Banks have been
opned in the roral areas they are
their problem of minimum wages catering almost wholly to the

needs of rural rich ignoring the

which are denied to them.” (468)
poorer sections of the peasantry.”

That at the end of the motion, the fol- (473)
lowing be added, namely :—

“but regret that the Address does not  That at the end of the motion, the fol-
take note of the fact that the lowing be added, namely :—

Harijans have become lately the “but regret that the Address does not

special targets of the landlords
and other exploiters in the villages
and that in some cases Harijans
are being brutally murdered and
even their homes are being burn-
ed”. (469)

take note of the fact that unemp-
loyment and under-employment
in the country-side is growing at
a time when new employment
opportunities in the urban areas

have begun to shrink.” (474)
That at the end of the motion, the fol-
lowing be added, namely :— That at the end of the motwon, the fol-

“but regret that the Address does not lowing be added, namely :—
take notice of the fact that house “but regtet that the Addicss does not
sites have not been- provided to take note of the fact that the
most of the Harijans and agricul- mdustrial production in the count-
tural workers in our rural area.” ry has begun to slump, the rate

(470) of growth last year being only

. 3 per cent as against the annual
That at the end of the motion, the fol- target of 11 per cent under the
lowing be added, namely :—

4th Plan.” (475)
“but regret that the Address gives no
assurance that at least arrange- That at the end of the moticn the fol-
ment for drinking water will be lowing be udded, namely :—
made for all the villages while it «
is well known that almost one but regret that the Address does n9t
show concern at the fact that in
half of our villages do not have he ind al a4
any facility for drinking water.” many cases the industrial produc-
(471) tion 1s deliberately brought down
by the monopohsts and others
with a view to blackmailing and

pressurising the Goveinment or

“but regret that the Address does not for carning extraordinary profits
realise that the rate of growth by creating artificial scarcity,
and stability in agricultural pro- (476)
duction can never be ensured
without rcorganising our agricul-
tural economy and in particular
without changing the existing pro-
duction relations.” (472)

That at the end of the motion, the fol-
Yowing be added, namely :—

*but regret that the Address does not
take npte of the fact that although
a large number of new branches

That at the end of the motion, the fol-
‘owing be added, namely :—

That at the end of the motion, the fol-
lowing be added, namely :—

“but regret that the Address does not
take note of the fact that the
sabotage in the public sector in-
dustries is being planned and con-
scrously carried out by the agents
of the vested interest and bureau-
crats who are entrenched in
them.” (477)
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That at the end of the motion, the fol-  That at the end of the motion, the fol-
lowing be added, namely :— ! lowing be added, namely :-—

“but regret that the Address does not
take note of the fact that the
calculated sabotage in the public

“but regret that the Address does not
take note of the fact that indus-
trial development of the back-

sector is intended to put the pub-
lic sector in disrepute so that the
Government is pressurised not to
go ahead with the expansion of

ward regions is being neglected
thereby perpetuating the uneven
development and imbalance in our

public sector.” (478) economy.” (483)

That at the end of the motion, the fol-  That at the end of the motion, the fol-
lowing be added, namely :— lowing be added, namely :—

“but regret that in some public sector “but regret that the Address does not

units hke coal, the agents of mo-
nopolists have begun to enter the
mines in the guise of contractors
with the connivance of officials.”
(479)

give an assurance that monopo-
lists will not be allowed to enter
the backward regions in the name
of their development.” (484)

That at the cnd of the motion, the fol-

h f ion, the fol-
That at the end of the motion, the fol lowing be added. namely :—

lowing be added, namely :-——

*but regret that no anxiety has becn “but iegret that the Address does nqt

shown over the fact that there are
new moves to invite foreign pri-
vate capital including the muiti-
national corporations to our count-

promise adequate assistance to the
State Governments for develop-
ment of public sector industries.”
(485)

ry.” (480)
That at the end of the motion, the fol-

That at the end of the motion, the fol- 1eWing be added. namely :—

lowing be added, namely :— “but regict that the Address does not

find it necessary to stop the pro-
duction of small cars either in the
public sector or in the private
sector when the need of the na-
tion is to mobilise all available
resources in the automobile indus-
try for production of buses and
other vehicles for public trans-
port.” (486)

“but regret that the Address dovs not
call upon the authorities to put
a ceihng on industrial  profits
while it is well known that some
of the industries are making exor-
bitant profits.” (481)

That at the end of the motion. the fol-
lowing be added, namely :-—

“but ';3“'" that the Ad‘:fssid"e,’ “‘t’: That at the end of the motion, the fol-
take into account the legitima ing be added, hamely :—
problems of the small and me- lowing be & v

divm industries which are suffer- “but regret that the Address does not

ing today due to lack of raw
materials, credits and other legiti-
mate assistance from the Govern-
ment.” (482)

give any warning against new
concessions being made to mono-
polists including foreign monopo-
lists.” (487)
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That at the end of the motion, the fol-
lowing be added, namely :—

“bu t that
t a;g\:'econ:ent:h itA‘g:r::th&: :‘;: That at the end of the motion, the fol-

production of steel has gone down 10Wing be added. namely :—
and the crisig is being created by
vested interest both in steel and -
coal industries.” (488)

at a heavy cost while it was ne-
cessary to nationalis¢é this and
other foreign oil concerns.” (493)

“but regret that the Address does not
call upon the Government to take
drastic measures with a view

That at the end of the motion, the fol- to eliminating monopoly ca-

lowing be added, namely :— pital altogether.” (494)

“but regret that the Address does not
take note of the fact that there That at the end of the motion, the fol-
is no proper co-ordination bet- lowing be added, namely :—
ween coal, steel and washeries
with a view to ensure production
in the steel industry.” (489)

That at the end of the motiont, the fol-
lowing be added, namely :—

“but regret that the Address does not  That at the end of the motion, the fol-
take note of the fact that Tatas lowing be added, namely :—
and Birlas and other monopoly
houses are becoming richer year
by year notwithstanding the exis-
tence of the Monopolies Commis-
sion.” (490)

“but regret that the Address does not
pay any heed to the demand of
the working class for the nationa-
lisation of jute industry.” (495)

“but regret that the Address does not
ensure the paitticipation of the
worhers in the management at all
levels in public sector industry.”
(496)

That at the end of the motion, the fol-

lowing be added, namely :— That at the end of the motion, the fol-
“but regret that the Address does not lewing be added. namely :—

realise that the Monopolies Com-

mission has miserably failed to “but regret that the Address does not

fulfil its objective in view of the
fact that its work is nullified by
the vested interest.” (491)

show any awarerness that for en-
suring industrial production and
peace on the industrial front it is

R of paramount importance to have
That at the end of the motion, the fol- denl:ocratic industrial relations po-
lowing be added, namely :— licy the formulation of which is
“but regret that the Address does not deliberately  being  deferred.”
realise that the Monopolies Com- (497)
mission which has been appointed
to deal with the problem has be-  That at the end of the motion, the fol-
come now a mere eye-wash 10 Jowing be added, namely :—
bamboozle the people.” (492)

‘That at the end of the motion, the fol-
lowing be added, namely :—

“but regret that the Government have

entered into a shady deal with

the Esso (o purchase their shares

“but regret that the Address does not
take note of the sabotage of the
Bokaro expansion programme in
order to suit the interest of Tatas
who are seeking to expand their
stee] plant.” (498)
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That at the end of the motion, the That at the end of the motion, the

following be added, namely :— following be added, namely :—
. “but regret that the Address does not
bt 1.”"' that the ‘Md".” d?”. not criticise and disapprove the use
give any warning against inviting of governmental media, particu-
the Americans for off-shore oil larly All India Radio and Televi-
exploration”. (499) sion, by the ruling Congress lea-
. ders and Ministers for electioneer-
Tha! at the end of the motion, the ing and party propaganda In va-
following be added, namely :— rious States of the Indian Union

where elections are in progress

. th A ot
but regret that the Address does n at present”.(504)

take note of the fact that new
licences are being given to mono-
polies for cement factories in the
name of mini-plants for quick

That at the end of the motion, the
following be added, namely :—

Production, thereby going against “but regret that there is no mentlon

t!“ spirit of the Industrial Po- in 8trhee Address about the need

licy Resolution”.(500) of the ruling Congress Party

) taking an initiative and lead in

That at the end of the motion, the establishing a good and proper
following be added, namely :— code of conduct in campaigning so
“but regret that the Address does not :::t i:ll::tlzlf“ ‘gr‘;:ﬁrgmf‘:_:'ed::

take note of the going out of the
way to invite US monopoly capi-
tal for fresh investments in India
in the name of improving Indo-
US economic cooperation”.(501)

tions.” (505)

That at the end of the motion, the
following be added, namely :—

“but regret the failure to check rising
That at the end of the motion, tho prices and inflation in the coun-
following be added, namely :— ry”.(506)

“but regret that the Address does N0t  That at the end of the motion, the
take note of the fact that a num- foliowing be added, namely :—
ber of foreign teams belonging
to multi-national  corporations “but regret the failure to take mea-

have been invited to India to sures to reduce substantially, if
explore the possibilities of invest- not eliminate altogether, the va-
ment”.(502) rious man-made scarcities in
essential commmodities and
SHRI P. G. MAVAT ANKAR : 1 beg goods".(507)
to move :

That at the end of the motion, the
That at the end of the motion, the following be added, namely :—

following be added. namely :— “but regret the faliure to check lavish

“but regret that the Address fails to and pompous style of living by
disapprove the use of governmen- ruling party leaders while in the
tal machinery by the ruling Con- same breath they go on talking
gress for electioneering in U.P., loudly about poverty and promis-
Orissa and all other parts of the ing day in and day out the re~
country where the poll is being moval of poverty from our

held in February, 1974".(503) land”,(508)
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That at the end of the motion, the
followwng be added, mamely i~

“but regret that there is no mention
in the Address about the failure
of wheat take-over in many parts
of the country”.(509)

That at the end of the motion,
following be added, namely ‘—

“but regret the failure of the public
distribution system in  various
States of the Union”.(510)

That at the end of the motion, the
following be added, namely *—

“but regret the failure to eradicate
corruption, nepotism, favouritism
and such other ills and poisons
from the political, administrative,
financial and public fields of the
country”.(511)

That at the end of the motion, the
following be added, namely —

“but regret the failure to prepare, plan
and implement the relevant de-
velopmental plans for bettering
the Iot of the teeming millions on
a just and rational basis and with
a sense of right ordering of pres-
sing priorities”.(512)

ot Temmee Wt # grr s g,
f& senx & v ¥ 77 ey w, vy —
gy @ § fF worc Rw R R wr e Y
frrrer age v faver @ &
(513)
e weara & s ¥ aw oiter o, waig —
“qTg €% ¥ fin wURTC wTT a9 wwg S
ov wfeey s & fawer oy 807
(514)
fv weame & we & wg W A, WAy —
g W & fiF wORTC TR B O w
Aot YT T iRy 9T wiew
v wry ¥ fawer oy &4 (515)

the
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s weare & oo & oy o oY, wefy
"oy A § fe iV § wdwrr gafterdt
wuT ¥ T O O WA

oY oy wrd wy et &1 (516)

fir s & wra W gy ey o, S —
“qvg @ ¢ s winraw & wAm & SR

gq g F@ 9T Sfowy T fr v
wwar W I g 817 (517)

fs wemw & s 7 9y e a0, w9y —
“qeg dx § 5 wfwwreer ¥ T,
HTET 9 T H79 AT a7 FATATL
gefiaferdt & e aveltare & e
%Y e w0 ¥ Fero ey forfiem ad-

a1 Jeor g &1 (518)

fir weaTa & wRI N qg AT A, i —

“qry A% & f wfvraeor & T g &
1971 % fad i svATEY ®Y QA T
& foo fafirsz s 33 #T SEAE

8 g (519)
fis SEaTa ¥ s ¥ g siver o, waly —
“qrRg & § e wifvoareer ¥ anfrae, -
aifrar qat Swarx # fear A A
o€ &\ (520)
fir weaTa & W W 4g e Wi, WAty —
“qry @2 & fr wfioan & fafirr goerdY
framet ¥ A 74T &Y frear Ay
wr wf 1" (521)
& weang & W X gy Wrer ok, sl —
“qeg @ ¥ B sl ¥ favafarea)
wre g aarer fey favafaaren
¥t weirmg i famafraras & agel
g€ woerfas wiwat & freer oy o
&) (522)
fir sear & s ¥ g ey i, el —
“qevg @ § fe wfvowmaw X g e o g
e 4} § Fin it g gk fker
ornd A i d aw oamy W
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wqate wh & oadvi” (523)

f SR & WA ¥ g TET o, Wi

"wgiwgﬁwwﬁtmkmmm-
firre % wfinerfdy 3T $O81 T ®T
AT F B WA FW BT I

agr &1 (524)

fir ST ¥ W ¥ ag SET Wi, wuiy i—

“qog & § i wfewraw i sxea i
wY e B ¥ fawiw wcy o A A
fermr gy & ¥4 (528)

& T & WA § qw Srer And, Wi —

“oveg @ § f wferarew & eraerar darfal
& foq wO% Tow § TaagEn qaHET
Frerr & fole w1 oo 78 307
(526)

fr ye@ & wea A qg ST 9@, wMiq—
‘oog a7 ¥ e ufewmw ¥ v S
(e Tt} Y wrawEr AT TTOR
& ¥7 ¥ ofcafoe 33 w1 I At

g1 (527)

fe weame & w1 ¥ ag o od, wfy—
“reg o § e wfwwmeer & oW o 9T
ferit ot sreTe W W Ay TR W

T At 1" (528)

fo seamr & gwr § ag oy o, ey —

‘o a § fir st 3 w2 & awe
WIREST G ST W T A
8" (s529)
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fis ey % sy ¥ g o o, ety o
g W & 6 worfre & fieet oy e Y
T @ ¥ w1 s § IR
g &1 (530)

SHRI DASARATHA DEB : 1 beg to
move :

on President's
Addr

That at the end -of the motion, the

following be added, namely.—

“but regret that the Address fails to
take note of the fact that due to
the exploitation by money-lend-
ers, forest contractors and corrupt
officials in the tribal belts, the tri-
abls are being ruined economi-
cally”.(531)

That at the end of the motion, the fol-
lowing be added, namely:—

“but regret that the Address fails o
take note of the fact that most of
the State Governments and the
university authorities have failed
to implement the recommendation
of the U.G.C. regarding salary
scales for college and university
teachers with modification as
suggested by the associations of
the respective institutions”.(532)

That at the end of the motion, the fol~
Jowing be added, namely:—

“but regret that the Address fails to
take note of the complete break-
down of the examination system
of the educational institutions
throughout the country”.(533)

That at the end of the motion, the fol-
lowing be added, namely :—

“but regret that the Address fails to
take note of the fact that due to
coming up of the National pro-
jects like Gumati Hydro-electric
Project in Tripura about 15 thou-
sand tribals and others have been
forcibly uprooted from the lands
traditionally occupied by them and
neither adequate compensation for
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the land they lost nor any alter- beg to move :—

native lands have been provided
to them".(534)
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That at the end of the motion, the
following be added, namely :—
That at the end of motion, the following

be added, namely:— “but regret that the Address does not

teke note of the fact that the pre-

“but regret that the Address fails to vailing trend in the Ministry of In-

note that the Tribal Development
Blocks controlled and run by non-
tribal dominated officials have
hastened up the wiping out the
tribal population of the various
Tribal Development Block areas

dustrial Development is one of
giving maximum  possible en-
couragement as well as conces-
sions to the private sector indus-
tries notably the monopoly hous-
es.” (539)

in the country, instead of rehabi-

litating and providing tribals gain-
ful occupation™, (535)

That at the end of the motion, the
following be added, namely :—

That at the end of the motion, the
following be added, namely :—

“but regret that the Address does not
take note of the fact that the
Ministry of Industrial Develop-
ment 18 now-a-days regarded us
very helpful by the big business
elements™.(540)

“but regret to note that the national
projects like Bhilai Plant, Bokaro
Plant, Ranchi Complex and
other irrigation dams have 1ender-
astr::‘ues!il::“s eg;x;::lce rtnoak;:; . That at the end of the motion, the
them homeless and destitute be- [OHOWing be added, namely :—
cause of the absence of planning
to provide alternative rehabilita-
tion to the evicted families for
the lands acquired for the pro-
jects”.(536)
That at the end of the motion, the
following be added, namely :— -
“but regret that the Address fails to That at the end of the motion, the
note the fact that the Government following be added, namely :—
have failed to construct even a
single irrigation project in Tripura
during the last 26 years”.(537) times the capitalists are them-

That at the end of the motion, the selves interested in handing over
folowing be added, namely :— their _undertakings after  mis-
“but regret that the Address does not m::;?;‘;iz)‘hem to the Govern-
take note of the fact that due to ment-.
lack of proper schemes for reha- Thay at the end of the motion, the
bilitation of the evicted people, following be added, namely:—

the national projects, sach as irri-
constry of “but regret that the Address has ignor-
B e Bt o ed the criticism that the Board

“but regiet that the Address does not
give an assurance that the factor-
ies and mills, the management of
which have been taken over by
the Government, will be run effi-
ciently”.(541)

“but regret that the Address does not
take note of the fact that some-

water dams, Bhilai Plant, Bokaro

Plant, Ranchi Complex have be-
come source of eviction of tribals
end causes of their hardship and
ruination”.(538)

of Directors of the nationalised
banks have been packed with the
representatives of monopo-
lists” (543)
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created by the large scale victi-

misation of the workers by the

employers in many places”.(548)

That at the end of the motion, the
following be added, namely :—

“but regret that the Address dwes not  That at the end of the motion, the
take into account the legitimate following be added, namely :—
grievances of the small scale
units in the leather industry while
new opportunities, including those
regarding export, are being offer-
ed to some big units in the in-
dustry”.(544)

“but regret that the Address does not
take note of the fact that emp-
loyers in many cases as in jute in-
dustry are flouting their agree-
ments with the labour or even the
terms of tripartite agree-

That at the end of the motion, the ments”.(549)

following be added, namely :—
w That at the end of the motion, the
but regret that the address does not following be added, mamely :—

show sympathy for the difficulties
into which the small scale units
of woollen industry, especially in
Punjab, have now been put to as
a 1esult of Partonage to the bigger
industrialists™. (545)

“but regret that the Address does not
take note of the fact that in a
number of places some elements
1in the INTUC are being deliber-
ately boosted while popular rep-
rescntative units are being denied

That at the cnd of the motion, the recognition”.(550)

following be added, namely :— That ui the end of the motion, the

“hut 1egret that the Address does not following be added, namely :—

pay any heed to the criticism of
the working class and the orga-
nised trade union movement
aguinst the “tough” policy of the
Government towards labour not-
ably to intimidate and brow-beat
them”.(546) .

“but regret that the Address does not
take note of the fact that of late
there is a tendency on thc part
of the Government to keep the
Labour Ministry, as far as possi-
ble, out of the picture when the
industrial disputes call for the in-

tervention of the Labour Minist-
That at the end of the motion, the r;n;;slnn

following be added, namely :—
That at the end of the motion, the
following be added, namely :—

“but regret that the Address does not

“but regret that the Address is not
alive to the strong criticism which
has been made recently against

the indiscriminate resort to lock-
outs by Government undertakings
even when an industrial dispute
is pending with a view to pressur-
ise the labour and gain an upper

take note of the fact that the
Government is showing scant reg-
ard for even the unanimous re-
commendations and proposals of
the central trade union organisa-

hand in  bargaining with
them”.(547)

tions”.(552)

That at the end ef the motion, the
That at the end of the motion, the following be added, namely :—
following be » namely :— “but regret that the Address does not

“but regret that the Address does not take note of the fact that even
take note of the serious situation now equal wage for equal work
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is not guaranteed and that women
workers are continued to be dis-
criminated against”. (553)

That at the end of the motion,
following be added, namely :—

“but regret that the Address does not
take note of the fact that even
now no norms have been evolvad
for determining the national mini-
mum wage for the workers”.(554)

That at the end of the motion, the
following be added, namely:—

“but regret that the Address does not
take note of the fact that demo-
cratic intervention in actual and
potential industrial disputes by
the Government is becoming
more and more difficult in view
of the fact that some influential
ministers are interested in col-
lecting funds from the industriai-
ists”.(555)

the

That at the end of the motion, the
following be added, namely :—

“but regret that the Address does not
take note of the magnitude of the
problem of the staggering growth
of unemployment including ua-
employment amongst the educat-
ed youths”.(556)

That at the end of the motion, the
following be added, namely :-—

“but regret that the Address does not
seem to be concerned at the fact
that the rate of growth of un-
employment today is far ahead of
the rate of ‘growth in the crea-
tion of employment opportunitivs
with the result that the back-log
of unemployed persons is steadi-
ly increasing”.(557)

That at the end of the motion, the
following be added, namely :—

“but ‘rezret that the Address does not
criticise the fact that the funds
allocated under the so-called rural
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employment crash programme
have been largely wasted”.(558)

That at the end of the motion, the
following be added, namely :—

“but regret that the Address does not
propose any measures to stop ret-
renchment of workers which is
still going on in the country™.(559)

That at the end of the motion,
following be added, namely :(—

the

“but regret that the Address does not
propose any measuie Wwhatsoever
for helping unemployed per-
sons” (560)

That at the end of the motion,
following be added, namely —

the

“but regret that the Address does mnot
take note of the cxplosive situa-
tion which has been created as
a result of giowth of unemploy-
ment especially due to the fact
that some rightist elements in the
country are trying to exploit this
development in semi-fascist style
for advancing their political de-
signs”.(561)

That at the end of the motion,
following be added, namely :—

“but regret that the Address does not
display any concern at the fact
that even among the engineers
and doctors the unemployment is
alarmingly growing and that some
of these people are going out of
the country in search of employ-
ment” (562)

the

That at the end of the metion,
following be added, namely :—

“but regret that the Address does not

take note of the fact that as a

result of the uncertanties in the

Food Corporation of India as well

as its mismanagement a large

number of employees are now

threatened with retrench-
ment”.(563)

the
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That at the end of the motion, the
following be added, namely :—

“but regret that the Address does not
take note of the fact that unemp-
loyment has been aggravated by
an indiscriminate closure of mills
and factories in some cases and

that the Government does nOt That at the end of the motion, the

intervene in time to ensure UD- following be added, namely :—
interrupted running of these

undertakings”.(564)
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to go deeply into the causes be-
hind them, much less into the res-
ponsibility of the State and the
Central Government in bringing
about the eruption of popular
discontent and anger”.(568)

“but regret that the Address does not
take note of the fact that although
the production of foodgrains as
well as of ground-nut was a bum-
per one, artificial shortages and
scarcities were created by the
wholesalers and the hoarders ™
with the backing of the ex-Gujarat
Ministry”.(569)

That at the end of the motion, the
following be added, namely:—

“but regret that the Address does not
take note of the fact that the Gov-
ernment have not made a serious
effort to assess the dismension of
the uncmployment problem and
the 1ate of its growth”.(565)

That at the end of the motion, the

That at the end of the motion, the following be added, namely :—

following be added, namely :— “hut regret that the Address does not

own the responsibility of the Cen-
tral Government when it failed to
supply adequate quantitics of
foodgrains to Gujarat during the
critical period”.(570)

“but jegiet that the Addiess disregards
the popular suggestion that in the
present cconomic situation the
Government should step remitt-
ances of all profits, dividends,
royalties, inteiests, etc. by foreign
business concerns operating in

this country”.(566) That at the end of the motion, the

following be added, namely :—

“but regiet that the Address does not
take into account the role corrupt
on in high places in Gujarat in-
cluding the ministerial level had

That at the end of the motion, the
following be added, namely :—

“but regret that the Address does not

call upon the Government to de-
clare a moiatorium on repayment
of foreign debts particularly
when such repayments amount

played in emboldening the hoard-
ers and profiteers and generally
in creating the crisis which could
have been easily avoided”.(571)

to nearly over rupees five
hundred crores eating up more
than one-third of India’'s export
earnings”.(567)

That at the end of the motion, the
following be addcd, namely :—

“but regret that the Address does not
take dve note of the fact that
although in some places right-
wing parties initially wanted to
exploit the situation, the popular
upsurge by and large was spon-
taneous”.(572)

That at the end of the motion, the
following be added, namely :—

“but regret that the Address, while
taking note of the recent develop-
ments in Gujarst, does not care
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That at the end of the motion, the following be added, pamely :—

following be added, namely i~ “but regret that when Gujarat was

“but regret that the Address does not passing through a crisis the ex-
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take serious note of the fact Ministers there were openly en-

that instead of facing the situation
calmly and sympathetically the
Gujarat State Government reacted
violently against the people and
launched repression by wanton
resort to curfew, lathi charge,
teargassing and even police firing
in additton to arrests wunder
MISA".(573)

That at the end of the motion, the
following be added, namely :—

“but regret that the Address does not

show sympathy for those who
had been killed by wunprovoked
and premeditated police firing in
Ahmedabad and other places when
it is well known that a young mus-
lim boy Rahman in the Jamal-
pur area of the city was shot
dead when he was flying a kite
from the roof of a house and
Pankaj Joshi was killed in the
Shahapur area in a similar cold-
blooded manner” (574)

That at the end of the motion, the
following be added. namely :—

“but regret that the Address does not

take note of the fact that while the
people were being attached no
action was initially taken against
the hoarders and profiteers in

gaged in factional quarrels and
mutnal shippings, some of them
jokeying for the Chief Minister-
ship”.(577)

That at the end of the motion, the
following be added. namely :—

“but 1egret that the Address does not

That

take into account that despite the
so called majoity of the iuling
party in the Gujarat Assembly and
the formal existence of a ministry,
the latter had virtually collapsed
and there was no trace of collec-
tive responsibility in it at
all” (578)

at the end of the motion. the

following be added, namely :—

“bnt regret that the Address does not

That

tahe note of the fact that the
Central Government imstead of
tiymg to assess correctly and ob-
jectivelv the situation m Gujarat
thought it fit to protect the ex-
Gujarat Mmstry”.(579)

at the end of the motion, the

following be added, namely —

“but regret that the Address does not

1ealise that the popular demand
for the removal of the ex-Gujarat
Ministry should have been heeded

es” (s;l;bad and other plac- much earlier in order to bring
the sitvation under coatrol instead
That at the end of the motion, the of allowing it to go altogether out

of hand” (580)

following be added, namely :—

“but regret that the Address does not

That at the end of the motion, the
take note of the fact that serious

following be added, namely :—

charges of corruption were being
levelied against some ex-Ministers
of ex-Gujarat Government without
any action being taken against
them or even without the Central
Government taking any interest
in the matter”.(576)

“but tegret that the Address does not

take note of the futile exercise of
assessment of the situation in Guja-
rat at which was carried out by
one of the Central Minis-
ters”.(581)
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That at the end of the motion, the
following be added, namely ;—

“but regret that the Addiess does not
mention of the damage dome by
the ex-Gujarat Ministty in arrest-
g the trade union Jeaders and
others in order to suppress the
movement instead of trying to
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steps to improve the situation re-
garding food and other essential
commodities”. (586)

That at the end of the motion, the
following be added, namely ;—

“but regret that the Address does not
show any awareness of the fact

take some immediate measures to
improve the food situation in co-
operation with the people™.(582)

that the Gujarat Ministry had done
a great damage to democracy nor
does it see that what has hap-

pened in Gujarat is a grim warn-
That at the end of the motion, the g for those authouty”. (587)

following be added, namely — That at the end of the motion, the
“but regiet that the Address does not following be added, namely .—
tahe note of the fact that the
situatton 1n Gujarat demanded
handling at the Mhighest level in
the union Cabinet”.(583)

“but 1egiet that the Addiess does not
realise that unless the situation in
Cujarat is tackled rightly the right
wing and dwisruptive forces are
bound to take advantage of it to
push their own political ends us
they have already begun to

*but regret that the Addiess does not do™. (588)
seem to be alive to the fact that
while the Gujarat Government had That at the end of the motion, the
s0 muserably failed to meet the following be added, namely .—
needs of the people, 1t was wrong
and provocative step to call out
the army to intimidate them” (584)

That at the end of the motion, the
following be added, namely .—

“but regret that the Address does not
indicate any sertous concern at
the growth of communal and
othe: divisive activities in some
parts of the country in the re-
cent period”. (589)

That at the end of the motion, the
following be added, namely .—

“but 1egret that the Address fails to

note that the calling out of the That at the end of the motion, the
army in Guarat looked like an following be added, namely .—

attempt to protect an uncivil, un- “but regret that the Address does not
wanted and throughly discredited take note of the fact that some
G°V°t‘;m§:‘t' ‘h"_':_by c‘;ustil;‘eg ::;; communal organisations  have
age ¢ position ol the greatly intensified their poisonous
itself i:} addition to provoking the campaign during the recent pe-
masses”(585) riod leading to violent incidents

in different parts of the country”.
That at the end of the motion, the (590)

following be added, namely :—

“but regret that the Address does not
realise that after more than 50|60
petsons had been killed in Guja-
rat as a result of police firings
what is necessary for the Govern-
ment is to take all necessary

That at the end of the motion, the
following be added, namely :—

“but regret that the Addiess does not
own up the responsibility of the
Central Government which has
failed to ensure the implementa-
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tion of the recommendations of
the Srinagar meeting of the Na-
tional Integration Council held
in 1968" (591)

That at the end of the motion, the

“but regret that the Address does not

show due awareness that the com-
muna! elements are still entrench-
ed 1In bureaucracy and in the
police with the result that the
mmotity communities sometimes
do not get even elementary pro-
tection which has been guaranteed
to them wunder the Constitu-
tion” (592)

That at the end of the motion, the
following be added, namely ‘—

“but regret that the Address does not

take note of the communal pro-
paganda which is being carried on
in some schools and colleges”.
(593)
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That at the end of the motion, the
followmng be added, namely :—

“but regret that the Address does not

That

express its disapproval of the
praise showered on late R.S.S.
Chief by the Union Home Minis-
ter while trying to score a debat-

follo be added, namely .— ing point against some other
oftowing be " y communal leader in the
country”.(596)

at the end of the motion, the

following be added, namely —
“but regiet that the Address does not

That

take serious note of the fact that
the forces of communalism are
now trying to link up their nefaii-
ous activities with the popular
discontent of the people, thereby
seeking a camoufiage for their
criminal and anti-national activi-
ties” (597)

at the end of the motion, 1he

following be added, namely ..—
“but regret that the Address does not

show any concern that some
Ministers at the Centre are sym-
pathetic to communal forces, not

That at the end of the motion, the

following be added, namely "— to speak of the top burcaucrats

and high police ofhicrals”, (598)

“but regret that the Address does not ., at the end of the motion, the

admit that the Government has
made no serious effort to identify
the communal elements in the
Administration and the Police
with a view to removing them
from service”. (594)

That at the end of the motion, the
following be added, namely :—

“but regiet that the Address does not

give any assurance that drastic
action will be immediately taken
to ban all communal propaganda
in the country and firmly sup-
press it without which both secu-
lJarism and national integration
will always remain in dan-
ger” (595)

following be added, namely :—
“but regret that the Address proposes

That

no effective measures against the
Shiv Sena in Bombay which is in-
dulging in instigating riots agaimst
the non-Maharashtrians and also
against the democratic move-
ment”.(599)

at the end of the motion, the

following be added, namely :-—
“but regret that the Address does not

take due note of the fact that the
worthy admonition by the Prime'
Minister and others of the Cent-
ral Government against the Shiv
Sena activities in Bombay have
been all but ignored by the Maha-
rashira Government”. (600)



365 MoNon-of Thanks-

That at the end of the motion, the
following be added, namely .—

“but regret that the Address does not

That

show any awareness that when
some Ministers and prominent
leaders of the ruling paity seek
the cooperation and alliance with
the Shiv Sena, the latter cannot
but be emboldencd to carry on
its disruptive activities which has
in fact happened and is still hap-
pening 1n Bombay”. (601)

at the end of the motion, the

following be added, namely —

“but regret that the Address does not

That

gne an  unequivocul warning
against unprincipled gang-up by
the ruling party with the Shiv Sena
in view of the fact that such gang-
up gives a boost and protection
to the orgamsations like the
Shiv Sena”.(602)

at the end of the motion, the

following be added, namely -

“but regret that the Address docs not

take due note of the setious con-
cern which has been expressed
by the people of Keiala, Karna-
taha and other places agamst the
Shiv Sena’s activities tn Bombay”.
(603)

That at the end of the motion, the
following be added, namely —

“but 1egret that the Address does not

take note of the fact that the
Maharashtra Government is trying
to persecute the CP1. and other
Leftist forces who are fighting the
disruptive and violent activities of
the Shiv Sena in Bombay”. (604)

That at the end of the motion, the
following be added, namely :—

“but regret that the Address does not

give any convincing assurance
that the Central Government will
do everything in its competence
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and power to curb the activities
of Shiv Sena in Bombay so that

the people in the city may feel
secured”. (60S)

That at the end of the motion, the
following be added, namely :—

“but regiet that the Address has comp-

letely 1gnored the deliberations and
decisions of the recently held
All-India Convention against Com-
munalism in Delhi.” (606)

That at the end of the motion, the
following be added, namely :—

“but regret that the Address does not

suggest that the Union Home
Minstry will be thoroughly over-
hauled so that it can discharge its
responsibilities in protecting the
minority communities and in deal-
ing with communal activities 1n
the country in the most effective
manner.” (607)

That at the end of the motion, the
following be added, namely :—

“but 1egret that the Address does not

seem to be aware that most of
the State Governrhents are simply
flouting even the dircctives of the
Cential Government in regard to
the task of dealing with com-
munalism and communal acti-
vities” (608)

That at the end of the motion, the
following be added. namely :—

“but regret that the Address does not

see that under communal pressuie
even Urdu language is still being,
in practice, denied its 1ightful
place in our national life and that
the Central Government is not
taking effective = measures to
remedy the situation”, (609)

That at the end of the motion, the
following be added, namely :—

“but regret that the Address does not

even promise that the Nepal lan-
guage will be included in the



367 Mevion of Thanks  FEBRUARY 88, 1974 on Preddenty Addrose 368

[Smt. Roza Deshpande] Thalf at the end of the motion, the
Esghth Schedule of the Constitution following be added, namely :—

when the entire Nepah speaking “but regret that the Address does mot
people are already restless over indicate and realisation on the part
this issue”, (610) of the Government that the stabi-
lity of the country cannot be en-
sured without radical, social and
economic changes and 1mproving
the hiving conditions of the down-
trodden masses ".(616)

That at the end of the motion, the
following be added, namely —

“but regret that the Address doc> not
indicate that the demands of the

Nepah speaking people and also
of the tribal les for auto- That at the end of the motion, the

nomy, within the constitutional following be added, namely —
framework, will be symatheti- “but regret that the Address does not
cally considered where there 1o take note of the fact that the
basis for such demand being leg- theoty of political  stability
tumately met® (611) through legislative majority  for
the ruling paity has been already

That at the end of the motion, the belied by the 1ecent develop-
following be added namely — ments in Andhra Pradesh. UP.
“but regret that the Address fails Gujarat and Orissa” (617)

to note that the prolongation of
the Karnataka-Mahaashtra border ]T hat atb . tl;; dee(.-indm‘:el;he_motlon. the
dispute may create new difficul- O CWINg '

ties” (612) “but regret that the Address fails to
note that m the soc10 economic
conditions of today, the problem
of political stabaility cannot be sol-
ved merely by gamng electoral
majonities while neglecting  the
basic tash of national rejuvena-

That at the end of the motion, the
following be added, namely —

“but regiet that the Address docs nat
take mnto account the growing
popular demand for greater eco-

nomic powers especially for plan- tion" (618)
:l;;l”de\elopment of the States” That at the end of the motion, the

followmg be added, namely ——

“but regret that the Address fails to
note that the root of instability
Les in the continuing social in-
justice, exploitation and oppression
by a handful, directed against the
overwhelming majority of our
people™. (619)

That at the end of the motion, the
followmg be added, namely —

That at the end of the motion, the
following be added, namely —

“but regret that the Address does not
take note of the disruptive and
separatist propaganda which has
been staited in Orissa by some
communal and political forces in
the name of ‘concurrent economic
powers' with the Centre” (614)

That at the end of the motion, the
following be added, namely —-

“but regret that the Address pays no

“but regret that the Address does not
show due awareness of the fact
that a strong and stable Govern-

heed to the popular demand for
lowering the voting age from 21
to 18", (615)

ment at the Centre, which is un-
doubtedly necessary, can only be
based on the foundations of an
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ever expanding democracy and That at the end of the motion, the

on the ruins of the outmoded and following be added, namely .—

oppressive socio-economic order”.

(620) “but regret that the Address does not

tahe note of the failure of the

Government to demonetise the

currency with a view to unearth-

ing black money in the

country”(625)

That at the end of the motion, the
foliowing be added, namely —

“but regret that the Address does rot
have the historical view of social
developments inasmuch 88 it That at the end of the motion, the
seems to rcalise that even with following be added, namely:—
the fiamewoik of capitalism the
political and economic stability

“but regtet that the Addiess does not
can be achieved” (621)

mention the failuic of the Gov-
ernment to make the take-over of
the wholesale trade of wheat 15
success by ending the distinc-
tion between the maiketable sui-
plus ard marketed surplus while
procurmmg wheat™ (626)

That at the end of the motion, the
following be added nuamely —

“but regiet that the Address does nnt
accept the fact that capitahism it-
sclf produces instability all along
the line and that to achieve real  That at the end of the motion, the
stability means the abandonment following be added, namely —
of the capitahist path of develop
ment” (622) “but regret that the Address does not
take note of the fallure of the
Government to sticamline the
working of the nationalised banks
and radically change the mnorms
of credit worthiness so that the
neglected sections of industry and
agriculture could secuie financial
assistance”., (627)

PROF MADHU DANDAVATE (Raja-
pur) - T beg to move °

That at the end of the motion, the
following be added, namely —

“but regret that the Address does not
take note of the spate of founda-
tion-stone laying ceremonies per-
formed by the Prime Minister That at the end of the motion, the
during the UP election camp- following be added, namely .—
aign even in the case of proiects
for which sanction has not been
obtained in the Fifth and Fourth
Plans thereby exerting a corrupt-
ing influence on the voters”.(623)

“but 1egiet that the Address does not
tahe note of the faillure of the
Government to protect the lives
of weaker sections and linguistic
minorities in the country”.(628)

That at the end of the motion, the

following be » namely :— That at the end of the motion, the
“but regret that the Address does not following be added, namely :—
mention congcrete measures to

reduce economic and social in- “but regret that the Address does not

equalities and to break strangle-
hold of monopolists on our eco-
nomy™.(624)

make any mention of the urgent
need to implement radical land
reforms”.(629)
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That at the end of the motion, the
following be added, namely ;—

“but regret that the Address does not
coutamn any proposal for intro-
duction and passing of a Bill for
amending the Industrial Disputes
Act in the interest of workers
during the current session of Par-
fiament”. (630)

That at the end of the motion, the
following be added, namely :-—

“but regret that the Address makes no
mention, of any proposal to de-
clare as ‘workmen’, labourers and
employees working in pharmaceuti-
cal industries, universities and
hospitals.” (631)

That at the end of the motion, the
following be added, namely :—

“but regret that the Address makes no
mention of the urgent need to
seftle the long pending Karnata-
ka-Maharashtra border dispute
leading to fratricidal war between
the people of the two States” (632)

SHRIMATI BHARGAVI THANKAPP-
AN (Adoor) : I beg to move:

That at the end of the motion, the
following be added, namely :(—

“but regret that the Address does not
cortain any positive assuiance to
protect the traditional industries
of Kerala such as cashew and
coir”.(633)

That at the end of the motion, the
following be added, namely :—

“but regret that the Address makes
no mention of any action to be
taken against the persons indulg-
ing in atrocities against linguistic
minorities, weaker sections of the
communities and women in vari-
ous parts of the country and the
failure of the Government to pro-
tect their lives and proper-
ties.” (634)

-
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That at the end of the motion, the fol-
lowing be added, namely :-——

“but regret that the Address fails to
condemn the frequent atrocities
committed agamst Harijans in
various parts of the country and
the continuous failure of the
Government to protect their lives
and properties” (635)

That at the end of the motion, the
following be added, namely .—

“but 1egret that no assurance has been
given m the Address about the
conciete measures to provide ade-
quate 1epresentation to Scheduled
Castes, Scheduled Titbes and other
bachkward communities in  Gov-
ernment, quasi-Government, na-
tionalised banks and private enter-
prises.” (636)

That at the end of the motion, the
following be added, namely —

“but regret that m the Addiess no
anxiety has been expressed about
the continuous fatlure of the Gov-
einment 1n taking conciete, basic
and effective measures to remove
untouchability” (637)

That at the end of the motion, the
following be added, namely —

“but regret that no mention has been
made i the Address about the
falure of the Government in
taking concrete and effective mea-
sures to remove illiteracy among
the people within a specified
time” (638)

That at the end of the motion, the
following be added, namely :—

“but regret that mm the Address no
anxiety has been expiessed about
the continuous farlure of the
Government 1n taking  concrete
and effective measuies to remove
unemployment among the educat-
ed youth within a specified
time” (639)
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SHRI P. G. MAVALANKAR : I beg to
move

That at the end of the motion, the
following be added, namely :—

“but regret that the Address does not
reflect truly and fully the present
state of the Union™.(643)

That at the end of the motion, the
following be added, namely :—

“but regret that there is no mention
in the Address of tremendous all-
round hardships and harassments
faced and suffered by countless
commoners and citizens of the
count1y to-day”.(644)

That at the end of the motion, the
following be added, namely —

“but regret that the Address does not
unfold candidly and boldly the
Union Government’s response to
the current economic crisis”.(645)

-

That at the end of the motion, the
following be added, namely :—

“but regret that the underlying and un-
questionably serious crisis of con-
fidence that confronts our nation
at present and the leadership of
the day is not properly and ade-
quately reflected in the Ad-
dress.” (646)

That at the end of the motion, the
following be added, namely :—

“but regret that the Address fails to
convince the people that the Gov-
ernment is honestly and surely
working towards the establishment
of a democratic, just and egali-
tarian society”.(647)

‘That at the end of the motion, the
following be added, namely :—

“but regret that there is no mention
in the Address of the variety of
tasks and challenges which face
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the Government and the people

in political, administrative, econo-

mic, social, educational and cul-

tural spheres of npational life.”

(648)

That at the end of the motion, the
following be added, namely :—

“but regret that the Address lacks the
realistic and rational approach to
the various problems facing the
nation.” (649)

That at the end of the motion, the
following be added. namely :—

“but regret that no effective steps or
measures have been indicated or
outlined in the Address to give a
better deal to the millions of
our countrymen still hopelessly
languishing far below the poverty
line.” (650)

That at the end of the motion, the
following be added, namely :—

“but regret that no prompt and puni-
tive steps to be taken by Govern-
ment against those who indulge
in hoarding and speculation, are
mentioned in the Address.” (651)

That at the end of the motion, the
following be added, namely :—

“but regret the failure of the Govern-
ment in obtaining an  adequate
procurement of grains, thereby
throwing to winds the whole
public distribution system.” (652)

That at the end of the motion, the
following be added, namely :—

“but regret the failure of the Gov-
emment in effectively checking
and curbing the smuggling of
goods and articles.” (653)
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That at the end of the motion, the
following be added, namely :—

“but regret that the Address does not
mention the failure of the Mines
and Railways in raising and mov-
ing the coal to various centies
of consumption throughout the
country.” (654)

That at the end of the motion, the
following be added, namely :i—

“but regret that there is no neat and
clear indication in the Address as
to how the extraordinary damage
done to our economy is pro-
posed to be repaired by expediti-
ous and corrective action at both
the policy making as well as the
executive levels” (655)

That at the end of the motion,
following be added, namely:—

the

“but regret that Adress fails to express
in a concrete way the new and
positive aspects of our foreign
policy * (656)

That at the end of the motion,
following be added, namely *—

the

“but regret that there is no mention
in the Address of any practical
schemes to reduce the mounting
unemployment in the country,
particularly among the educated
youth.” (657)

That at the end of the motion, the
following be added, namely :—

“but regret that the Address does not
mention the continually depressed
and oppressed lot of the count-
less number of people belonging
to Scheduled Castes and Tribes.”
(658)

That at the end of the motion, the
following be added, namely :—

“but regret that im the Address no
mention has been made about the
inhuman treatment aed cruelties
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and tortures perpetrated on the
Harijans and Adivasis.” (659)

That at the end of the motion, the
following be added, namely :—

“but regret that no remedial measures
have been mentioned in the Add-
ress to give a better deal to the
Harijans and Adivasis and to free
them from the horrors and humi-
liations to which they are sub-
jected.” (660)

That at the end of the motion, the
following be added, namely :—"

“but regret that the Address fails to
take note of the depressing cli-
mate on our educational and
university campuses > (661)

That at the end of the motion,
following be added, namely —

“but regret that the Addiess does
not spell out the Government's
stand on Maharashtra-Karnataka
Border Dispute ™ (662)

the

That at the end of the motion,
following be added, namely :—

the

“but regret the failure of the Govern-
ment to immediately institute
judicial inquiry into the charges
of corruption against ministers

and other high-office-holders in
many parts of the country.”
(663)

That at the end of the motion, the
following be added, namely :—

“but regret the delay in taking deci-
sions by the Government on
several long standing issues and
disputes.” (664)

That at the end of the motion, 1he
following be added, namely i—

“but regret that the working and hous-
ing conditions as alsd minimum
wages and  living standards of
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workers all over the country are
not yet adequately improved.”
(665)

That at the end of the motion, the
following be added, namely :—

“but regiet that the Address devotes
only four lines to the extra-ordi-
nary and  historic events in
Gujarat, which was and is rocked
by a Statewide revolt against cor-
ruption und immoiality in Gov-
ernmental and public life.” (666)

15 hrs.

SHR1 JYOTIRMOY BOSU (Diamond
Harbour) * The President’s speech is a dis-
tortion of facts and a tiavesty of truth.
We are in the country today sitting on a
volcano and the Government as well as
the President could not sec the mood of
the people and the wiitings on the wall.
Yet, the Cabinet headed by Shrimati Indira
Gandhi cleared this rotten speech, ignoring
the vast expression of anger in the coun-
try. She has forgotten the reception she
got in Nagpur from three lakhs of people
She forgot what happened to Mr. Lalit
Narain Mishra, Mr. Gafoor and Mr. Kesari
in Madhubani. She forgot what happened
to Shri Dharam Bir Sinha. She forgot
how the literate people of Gauhati have
rejected them in the Municipal elections.
These are all rejections by the people of
this Government and its policies. I cen-
not resist the temptation of quoting from
Sheridan :

“Where, Oh, Where shall we find more
foolish knaves or more knavish
fools than these 7

And Mr. President, to quate again :

“The right hon. gentleman is indebted
to his memory for his jests and
to his imagination for his facts.”

And when I read the
again from Disraeli:

speech, 1 say
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“A want of fact is worse than want

of virtue.”

It is not lack of correct objective assess-
ment but deliberate distortion of truth,
full of plethora and platitudes, most un-
fortunate and unbelievable. The President
who had been a trade union.leader has
agreed to a draft which meant bracketing
the workers, with hoarders, black-marketeers
and anti-socials—the workers who are the
real assets of the country.

I start with availability of food and
essential items. There is no real scarcity.
It is an artificial scarcity in the midst of
plenty. 1t is unavailable at fair price but
available as much as you want at the
seller's price. The Prime Minister blames
the Opposition. Her own experts in the
Secretariat say that due to the wrong policy
of the Government the crisis—this crisis
is due to the wrong policy of the Govern-
ment—will deepen further, if the policy
remains unchanged—and I can say that
the policy has to remnin unchanged as far
as they are concerned. The scarcity is
really marginal. I will quote.

SHRI K. P. UNIKRISHNAN (Badagara):
Source?

SHRI JYOTIRMOY BOSU: Jugantar
Patrike of Calcutta, 31st January 1974,
page 7, column §.

The scarcity is marginal. As per the
Economic Survey of India, page 104, the
per capita availability of cereals per day
is as follows: total 16.25 ounces; that was
for 1968, You do not have the price
rise then. 1969--15.72. You do not have
the price rise then. You are consolidating
the Samajvad. 1970—16.07, 1971--16.59
and 1972—a little less than 15.11 and the
price jumps up because you are practising
Samajvad,

The Reserve Bank Survey, that is, the
Repart on Currency and Finance, 1972-73

says on page 14:

“Besides, among the experiences of
the recent years, the decline in
1972-73 in per cdpita per day
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availability from 464 grams to
453 grams was much less than the
decline in 1968-69, the only year
to experience a steep decline after
the drought years of 1965-66 and
1966-67. Yet the pressure on
supplies, as refiected in an unpre-
cedented rise in food prices now
experienced, was unknown in that
year...”

We would like the Government to ex-
plain this, Mr. Shinde is looking very
wistfully to this side. He is a very intelli-
gent man. He should be able to explain
this.

SHRI C. M. STEPHEN (Muvattupuzha) :
Nobody takes the hon. Member serious-
1y.

SHRI JYOTIRMOY BOSU: Mr.
Stephen, I think you would say something
more sensible.

The Government claims a bumper har-
vest but also inflation and shifting of real
income due to lack of sufficient economic
activities and infiation.

Actual consumption has not gone up
Perhaps it has come down and still there
is a terrific rise 1n foodgrain prices. The
price rise in 1973 at the wholesale level
is 39 per cent. Guess about the 1etail
which will be at least 60 per cent or may
be 100 per cent. As a result, the public
distribution system is on the verge of col-
lapse and the people of Gujarat have
shown the path and they 1ightly and shaip-
ly reacted. Prior to the agitation their
wheat ration in Ahmedabad was 2 kg. a
month due to the freedom given to the
hoarders, speculators and black-marketeers
for a price.

The wholesale foodgrains take-over was
a flasco. Congressmen themselves did not
part with their surplus, not only that, they
stopped others also in Bihar and UP. We
have got plenty of evidence. Then the
Goverasment had to publicly abondon the
rice-take-over and in regard to coarse
grains where the target was 1.65 million
tonnes, the procurement Aid not exceed
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2.78 lakh tonnes, The* procurement target
was 6.65 million tonnes and the achieve-
ment till 15th February, 1974 was not
even 50 per cent. For example, in Kerala
where you are required to show more
loyalty and kindness and friendship be-
cause politically you have a different
assessment for those two States, due to
the machinations of the vested interests,
when the target was 1,25,000 tonnes, your
procurement did not exceed 16,000 tonnes.
In West Bengal where the target was 5
lakh tonnes, the procurcmnt did not exceed
89,000 tonnes. It is because you have sur-
1endered to the big peasantry, hoarders,
speculators and black-marketeers . . (Infer-
ruptions Result—on the one hand, ration-
ming will fail and on the other, the hoarders
will loot—it is already there—and the
buffer stocks will cease to exist In West
Bengal the rice mills . . .

SHRI AMRIT NAHATA: Your Party

is agitating agamnst procurement in
Rajasthan——in Jugnu and in Sikar they
have held agitations (Interrup-

tions).

SHRI JYOTIRMOY BOSU: In West
Bengal . . . (Interruptions) They are afraid
Madam.

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
ELECTRONICS AND MINISTER OF
SPACE (SHRIMATI INDIRA GANDHI):
They aie not afraid but I am telling them
that [ shall answer you, they need not
bother.

SHRI JYOTIRMOY BOSU: In West
Bengal the rice mills are expected to deli-
ver a quantity of 3 lakh tonnes. The
deliveries upto 31st of January, 1973 are
only 20,000 tonmes. The mills operate
under the patronage of the ruling party;
they operate during the night and they
sleep during the day.

Sir, in Calcutta today the price of rice
is Rs. 3.80 a kilo. This is the sitnation
Almost ninety percent of the fair price
shops have literally no wheat. Against a
minimum of 1.50 lakh tonnes, the Centre
gave 20,000 tonnes to Bihar in the month
of November and December. In Kerala
even 340 grammes of wheat and rice a



381 Murion of 1hanks

day cannot be given. In Maharashtra the
quota of 3.5 hilogram per head has been
reduced to 2.5 hilogiams. We talk about
shortages, we talk about shortage of vanas-

pathi. Vanaspathi sells at Rs. 12 a kilo-
gram. What is the increase in price due
to? There is illegal forward trading in

edible oils on a large scale” Forward
trading h.s pushed up  piices of vanas-
pathi. 1}t s all done by the people who
have done all these things in collaboration
with the ruling party, Imported oil lies
in the porrs Hete  also it is the same
condition The wholesale price rise was
39 per cent in 1973 The retail price has
come up to 60 to 100 per cent from 30
per cent  The Piime Minister takes shelter
under the plea that the price rise is a
global phenomenon

I would now quote fiom the UN Report
1ecarding the indey number of wholesale
puces  Wihicreas the increase in India has
been w0 much—- 115 per cent, the increase
in Austria was 28 8 per cent. in Canada

30 per cent n kgypt, 39 per cent. in
Geimany 228 per cent, Italy 41.5 per
cent Japan 207 per cent. Tn regard to

consumer price index, we are topping that
list. With segard to the per capita income
of the country, what does it show? It
shows that we are the poorest people
throughovt the globe today The Prime
Minister has very ceverly conceuled how
the real income of the workers in some
of the countries outside have risen and
how the same has come down in this
country. That is a very important fac-
tor.

The Prime Minister should know what
the Reserve Bank of India says in this
regard. Chapter I Introduction has some-
thing to say on this point, They say: “This
did not make the Indian situation either
more bearable or less disrupting of deve-
lopmental efforts’. This is from the Reserve
Bank itself; this is none of our publica-
tion at all.
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Now | will quote from the Economic
Times regarding price survey. This is
dated 22nd February, 1974.  Vanaspathi
sold last year at Rs. 6.58; this year it is
Rs. 13 a kilo: groundnut oil, which was
selling at Rs. 5.80 a Lilo last year is now
selling at Ry 11.40 a kilo. Sugar wus
selling at Rs. 3.50 a kilo and now it is
selling at Rs. 4.80 a kilo. What for?
Flection in U.P, and Goveinment itself
ahets in these matters. It is these various
efforts which have contributed to the in-
crease in the price of indigenous and im-
ported oils. Do they forget the people who
have made profits ? With effect from 1-2-74
vanaspathi price rise allowed was 60 paise
a kilo. Reason? The Hindustan Lever
had a profit of Rs. 5§ crores in 1971. In
1972. they have had a profit of Rs. 10
croies

The dividend that they paid is 40 per
cent You are talking about Samajwadi.
You feel they are friends. When there is
a little rise in price of raw materials. you
must give them a rise—that is a profit from
Rs § crotes to 10 crores in one yenr to a
foreign monopoly dominating in this coun-

try Take for example sugar. Profits are
as follows *—
1971-72 Rs. 622 lakhs
1972-73 " 1527 lakhs,

Do you know that it is 250 per cent rise
in profit? 1.ook at the percentage of profit
in UP. They must be very generous for
the elections.

1971-72 4.85 per cent
1972-73 19.3 percent

If anybody wants to challenge the figures,
I am quite willing to lay the entire docu-
ment on the table of the House.

In Bihar, in 1971-72 it was 6 per cent
but in 1972-73 it came to 19.7 per cent.
In South India, in 1971-72 it was 15.2
per cent but in 1972-73 it came to 25 6 per
cent.

Coming to groundnut oil, it is one of
biggest scandals that we have ever come
across. I had been to Gujarat and I have
made a thorough study from first-hand
sources and I take the respomsibility of
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what 1 say here to-day. 'The prices used
to be Rs. 90 per 16 k.g. tin with a profit.
Gujarat Government used to buy for dis-
tribution through ration cards. Before
Samajwadi came in, they used to get
50,000 to 75,000 tonnes every year at a
lower price from the millers. There was a
bumper crops of groundnut fiom 3.49
lakhs tonnes in 1972 to 12.3 lakhs tonnes
in 1973, a rise of about 400 per cent The
pric/, of oil wus pushed up from Rs. 90
to 120 per 16 k.g. tin. At Delh:t it is
being sold at Rs. 12 a kilo. The diffeicnce
comes to more than Rs. 200 crores 1In
Gujarat, they arc making an excess profit
of Rs. 30/- per tin daily. The piofit for
the crushing season by the millers in
Gujarat cxceeds Rs. 45 lakhs a day. For
the whole crushing season, four months
approximately, additional profits come to
Rs. 46 croies at the cost of blood and
sweat of the people of this country. They
paid to the Congress. “a paltry sum of
Rs. 25 1akhs” 1t is an open truth being
told Yy everybody in Abmedabad And
all the papers have published it We have
not seen a single contradiction

But, what .bout the mustaid oil 7 Tast
year, the price was Rs. 6/- per kilo; this
year it is Rs. 12 a kilo. The price rse
is due to Shrimati Indira Gandhi and her

Government's complete surrender to big
peasantry, hoarders, speculators, blach
marketeers and tycoons. There is no

second reason for this.

Coming to kerosene and coal and for
every item, the position is the same. The
Prime Minister has been telling that some
unscrupulous traders have been deing this
mischief. Are they not her own friends
in the ruling party? Take Shri S. K.
Mody's case. He 1is the mnephew of
Shri Gujran Mull Mody. His case was
withdrawn. What has happened to the
case? Shri 8. XK. Mody is a close and
great family friend of meny of us here,
(Interruptions)

We know that. Don't tell us. Do you
know the most alarming thing. I was
travelling with an army officer the other
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dity. He was telling the conditions of our
jawans in the army. A jawar gots a ration
from the army but his family and his de-
pendents, posted in villages are starving;
they cannot afford to buy foodstuffs with
the money that they get. If you allow
them to continue starving, there would be
difficuity.

Thete is dissatisfaction in Gujarat umong
the people. This should act as an eye-opener.
The whole thing is so spontaneous that
people from every walk of life came and
made a considerable sacrifice. And they
will continue to do so arnd show the path
to the rest of the countiy. They have
shown the path in Bombay, Nagpur, Poona,
Rajasthan, Bihar and Madhya Pradesh and
many other places. They will all go that
way I particularly congiatulate the people
of Gujarat, the youth and the students spe-
cially. 80 lives have been lost in police
firing there and tdl today they have re-
tained undaurted. In the 1942 quit India
movement, the British could not take more
than 12 lives. Today you have taken 80
lives because they were wanting things at
proper prices. In 1956-59, during the Maha
Gujarat movement, they lost 33 lives, and
today you aie making a joke of the fact
that 80 lives have been lost due to police
firing in Gujarat. Although it stared on the
students' hostel bill, Jater it embraced
eveiybody. 1 agaicr  congtatulate all of
them. It was all over high open market
price, meagte supply from fair prices shops
and growing repression.

The people were dragged out of their
homes by the police and shot at. Young-
men—1 can give you their names—were
made nude and made to march. Attempts
of rape by policemen were also there. Even
the people imside temple compoumd were
not spared but they were shot at and killed.
There is an order for shooting at sight which
the Gujarat Govercment had issued, but
this fascist Government has rightly been
taught a lesson by the Gujarat High Court.
The press report says:

‘A Division Bench of the High Coust
today held that the law and order
machinery of the State Govern-
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ment had no autherity to shoot
at anyone for a mere breach of
curfew orders. Mr. Justice Mehta
and Mr. Justice Sheth who consti-
tuted the Bench also ruled that
the executive directions in the
Governmert announcement relat-
ing to the threat of shooting were
unlawful and void. .and the
judges allowed the petitioners’
plea and rvjected the prater o¢n
behalf of the State authorities for
leave to appeal to the Supreme
Court.”

How nicely you have been served ! But you
are thickskinned people and you do not
urderstand it.

Fven mote deplorable is the news item
that a Congress MLA has murdered three
students in Gujarat, The news item reads
thus :

“A Congress MLA of Surat district,
his wife, brother und watchman
were taken into custody by the
police today in connection with
investigations into the death of
three students of ‘Kathor towr-
ship’ ... "

It is a matter of deep shame and regret
that our young men, the future of the
country are being treated so badly and so
harshly that they have been replied to only
by bullets and hateful treatment. A man
was lying shot at on the streets, and he
was bayoneted, and even so, the trigger-
happy police could not cortrol themselves.
Constables and other policemen were killed
by the policemen themselves. Today, no
Congressman, MP, or MLA or leader can
possibly go and stay at home in Gujarat.
And novel protests were there. They took
out a procession of 17 donkeys and for
each donkey they gave the name of a
Minister, and of course, the tallest one
was given the name of the Chief Minister.
‘Though, they performed many funeral cere-
monies and shradha ceremonies and they
dug pits here and there. The kulak-oriented
Government practically had no procure-
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ment, they yielded to the pressure of the
Khedut Samaj, the branded kulaks of
Gnjarat,

The levy on bajra and rice was ireffect-
ive. Of course, they had to buy clearance
for it. The State Government’s forecast
first was 12 lakbs tonnes; then, it was cor-
iected to 10 takhs tonnes and it was again
corrected to 8 lakh tonnes and finally to
5 lakh tonnes to suit the converience of
those who want Sanajwad and nobody else-
50 per cent of the bajra went underground.
Procurement of bajra was less than one-
tenth of the target. Though the target was
1 lakh tonnes, they could not procure more
than 6100 tonres. Rice was more miserable.
The target was 62,000 tonnes while the
agtual procurement was only 14,000 tonnes.
I have already told you about the bumper
ciop of groundnut. But 50 per cent went
underground, and the growers were hold-
ing stocks with Government protection for
traders and millers, because they do not
have to give stock declaration. About oil
profits, I have already told you. The
Centre was equally bad for Gujarat. They
did not want to give foodgrains. They had
plenty of foodgrains lying in Kandla but
they wanted to tranship it to UP to buy
ballot papers. The people and the workers
at Kandla refused to unload the foodgrains
and allow it to be carried outside the
State of Gujarat. And we are sceing the
condition in Gujarat today. Even last year,
when Gujarat had a severe drought, the
price rise was nowhere near the mark that
it has reached today.

Now, what does a foreign paper, Far
Lastern Economic Review. Hong Kong,
say ?

“There is no fixed procedure to end
the mandate to a party given at a
general election. The people of
Gujarat State sacrificed more than
50 lives”

At this time it is 80—

“ard suffered a long drawn-out or deal
to bring home the fact that they
had lost confidence in the Con-
gress Government headed until re-
cently by Chimanbhai Patel.
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"_smuems who -spearheaded the ‘agita-

tion agamst higher prices and cor-
ruption in Gu}arat _gave an alti-
matum

“For more than a month, as the State

- writhed it agony, the Congress

- leadership in New Delhi was try-
ing to make out a case” . .

- Shri Pant is here; he could be very use-
ful—

“that while the Ministry in the State
enjoyed the support of the people,
opposition parties were exploiting

-~ local shortages to embarrass the
party and the Government. As
most of the State was under round-
the-clock curfew and police fired
at mobs in every town in the
State

This is a most uncomplimentary ard
scathing article. This is a paper which cir-
culates all round the globe. Your PIB will
not be able to lay much hand on it.

- My demand in regard to Gujarat is very
¢lear : Dissolve the Assembly and go for
a fresh election. If you are worth the name,
you should go to the people for a fresh
mandate and let them tell yon what you
are worth. We want a judicial inquiry into
each firing and killing and damage inflict-
ed. We want adequate compensation for
those who have suffered at the hands of the
fascist forces.

Then 1 come to the unprecedented rise
in share prices, besides black money which,
of course, knows no limit. In the Bombay
share market, we have seen a rise of
210 per cent in equity prices in one year.
Cotton textiles have recorded a rise in
prices of over 140 per cent-—Mafatlals and
Birlas. In reply to a questior in this House

~on 22nd February 1974, it was stated :
-“A study of balance sheets of 228
cotton textile mifl companies in
the private sector for the year
197273 veveals their gross proﬁt
(after depreciation, dut before in-
* terest, development rebate and tax-
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atiun) a8 Ru. 8.66473 lakhs i.a
1972-73 ~ as compared to Rs.
5,171.33 lakhs. in 1971~72.

Somoneyearofthcmstallationofthe
samajwad of Shrimati Gandhiji's Govern-
ment, the profits of mnopoliats rose by
more than 65 per cent.

Her party has come to a definite under-
standing and agreement with the mono-
polists: *‘We shall give you unlimited licence
to loot and plunder. You keep me installed.
You finance me wher I need it This is
crystal clear to the people of the country.
Otherwise, these things would never hap-
pened.

15.28 hrs.

SHRI JAGANNATHRAO JOSHI in the
Chair]

As for black money, 1 have revealed
through the Interim Report of the Wanchoo
Committec what is its extent. According to
their estimates in November 1970 it was
Rs. 7.000 crores. If they had put a check
on it, prices would have been curbed and
concentratior. of power in evil hands would
have been curbed. But you knew that you
could not get a copper from the capita-
lists unless it was black money. So you
could not commit suicide and you have
allowed them to grow.
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® o G owmt & wr g, W v TR
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¥, v 0 N @ A H
{Interruptions)

SHRI JYOTIRMOY BOSU: I have ex-
cellent relations with my dada. Do not -
come in between. ‘
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There are tax arrears to the tune of
Rs. 900 crores, with the tycoons. As for
the concealment list, if you sec the public
Accounts Committee’s 87th Report—God
ksows how many names there are—there
are at ledst 73 names, where we see Modi
Private Ltd. receiving consideration, where
we have scen decigions being taken in many
cases in a peculiar way. Here in the report
it says that when the prosecution has to
be laurched against Modi Private Limited,
il is ‘being considered’. So it cannot be de-
cided like that.

Another powerful man is Mr. Pran Per-
shad of Northbrook Jute Mills who, I am
told, is a big contributor. and no action can
be taken against him.

There are today 600 companies which
have a tax arrear of an amount exceedirg
Rs. 10 lakhs which inclodes foreign and
Indian companies. In industrial growth
rate, your performuance, Mr. Nahata, is two
per cent. Take power shortage. If you see
the power shortage, you will see the fun.
This is from the draft five year Plan, page
118, wherein the percentage of shortfall is
given; it was in the first Plan 15.4 ir the
second Plan, 35.7; in the third Plan, 35.8
and in the fourth plan, 50. You have not
only failed to arrest the deterioration but
you have allowed further deterioration to
take place. See where you are and what
you are doing.

Every sector of the industry is suffering
from shoitage of power, shortuge of diesel,
petrol, steel, coal, wagons, everythicg.
Bvery sector of the industry and agricul-
ture is suffering. Small and cottage indus-
tries are closing down. 1 have been to
Azamgarh recently. Small weavers who
need powerlooms are going out of exist-
ence, and the Prime Minister blames the
junior engineers, that they are creating
trouble for electricity gereration. What was
the Planpning Commission doing? Why
generation has not ¢ome up and why gene-
ration has not increased? Generation is
not in the hands of the diploma-holding
ergineers, You can blame somebody who
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is not there to defend you. I am told any-
body who attends the Prime Minister's
meeting is often searched as on the other
day. You could accuse the junior engincers
but there is no basis for that.

The engineering industry in West Ben-
gal lost an estimated Rs. 57 crores worth
of production from power shortage alone
in 1973. We are losing millions and mil-
lions of rupees because of your faultly,
wrong and pro-monopolist policies.

We have seen the British company in
Calcutta, the Calcutta Electric Supply Cor-
poration. They are buying the public sec-
tor power for a fraction of the value and
selling it to the poor consumer at three
times the price. Their profit was also in-
excess of a reasonable return. We want
that this should be nationalised at once.
I am surprised to see that there is no men-
tion about unemployment, as if the preblem
does not exist. The famous professor of the
Leondon School of Economics, Dr. Amarta
Sen, has very clearly stated about this.
Mr. A. K. Sen, Professor of Economics at
London University has poicted out that the
draft fifth Plan “is characterised among
other things by saying less on employment
than any previous five-year plan.”. Indeed,
it “evades the main problem s0 s)stematis
cally after paying a handsome tribute to
its importance, that it reads almost like a
piece of black humour.” More specifically,
Mr. Sen points out that unlike previons
plans, the fifth Plan draft contains no esti-
mates of the existing number of the un-
employed, the likely increase in the labour
force during the Plan period and the num-
ber of jobs the Plan would create, though
the unemployment problem has worsered
dramatically in the last five years.,”

Then it says:

“From available data Mr. Sen goes
on to estimate the degree of un-
employment under each definition.”

-
etc. etc. He has said that your fifth Plan
is not worth the salt. It does not mention
any thing about unemploymert.
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Then, what about the Expert Committee
on Unemployment ? They made some study
on unemployment although they took some-
time. But what has happened? They say
that on the basis, or according to the final
draft, the likely number of unemployed
persons may be reasopably be taken as
18.6 millior, etc. I wrote to Mr. D. P.
Dhar asking, “How is it that in your fifth
five year Plan draft there is no mention
.about the Expert Committee on Unemploy-
ment in the final and exhaustive report 7
There 18 no reply coming from them.

In West Bengal, what s happening?
There is a 100 per cent ircrease in the
number of job-seekers. “The number of
job-seekers has registered an increase of
over 100 per cent in the last four years,
while the number in the live register of
1970 was nearly 4.07 millions by the end
of November last yeat up to which figures
from the employment exchange are avail
able”. The number shot up to 829 mil-
lion. Simiar is the case in other States also
Keiala is also featuring. What are you
doing about yomt uremployed ? You are
doing nothing. You have not bothered even
to mention their problem in your Fifth
Plan. You want to escape it You want to
get votes by making some platform
speeches, but when it comes to these things
you want to run away.

What is the future of students and youth
today ? They have come forward. There is
an upsurge of students and youth. They
have given a new lead. I take my hat off
to them.

What about your junior doctors? Your
Secretaiy entered into an agreement with
them which you do not want to honour.
You say that was only an olive leaf. I am
surprise to hear that. A written agreement
by no less a person than the departmental
Secietary is dishonoured by you. This is
the treatment which you give to your doc-
tois, teachers and others. I am sorry that
these youths are called anti-social clements.
It i true that they are sometimes being mis-
led by Shrimati Indira Gandhi for sequh
interest. That is the position.
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Coming to poverty, we are the poorest
countty in the world. One newspaper had
the caption “India’s GNP among lowest in
the world” We would like the ruling party,
particularly the Prime Minister, to tell us
what it is about. If you see the State-
wise estimate of the number of people
below the poverty line it is very interest-
ing For Jammu and Kashmir the pcrcent-
age is 449 For Bihar—Shri Bhagat may
note because he was a Minister here for
long—the figure is 49.4. For Orissa it is
64 7 and for UP

famd &% & wum war FEe B oSy gy
e WA ¥ ATTAE W YART TH GAT AT
ot T wuT o Tmieier & gag @
FEAT AT
it 15 448 and Arunachal Pradesh 57 4.

Today, 27 years aftcr freedom and inde-
pendence, 1n eastein Uttar Pradesh there
are places where people pick up undigested
gram from cow dung, wash it ard eat it.
This 1s what you have done 27 years after
freedom You make them eat a thing call-
ed Gobwaha Some foraign journals and
television have given publicity to this. 1
hang my head in shame because I have to
come und represent  the people here. I
cannot do anything about it

SHRI K. P. UNNIKRISHNAN : Don't
come here.

SHRI JYOTIRMOY BOSU: We will
consult you next time.

This country is really & police state. It
is moving fast towards dictatorship.

SHRI AMRIT NAHATA : Last year you
said it is a fascist State,

SHRI JYOTIRMOY BOSU: The Centre
is not supposed to have a police force
under the Constitution. Yet, in 1950 you
had a police budget of Rs. 3 crores. In
1973. because you are proceeding from
this towards democracy, your pollce bud-
get his come to Rs. 135.81, 46,000.
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Then I come to CRP, which I call the
Kendriya Raksha Peetha Wherever
there s trouble, the CRP goes and hits
on the heads of people A few years
back thewr budget was Rs 64 crores
In 1973 it rose to Rs 35 crotes Then,
for the Intelhgence Bureau, for the col-
lection of information for your own wel-
fare, the budget for 1973 was Rs 9 croies
Further, one Mmistiy has a dwiscietionary
fund of about Rs 14 crores Then comes
the Rescarch and Analysis Wing Let me
hope they will be able to publish a httle
mote about its functions

The Pume Mmister f 1 have got
it 1ght had stated in an addiess that dic-
UOtomil 1ule also has 1ts advantages We
would il ¢ to know when she rephes to
the debite what aie the good things she
hid mm mmd when she said this

Our comrades have  been  murdered
Iwo ol thein have been murdeied recently
Only this moiming there was a furoie mn
the House about this They do not want
demociacy to sunvive  The 1ulmg party
uses the police for its own puipose Where-
¢t the poli ¢ uses violence against the
vrposiion putice Mis  Gundhi does not
disaipprove of it and 1 wonld not expect
foi a moment that anything could be done

m this countiy without her consent or
orde;

It s very interesting to see a4 news

item which says what the police State 1s
domg It says

“Association with the CPIM),
CPI(M-L), Jamuat-a-Islamia or the
RSS debats people from Goavern-
ment employment, it 15 under-
stood  Until recently the CPI
was also considered ‘unsafe’ but
now theie 18 no bias agunst its
members or sympathizers "

Well, this 1s the reward they have got
“Practically all recruits for Govern-

ment jobs, except peons, chowhi-
dars and sweepers, are screened
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before employment or at least

not confirmed untd thewr antece-
dents are cheched

This task has been entrusted to
the district authorities in the
States where the candidate has
lived for more than a year In
the case of Kerala, the Central
Intclligence  Burcau has  been
domng the versfication because
since 1968 “this 15, when we
ame 10 power " the State has
refused to follow such a proce-
dure

Official figures show that durning
1971-72 the Central Intelhgence
Buteau forwatded to the Cabinet
Secretariat the cases of 225 em-
ployees "

We would like to know what 1s the truth
i the matter They will tell « tale which
will show that it 1» nothing but a police
State

Then, MISA and DIR are the orna-
ments which thcy always wear and use.
Under these powers a man can be put
behind the bais if you displease anybody
from the Pume Mumister to the sub-ins-
pector  There will be no icpular trial
and you will not be given an oppo1tunity
to defend yourself

What about the emergency? Do we
Ine n perpetual emcrgency ? Then, why
are the UP elections bemg held ? Perhaps,
the Lfting of the emergency may be diffi-
cult for the i1uling pamty They cannot
do 1t

The Wateigate people can take some
good lessons from the people in South
Block and around them.

Coming to the inflow of foreign money,
about which the lady talks so much, why
15 1t that the repoit of the Intelligence
Buwieau of 1968 has not been published and
has not been laid on the Table of the
House ? Tt 15 because they have s lot of
skeletons to hide Tt 18 no wuse telling
these coch-snd bull stoiies heie they are,
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L 1f you are worth your
" salt, print the repoit and place it on the
“Tuble of the House. Let us know who
~ are the people who receive money and
‘from whom. But they dare not do it.

- Then I come to the Scheduled Castes,
‘Scheduled Tribes and Muslims. I find that
-they still suffer from social disabilities, re-
pression and harassment. 1 do not see
any advance in any direction in their case.

"What about Shiv Sena? Now Current
is your own paper. Its Chairman, Shri
Salve, was here earlier. It gives a vivid
-account of its activities. Now Maharashtra
‘State and the Centre are ruled by the
same party, namely, the Congress. Re-
cently, they got into a wedlock with Shiv
Sena.

MR. CHAIRMAN:
.exceeded his time. He should
now.

SHRI JYOTIRMOY BOSU: If the
Shiv Sena is not ruthlessly suppressed, the
country will break into pieces. Why is it
that a man who comes from one part of
the  couniry, when he goes to another
part of the country, is debarred from
getting employment? Why should he be
treated differently? Somebody said that
Mrs. Gandhi is hunting with the hound
and running with the hare,

¥ W Ay “am W
-_um wrn f
What has happened to the programmes
of urban property ceiling and diffusion of
ownership and delinking . of the press?
You are for delinking of the press. The
press is a very good friend of yours, You
" do not want them to publish Shri Jyotir-
. moy. Basu’s speech. So, diffusion of owner-
_ ship. must be done away with,

He has already
conclude

W w Ay

Regarding land reform you say you
kave to wait for the report - of
 of the task force. The class character of

- the ruling paﬂy is rcﬂected in thm action
agam
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-1 wam to clase: my. spcech thh a: reter-
ence to. corruption.. lohn Randolph - uxd

“They buy and sell corruption in the
gross. A few millions more or
less is hardly felt in the account.,”

MR. CHAIRMAN : Better finish with
corruption. :

SHRI JYOTIRMOY BOSU: Sheridan
said: “there is nothing open or upright,
simple or unmixed”. There is corruption
of the political type, collective and indi-
vidual. Take, for instance, the use of
official muchinery for the UP elections,
which has been mentioned in a number
of national dailies. The Prime Minister
has been making the fullest use of it.
There is the Supreme Court judgment.
A reference has been made to it in the Hin-
dustan Times.  The Prime Minister had
started the election campaign long ago
with the much publicised foundation-laying.
It is all political corruption.

Regarding Shri Lalit Narayan Mishra
the Kapur Commission’s Report on Bharat

Sevak Samaj has clearly stated certain
things.
SHRI K. P. UNNIKRISHNAN : 1t has

not stated anything.

SHRI JYOTIRMOY BOSU: Then there
is the scandal about rags and stainless
steel. Madam Prime Minister has offered
a probe. Unless there is a probe, nothing
would be revealed. I had a letter to say
that it cannot be done just now.

Why is she shielding him? Is there
something more deeper than that? [ want
to know that. He should be prosecuted
at once because the corrupt practices that
he has indulged in have crossed the limit.
Why keep the Santhanam Report in the
Library ? Why don’t you make a bon-fire
of it or throw it into the Jamuna river ?

The fountain head of corruption is the
Prime Minister. Look at the Maruti affair.
She said about holdmg a parliamentary probe
in ‘Lucknow, in July, “She - decline to do
50 becausc there are’ many skelet.ons ‘in
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the cup-beard. The peasanis have been
cheated to the tune of crores of rupees.
The price of land given to them was only
a fraction. Against a price of Rs. 60,000
to Rs. 70,000 an acre, they were given a
net amount of Rs. 9,000 only. If the
Prime Minister has any sensc of self-res-
pect, she should immediately volunteer for
a thorough parliamentary probe into the
Maruti affair.

1 do not wish 1o say anything more.
They have got plenty of blisters on the
body. I do not want to add fuel to the
fire. Therefore, 1 say, this puny piece of
speech delivered by the President should
be thrown lock, stock and barrel into the
neaiby river.

SHRI C. M. STEPHEN (Muvattupuzha):
Mi. Chairman, Sir, | rise to support the
Resolution.

I am speaking immediately after Mr.
Iyotirmoy Bosu. 1 was listening to him
very closely to find out whether there was
something new in his speech to which 1
should reply. This is the fourth time,
the fourth successive year, that T am listen-
ing to the speech of Mr. Jyotirmoy Bosu
during the Budget session. 1 have heard
him repeating just the same things that
he has been repeating all along. There
is nothing new. It is exactly the same
speech, containing the same points—the
Wanchoo Commission's Report, black
money, corruption, Lever Brothers, and so
on. T have heard him saying all that last
year, the year before last, the year before
that, every year, as if playing back the
same tape-recorded speech. I have, there-
fore, nothing to refer to his observations
and T shall not reply to him because the
points raised by him have been replied
to umpteen times on the floor of the
House.

I am really sorry that his party did not
choose its leader, Mr. Samar Mukherjee
or somebody else to speak on this very
Important subject because this is not a
time for gimmicks and for irresponsible

PHALGUNA 6, 1895 (54K4)

on President’s 398
Ad

dress

utterunces. ‘The Opposition has a sacred
duty to perform. It is their duty to bring
out the points which the nation should
listen to. 1 am sure, if Mr. Samar
Mukherjee had spoken, something to which
a reply should have been given could have
been brought out by him. This is all 1
have got to say with respect of what Mr.
Jyotirmoy Bosu has said in the course of
his rambling speech.

Going through the Amendments which
have been moved by the C.P.M. party,
there is one very funny Amendiaent which
they have moved. It reads:

“That at the end of the motion, the
following be added, namely :—

“hut regret that the Address has
failed to tahe note of the des-
truction of norms and forms
of parliamentary democracy in
the country by the ruling party
for narrow, partisan and fac-
tional interests.”

After the incident that took place during
the Presidents Address to both the MHouses
of Parliament in the Central Hall, for the
C.P.M., ot all the partics, to bring forth
this Amendment is the biggest joke of
the century. They speak about parlia-
mentay democracy. They charge the
President for not mentioning in the Ad-
dress the destruction of norms and forms
of parliamentary democracy in the country
by anybody after having induiged in the
most attrocious, ugly and irresponsible sort
of demonstration that has tried to tear to
pieces every norm of pailiamentary demo-
cracy and parliamentary conventions.

When the Head of the State reports to
the nation on the conditions of the Union,
it is the responsibility of every elected
member to listen to what the President is
reporting and either assent to or dissent
from that. But his party used fotce to
gheruo the President and to make it im-
possible for the President to discharge a
Constitutional function vested in him. This
was a repetition of what they did in the
Kerala Assembly—the same thing. There.
the Governor was gheraoed and the Watch
and Ward staff had to come. But here
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~..the. Marxist Communist Party bad- some
- olfyer. expetience. That experience. is well
- known. - They -hed no escape at all, . 1
" heard somebody commenting. subsequently,
" one .of them wailing, that some Congress-
" ren -manhandled them. After huving in-
dulged in this great, tremendous adventure
ot physical 'force, is it fiot cowardice and
shameful on their part to make a com-
‘plaint of the fact that somebody opposed
‘them and they had a brashing at the hands
-of somebody ? That is the sort of demo-
cracy that we have seen at their hands.
. Knowing as we do the Marxist Communist
. party who swear against democracy, noth-
ing better need, and could, be expected.

Coming on to the President’s speech, 1
support the Resolution because according
-to me, as submitted by my friend, Mr.
Daschowdhury, it has very clearly and
truthfully presented the condition in which
the country is. There are four parts to
the speech. One is the dark aspect of
the condition in which we are—the spiralling
prices, the scarcity of essential commodi-
ties, the -international difficulties, the infla-
tion' abroad and at home, which make the
future rather depressing. And he warns
the nation that it is not going to be -easy.
It is a very clear and truthful statement
of where we are. Seccondly, he has tried
to analyse, how this has taken place. He
has not minced words sbout it. He has
pinpointed the failings of the Government,
- the failings of the people, the failings of
" the Opposition parties, the failings of
everybody. - About profitecrs, he has men-
tioned ; dbout interruptions in production,

he has mentioned; about the failing in
the ‘matter of procurement, although .in-
“evitable, he has mentioned; the human
" “factor which has contributed to the aggra-
Vation of the situation, he has truthfully
reported to the nation. And he has, as
he should, emphasized the sunny side of
the picture, too, why we need not be pessi-
mistic, why we can be confident of the
nation tiding over. the crisis; because  the.
infra-structure' of the sconomy is absotutely
“ sotnd: on the .agricultural front it s
_sound on the_ industrial front it ‘is: -sound.
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S C) M. Swiphén] - ‘And he ‘has ‘Smphasized the ploture: of the
' public. sector which, after the initial. diffi-
culties spread over a few: years, is now

-emerging from .out of ” its . infancy and

is able .to start walking on its ~own

strength. That is a point which has got
to be emphasized and he has emphasized
it. completely and truly. There, he has
also emphasized that, in spite of trials and
tribulations, the development programmes
are not being given up. That is a major
aspect of which any patriotic Indian must
be proud. -All these aspects, he has spelt
out, and he has told us what the challenges
are before us. And as the Head of the
nation he has called upon the people to
gird their loins and face up to the chal-
lenges. He has said that we have attained
the take-off stage with the basic self-suffi-
ciency in different areas in spite of the
difficultics we are facing and if there is
sufficient  determination, cohesion and
united pull, this nation can survive any
challenge.  Therefore, the challenge also
has been put forth. After going through
this Address, how can any one say that
this is not a truthful statement of the

affairs  of this country? ~ It is o«
truthful statement of the affairs of
this country. That is why I submit

that it behoves this House to pass this
resolution unanimously because he has
done his constitutional duty truthfully and
faithfully. .

The major aspect on which the Govern-
ment -is being attacked is the price . rise
and failure in procurement and the non-
availability of foodgrains. Of course, the
conditions are bad enough. Nobody denies
it. But, has anybody put forth a solution
to the whole position? Is anybody able
to say ‘If we were in the gadi things would
bave been better? Took at the whole
pictire. 1966 is the year when we had
2. drought last time. 1970, 1971 and 1972
is the period when we were having a
drought next, _
a drought and two questions came up. be-
fore the Government. One on the eco-
nomic " side—whether ‘'we must go to . the
aid -of the drought-affected peoplé = and
whéther . we  ‘must pump in money for.

Now, in 1970-71 there was
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better agricultursl production on a crash
basis. That is one aspect of it. Connected
with that, there is another aspect. If we
are to come to the aid of and support a
large number of people who are drought-
affected—it is not a small number, 200
million people were affected and 230 dis-
tricts were affected—if this vast area had
to be sustained in order that they may
escape staivation, we had to pump in large
amounts of money. Connected with that
question iy the execution of the develop-
ment projects. If large sums of money
had to be diverted for drought-relief,
natutally the development projects would
suffet  But could we avoid spending
money merely because the  development
projects would be scuttled?  So, if both
the things had to be met, the inevitable
position fiom which there can be no es-
cape 1 deficit  financing. Deficit financing
was undertahen for the putpose of meeting
an ennagenty and for the purpose  of
dmultancously carrying ahead with  our
development projects. That deficit finance
s mevitable  The position that was facing
the Government was: were we to give up
our obligations to the starving people or
were we to give up our obligation to the
pmsterity, namely, to carry on the develop-
ment mojects The  Government  went
ahead on both the fronts. Seeondly, on the
fond fiont when it was clear that the
anticipated production of 115 million
tonnes  of foodgrains would not be
achieved, there were only two alternatives
before us: (1) import and (2) collect up
whatever was available, The Government
decided that there should be no import at
all come what may. We must go ahead
with what we have in this country. That
was the decision the Government took.
The opposition parties will have to tell us
whether the Government had erred in
taking this policy decisicn

16 hours

In 1966 the Imports were to the tune
of 14 million tons costing Rs, 532 crores.
It gradually came down and today as
against the 118 million tonnes that was
produced in 1970-71, although the avail-
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sbility has come down to 100 million
tonnes overall, the net quantum of import
was reduced to barely one million tonmes.
If the import was to be reduced, then how
to ensure food to the areas which are
drought-affected ? The only method is to
take over the whole-sale transactions in
foodgrains, The Government proceeded to
that. Now, it is stated that the Govern-
ment failed in achieving the targets or
making it 2 success. There are two divisi-
ons of opinion in the Opposition. 1 have
got with me the Jana Sangh’s amendment
saying :

“but 1egret that there is no mention
in the Address of doing away
with the nationalisation of whole-
sale trade in wheat in view of
its failuie.”

They want to condemn the Government
for not giving up the foodgrains tuke-over.
That is their amendment. On the other
side, therc is an amendment that it has
not been successful because of pro-land-
lordish, pio-monopolistic and pio-capital-
istic proclivites of the Government.
That is the stricture that comes out
from the other side of the opposition.
1 dispute their contention that procure-
ment was a failure. In 1966 or in the
previous year there was no fanfare of
opposition to procuiement in this country;
nobody made a determined effort to de-
feat the procurement drive; whatever re.
sistance there was was sporadic resistance by
individual agriculturists. In this year
when the nation was facing difficulties,
when there was drought, which was not
made by the Government, but which just
came in the way, when effort to step up
the entire production was made by the
Government, there were concerted strong
organised resistence indulged in by res-
ponsiblc political parties. Morchas were
taken out, they came with provocation,
challenging the Government, agricufturists
were summoned and told not to give their
foodgrains, to hold back the foodgrains
from the market and s0_on. Against this,
what has been the actual achievement. 7
want to give certain figures. In 1966-67



: 403 Mmkm cj ﬂum}.s

- ';[Shu C‘ M. Stephen] _ e
from out. of the public distribution system
© 12 million toanes of foodgrains were lifted
“and along with that 14 million. tormes “of
~ foodgrains ‘were imported. In 1971-72,
from out of the public distribution system
'10 million tonnes were lifted as against
“-the. impost -of just one million tonnes of
. foodgeains.  We have been in a better
“position with our own procurement, With
_our own efforts considering the difficult
_situation. We have done this without
drawing on the foreign exchange which is
- scarce for our country. This is what
happened. As against 1970-71 when 108
million tonnes was the production and the
.procurement was 8.8 million tonnes, in
this . drought year what happened ? With
production coming down to 90 million
tonnes, the procurement was to the tune
of 7.2 million tonnes. That is to say, 8.8
million .as against 108 million; and again
7.2 million as against 90 million. Formerly
there was no resistence. That we must
remember. This time this is being achieved
in spite of the organised political resis-
tence.” That is the picture and I certainly
feel that the Government could legitima-
tely take pride on the achievements made
in this regard. Nevertheless there was
price rise. Therc has been deficit financing.
- No doubt there were a good number of
other reasons given out by my hon. friends
on this side. Since 1 do not have much
time at my disposal I do not want to
vepeat those points.

"This Government is committed to the
programme of the socialist transformation
of society. . [ believe that the democratic
system which we have in this country is
an effective enough instrument for social

. and- economic transformation which we
want to bring in. Difference of opinion

‘ean be there. No socio-ecopomic trans-
formation slogan can be there with the

.-dan Sangh or the Swatantra party. But
the CPM amd the CPI say that slogan,
they say. they want social transformation.
. But this democracy,—dynamic democracy

“that it is,—can certainly reflect' the will
of thé: people and the determination of the

-people and through the instrumentality of
‘ thxs democrat:c and polihcal machlncry we
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can - certainly ‘achieve this - mw.h :mded, .,' '
socio-economic - transformuation.,

say that we arc on the capitalist path. I
refute their contention, Sir.. I beg to differ.
Look at the vast vista- of our public sector
undertakings like tramsport, shipping,
communication,: core industries, heuvy
electricals, power etc.

Take the vast area of the public sector.
May 1 ask, in all humility, this exercise of
this Government and this exercise of the
nation is to expand the realm of the public
sector into the core industries and the core
areas of the production spheres are they
not steps in the socialist direction? Are
they still on the capitalist path ? Was this
thing achieved in Soviet Russia overnight
or step by step? Do we not know what
happened between 1917 and 1930? There
were two steps forward and one step back-
ward. | claim that in this country we had
one step forward and no step backward by
only another step forward. That is the way
we have gone so far and the result is the
vast panorama of our public sector. What
has happened within the small compass of
the last three years ? What has happened ?
‘The public sector has spread to the areas
of banking, insurance, coal, iron and stcel,
oil and different areas. We have now, by
taking over the wholesale trade in wheat,
carrigd the public sector to the area of
domestic trade also. When this basic
private structure is shaken and you seek
to substitute in its place the socialist struc-
ture against  conditions  which  are
adverse—internationally or nationally—it is
inevitable that there would be certain dis-
Jocations and these dislocations we shall
have to face; and this party must have
the courage, according to me, to tell the
people that this is the price that you will
have to pay for the sucial transformation
if it has got to bc brought about in a
democratic set-up. This is an inevitable .
position and we are going ahead with that,

Now, having accomplished so far and

‘having again made an attempt to go fyrther

with “other socialistic steps, the question
now arises what exactly has the Opposi-
tion done to assist the Government in this

S We huva, :
'domqmte a lot. ‘Some of my CPl friends
.in their amendments suggest something. to =
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tagk, Do you or do you not sccept the
Indisn Nautional Congress and the Gov-
ernment led by Shrimati Indira Gandhi
muy dot be as a soctalist party or as a
socialist GGovernment, but at least as the
leader of socialist movement of this
country 7 If you do not, then there is
no meaning in the C.P.1.’s saying that they
are supporting us. They are not support-
ing us to any extent at all. Let me be
candid about it. To speak of support
without subscribing to this basic position
is to indulge in opportunistic gimmick.

! have now gone through the amend-
ments. What are the things they have said.
They say that this is a capitalist path; they
suy that in this Government, therc ure
landlordish and  monopolistic  elements ;
they say that this Government is carrying
on monopolistic landlordish policies. They
sy that this Government does not have
the sociahist programme.

Haviry wiid that, they also say that they
wre with us all along  The C.P.1 finds the
Congress very progressive in Kerala. The
Congress v very progiessive in  certain
Stafes bt jeactionary in some  constitti-
cncies in the same State. C.P.1. finds that
the cleft off party, the DMK with its cellu-
loid halo i~ exucemely progressive in Tamil
Nadu. But there the Indian National
Congress iv jeactionary. This is the sort
of opportumst stance which the C.P.I. has
taken. I can understand the CPM when it
says broadly that they do not accept us as
a socialist force at all. T can understand
them when they say that this Government
cannot carry out the socialist transforma-
tion and that they won't accept the prog-
ressive policies of this Government. I can
understand thut stand of theirs. But, they
stand completely isolated from the national
scene, isolated from the socialistic move-
ment and also from the progressive move-
ments of the world. For their existence
and survival they feel constrained to join
hands with the reactionaries in this coun-
try whether it be in Kerala or elsewhere
had they go on carrying on that sort of
thing. Having got stock in a corner in
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their blindness they are incapable of seeing
the realities of the situation. But, on the
other hand. . .

MR. CHAIRMAN: Already you have
taken five minutes more. The time is ex-
hausted. With one sentence you can con-
clude.

SHRI C. M. STEPHEN : I am conclud-
ing. Now, Sir, this is the point 1 just want to
Lnow. Everywhere, when these difficulties are
arising, nuturally there will be impatience
among the people. The question is: What
is the duty of political leudership to which-
ever parly they may belong? If we agree
that the temsions and the difficulties which
the nation is facing are the inevitable re-
sult of the events which have taken place
in the course of the three years, whether it
be the Indo-Pak war or whether it be drought
ot the international developments or soil
scarcity or the inflation abroad and the
inflation here, then taking the socio-econo-
mic structure as it is——it may be that ac-
cording to my hon. friends opposite, it can
be improved—if we concede that this
situation is inevitable. the question arises
what exactly is their duty when the people
are facing thc consequent trials. Their
duty is to suppoit the people and tell the
people what exactly are the realities of the
situation. Without doing that, if anyone
is organising bandhiy or crcating violence
or creating a difficult situation, to that
extent, he is assisting the monopolists and
the landlords and the reactionary elements.
In that scene they are diverting the atten-
tion of Government from their one-track
attack against the fortresses of reaction.
That is what they are doing everywhere,
whether it be the textile strike in Bombgy
or the jute strike in Calcutta. They have
contrived the strike and brought about
stoppage of mills and created a shortape
in textiles. And what have they got for
the workers? They have got them just Rs. 4
per head. For Rs. 4 per head, what have
they done? The question was what was in
the national interest . . .



: -'_oep:s that the worker has got what he must

‘reaRy. set It is only an arrangement step

by, step. I am ‘a leader of the' cashew

" workers, and 1 koow what 4 cashew work-
" er is, getting. I know' what a Coir \mrker
~ i getting. The textile

worker is in d
- higher position and he gets  something
higher; similarly, a worker in some other
_Sector .is getting somathmg else. Yet no-
body can. contend that; he is getting adequate
enpugh.  But the ‘point is that when dn
~ agresment has ‘been arrived at, they have
called the workers to go on strike and the
strike has gone -on for: days on end, and
crores of rupees worth of production was
jeopardised. And what did they get ulti-
mately 7 Was that prolonged strike for
this - period- worth these Rs. 4 per head
only 7. Was this sum of Rs. 4 per head

worth that much of strike ? Except that it
" helped the political purpose in the Bombay
bye-election which was to take place, the
“strike was of no use at all. Again, in the
jute strike in Calcutta, what has the worker
‘got.? He has got only a small advance. 1
‘am pointing out all this because when the
country is facing .a crisis, when the diffi-
‘culties are mounting . . .

PROF. MADHU DANDAVATE (Raja-~
pur):. On a point of information. The
strike notice was given three months in
advance.

SHRI C. M. STEPHEN : A reply can

be given to this point, but I do not have -

the time, for it now.

My submission. is that here is the pic-
tare of a country and its people determined
.to proceed to the goal of economic and
social transformation, determined to -evol-
ve a socialist economy, and committed to
that position, this party is leading the
Government -and the people stép by step
_nd tukmg steps which are deﬁmtely
- sociglistic.  Anybody who says that = this _

. - expatsion. of .the public sector and this

_ control on the monopoly, area which we

. snm c M. STEPHEN Nobody ae;

vanne o the s:tuation whu.h s obtauung ,

‘in-this " country. today,: Evety parly today

must be tested by .the measure or extent
to which it is standing by ‘the people and
explaining - to - therr the realities . of

be agaravated but could be lessened and
a better future could be ¢volved under the
democratic framework which we have
given to ourselves. '

As this Address has given a lead to the
nation with. a special emphasis on the
challenges after delineating the realities
that are obtaining in this country in no
mincing words, 1 do support this Motion
of Thanks on the Address which the Presi-
dent has been pleased to deliver to us.

SHRI INDRANT = GUPTA (Alipore):
The time at my dsposal is somewhat limit-
ed, because I wish to leave some time for
my new collcague Mrs. Roza Deshpande
to speak in this debate later on.

SHR1 S. M. BANERJEE :
She will get her own time.

(Kanpur) :

SHRI INDRAJIT GUPTA : Therefore,
I shall have to resist the temptation of
crossing swords with my hon. friend Mr.
Stephen who has tried to provoke us on
so many points. Even then, I feel that
brief reference must be made to one or
two points which he has made.

-First of all, we are in favour of the
public sector because we believe that it
has certain pessibility and potential for
being developed in a socialist direction.
But we do not believe that the mere fact
of a public sector bemg there by :tself is
equal to somahsm

SHRI C. M STEPﬁBN Would you
agree that 1! is a ﬁrat step towarda social-
ism?. ‘

SHRI INDRAJIT GUPTA . May be,
muy not be; it may also be used for help-
ing capitalism. Mr. Bhuito .in- Pakistan has

the .
situation so that the difficultios may not. "
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recently nationalised banks, including fore-
ign benks which was never done here.
But nobody will claim that Pakistan is
taking steps in a socfalist direction.

Secondly, the CPI does support certain
elements, certain principles, which have
been declared by the Congress Party as
part of its programme, part of its pleadges
to the country. There is no doubt abow
it thut we support that programme to the
extent that it pledges to take certain steps
against the monopolists, against hoarders,
profiteers and speculators, 10 cairy out land
reform, to build self-reliance, to prevent
foreign imperialists from making inioads
into our economy. But if you do' not
carry them out, if you fail to implement
them, if you slide back from that diiection,
we are going to fight you tooth and nail
and we will see that you are forced to
implement that programme. We do not sup-
port you in the air, in a vacuum: we sup-
port you concretely on certain things that
have been committed to the public, to tho
people of this country. Those things are
not socialist measures; they are broad
measures of democratic reform, measures
which many respectable capitalist countries
have carried out. They are not socialist
measures. but they are very necessary.

As for the jute strike in Calcutta and
the texlile strike in Bombay, all I have to
say is that I want to counter Shri Stephen
by another question: Why throughout
these 41 days in Bombay and 33 days in
Calcutta did the Central Government—
which claims to be concerned about fore-
ign exchange earnings, exports and all
that—sit absolutely tight and refuse to
make any attempt to bring about a settle-
ment of the strike ?

SHRI C, M. STEPHEN : When there
was a conclusive agreement, how could
Government come in?

SHRI INDRAJIT GUPTA : I'did not
keep on interrupting him.
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SHR1 C. M, STEPHEN : You

a question and [ replied.

ashed

SHRI INDRANT GUPTA: I will tell
him what we got out of the Jute strike in
Calcutta.

It is true thut we did not measure our
achievement in ropees, annas and  pies.
There was o principle being fought against
—that the Government could pick up any
union which is not even a recognised union,
conclude 2 bachdoos ugreement with it
and tell all the other unione, ‘whether you
like it or nol. you have got to accept this
agieement: we will not talk you; we will
force this down your throat’. It was against
this principlc that we fought for 33 days,
and in the end, we compeclled the Gov-
ernment to sit with us, talk to us again
and modify that agrecement. That was what
we got out of it, which was much more
than 1upees, annas, pies.

SHRI C. M STEPHEN : No modifica-
tion.

SHRI INDRANT GUPTA : I will edu-
cate him sometime about it. I do not think
he knows the facts.

1 have u complaint to make against the
Precident’s Address. Why did they not at
least claim credit for three new records
which they have broken? They should
have been stated heie, The first record
broken is that there has beem a price rise
in one year of 26 per cent, 40 points in
the wholesale cost of living index. For
the weeks ended 19th January 1974, 26th
January 1974 and for the week ended 2nd
February 1974, figures show that there has
been an increase going on—262.8, 265.9,
269.4 and so on—of more than 40 points
in the wholesale cost of living index. It
is unprecedented, a new record which
should bave been mentioned here and
taken credit for.

The second record set up is Rs. 1,000
cross of deficit finance in a single year,
The assurance given was that deficit financ-
ing would be there, but would be round



411  Moron of Thanks
[Shri Indrajit Guptal
about Rse. 100 crores, not more than that.
The figure has gone up to over Rs. 1,000

croies. It is a new record.

The third record is that there are over
Rs. 10,000 crores of rupees in circulation
in this one year, On 28th December 1973,
the figure stood at Rs. 10,094 crores,
which means an increase of 19 per cent
in one year of money in circulation.
That was the money in circulation. The
bank credit target which was fixed by the
Reserve Banh of India for thc entire busy
scason, that iy, from October to . April
was Rs. 650 ciores; and already, by the
28th December, this bank credit had gone
up to Rs. 620 crores. What is the policy
of the bank ciedit, 1 would like 10 know.
towards contributing to this inflation. In
1972-73. while bank credit to the Govern-
ment rose by 21 per cent, it rose by 28 per
cent to the commercial sector. T can
undersiand credit to the Government going
up. but this is the first time--I forgot to
mention that this is also a record—that
this bank c¢redit in one year has rien by
28 per cent to the commercial sector.

I do not wish to go into the phenomenon
of price rive and all that. Mi. Jyotirmoy
Bosu has dealt with that sufficiently in
detail. But what is the net 1esult ? The
Indira wave of two yeais ago has been
replaced by a new wave, that is a wave.
an unprecedented wave. That is the wave
of demonstrations, of strihes, of bandhs,
gheraos and so on. The people’s anger and
suffering have burst out and aie some-
times taking very explosive forms, no
doubt, but what is the root cause and the
basic cause of it? That is the reality.
Why is it taking place? Please try to
think.

It is truc, 1 admit, that sometimes these
outbursts may be sought to be exploited
by reactionary forces by divisive forces,
by separatist forces, communal forces
pro-imperinlist forces—we are aware
of it-~trying to use them for their
own ends. But the point is that if these
reactionary forces are getting such oppor-
tunrties, 1t is precisely due to the Govern-
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ments utter failure and  bankruptey.
(Interruption), Would yon be prouvd of
your people if in a situation like this.
where prices have gone up by 26 per cent
in onc year, registered unemployment—
registered unemployment only—has gone
up in one year by 43 per cent, the national
income has gome up by 0.7 per cent and
per capita income has gone down for the
second year to below Rs. 347 per year,
where deficit financing has gone up to
over Rs, 1,000 crores, where there has
been a total! fiasco—I differ from Mr.
Stephen and say that there has been a
total finsco wn rice procurement and the
main resistance to it has come from within
the ruling party itselt and not from other
parties-—

AN HON MFMBLR : No. no.

SHRI INDRANT GUPTA : Whete the
total assets in one year of 101 industrial
giants has gone up by 77 per cent. where
corruption and ostentatious flaunting of
wealth hay reached a new high. in such a
situation. in this backgionnd, would vyou
be proud of your people if they just sat
down quietly and meekly and said. “No,
we would not protest; we would not say
anything™? My friend, Mi. Nahata, began
his speech by saying:

“STTYST WET FYX T AT wHETT F WS T
qfrfeafr & 3o #1 & ofam awwar g7 1

He spoke from that side, seconding the
motion, that the right of the people in
such a situation to give vent to their pro-
test is something which he considers as
sacred. 1 would not be proud of my people
if they submitted to this like a floch of
sheep. People want to live. That is the
crime that they are committing and they
are fighting for the right to live. If you
refuse to admit this and if you attribute
thesc upheavals only to disruptive con-
spiracies of the opposition parties and
nothing else—this is what they say, that
certain opposition parties are creating some
disruptive mischief and that is why all
this trouble is taking place and there is
nothing else behind this— and then if
you seek to suppress them by police or
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the military or something, then I am
riraid this is going to give a handle, and
is giving a handle, to these really reac-
tionary forces which should be fought.

There is much talk of democracy in
danger because of these unheavels, The
lessons of Gujarat are that elected majo-
rities in this country are ceasing to have
any political relevance. It has happened
before this in Andhra Pradesh and then
again in U.P., where they had huge elected
majorities. 1t is now happening in Gujarat.
What is the meaning ? You win majo-
rities in elections. They cease ¢0 have any
political relevance if you cannot control
this menace of price inflation shortages and
food scarcitics. It has been proved that
people’s anger can swecp away the clected
Governments which have forfeited their
confidcnce and betrayed their pledges. I
would ask this House to take serious note
of, disquieting factors according to me
which have emerged; they shouid take
note of the fact that when the Army went
1o Ahmedabad it was greeted for the first
time in the history of »ur country after
Independance by the people with garlands.
1akhs of people come out on the strects
and gected them with gailands and photo-
graphs have becn published of Army offi-
cers surrounded by people wearing gor-
lands, because the SRP and the Police
have been running amuck shooting people
right and left and when the Army went
there, the Aimy did not shoot. During
the whole of its stay in the State it fired
only onc round—that too in the air. Under
the supervision of the Army certain foed
shops and grain shops which had been
closed wete opened and the commoditics
were sold at proper rates to the peopic.
What is the reaction in the minds of the
people going to be ? I am asking every-
body on all sides of this House, what is
going to be the reaction of the Jawan who
was always called out when there was a
communal distuibance; he is familiar with
that set-up. He is now called upon to
control the situation where people are
fighting under different circumstances, He
expects that he might have to shoot them
down, but they come out on the streets
and welcome him with garlands. Do you
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think that it is going to create a healthy
psychological impact on fhe armed forces,

On the 17th of this month Field Mar-
shal Manekshaw made a speech, reported
in the Indian Express, at the Rotary Club
of Bombay in which he has ¢learly said
that a new leadership with professivnal
competence was required to save this
country from the ruin to which it was be-~
ing led by what he called political yes-men
sitting at the helm of the Government. I
am not exaggerating or saying that some-
thing is going to happen tomorrow like
that. See in which way this situation can
go. Do not think that democracy is
menaced only because some opposition
parties are trying to make capital ont of
people’s  discontent. It is a factor in
some cases, I do not deny it. But you
should find out the basic cause and sce
what way they will go if it is not checked.

I do not wish to go into the strikes.
There are huge strikes, whether we like it
or not. Two lakhs of textile workers were
on strike in Bombay. Two and a half
lakhs of jute workers werc on strike in
Calcutta, One lakh of textile workcrs in
Tamil Nadu are on strike. Doctors and
Engineers are on strike. Is this whole
thing to be dismissed as a conspiracy of
the Jan Sangh and CPM ? Is it s
simple as that ?

Can you say that we will adopt a tough
labout policy and teach them a lesson and
the whole thing will be set right 7 We
arc not at that stage now.

Here is the report on Currency aud Fi-
nance Issued by the Reserve Bank of India
for the ycar 1972-73, 1t is the R. B. L
and not the C. P. L

1t says

“A situation has been craated where
the decline in production gets
immediately reflected in a rise
in prices, but the increase in
production does not result in
commensurate benefit to the con-
sumer. In some of the key com-
modities—foodgrains, edibls i



'good deal ‘of speculative
ing: which, is

wer (of, the richér- sections:
the fammg commumty has An-
creased. .as, a result of

~.last few ‘years, -Many of thejr in-
. puts; Tike; ferhuscrs, seeds,, electri-

citv and_water are avaxlable at
' lughly subsxdxsed prices”.
Thcre are the fom.s whxub are  work-

~ing to hinder produ stion and sabotngu pro-
odroment :

. Incidcntally T may. say that in’
‘Bengal, sy friends .on that side of - the
- House also know it very well, & major

crisis: in industrial prodaction- today is
- cqused: by a terrible power famine such as

we have. never seen before. ' This is res-
ponsible ‘for crippling the :

“condly, the Government of West Bengal's

‘Jabour department hes  itself admitted

that much more .than strikes, there have

-been lock-out deliberat:dy imposed by the

‘employers, - Thirdly, nio less a person thun .

" -the' Chief Minister has admitted that -due
to the infight between -the -unions Jed ‘hy
different factions of the Congress = party

‘has been lost in the last one and n half
years. I do not want to rub this in, but
may Isey: please be a !utlc self cntp als

" ‘Paragraph. 7 of.wthé Presidmt’s Adre:vs.
1. am. sorry to say, insults the people. Tt
insults the people by équating these - agi-

" ‘tations of the people with the hoardcrs

. and speculators “They are all lumped to-

" gether ‘in
-ipmnoumement is miade that hoarding, pro-

.~ fiteering,  speculating ‘ and ' misgvided agita-

" tion ‘will' all be put down, s this the way.

: is that the riaing pmeﬁ are préwdmz fucl‘

cuf”
‘tegration ‘and. ‘also adopting methods' which
- Inrger
. incomes: asccrmng to. thcm against -

., thigir market. products . during zhuf

West

industiv. Se- .

- the programmes which we
no less than Rs. 37 crores of production - P ) ! ¢

-these things,
“that large Business houses are going to be
"called ecbnomies ‘of ‘scale,
‘Everybody ‘demanded ' it. “The .

one. paragraph. ' An omnibgs -

. reflected sn ., iawer‘ “con
" oarket axnvals thas, is warranted -
.'by the_ output. -The holding po-;‘”

vintsor SIbgans which nre the very -anti-
thesls “of "national ‘unity and national  in-

are. f'xscm-vgolent attacks, vandalism. and
humihatmn of ‘the minorities. I am aorry
1o say ‘that some Congreas leaders, in order
" pmmote their petly party ends and

“their. own ‘poljtical ambitions are prepared

to get the help of such anti-national forces.
Today " I , was not surprised to read in

" the paper “that the Shiva Sena has come

to the’ rescue of Mr. Naik by saying that
‘Shive’ Scna - was not going to import the
'(‘u;‘,mt t;!yle of movement into Maha-
rashtra, “Since when have they begun to
got worried about this matter the question
is ‘whether all progressive forces and  all
democratic forces m this country are go-
ing to stand wup against this kind of pres-
sure.

Y will ehd by saying that there is talk
of ‘relaxing conitrols. They want to scuttie
all talk of ctirbing monopoly and all talk
of developing  self-reliance weeding  out
biack -money and resisting neo-colonialist
inreads into our cconomy by developing
vroduction; "By securing the ~cooperation
‘of the organised working class, These are
want. Yon
carry out {hése programmes, we will sup-
port you; But you arc going back on all
‘For example there 18 news

allowed 10’ expand their ‘sugar units in the
name. of eXpbris, in the name of what. is
~ Why nnt pa-
tionalise ‘theni ‘and then expand them ?
Cungrets
party itself ‘demanded it in U. P. It has -
‘become A~ goptdar démand for years mow.

I you ‘Wint fo atrengthén and cxpmd the
 sughr sector You' ﬂxouid ra*ke it ‘over and: =
‘do it Why Allow the "
‘to 10X atthe pmble.m 7 What is worse “Howses

"large. busmem
to "Uexpand -7 - They are 10 - 'be

Ll
'anbwad expﬁnsion ”tcxtﬂes a!so on %he 3
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same argument. Naturally the mill-owners
in their turn aré demanding, as a c¢ondition
for producing standacd cloth, controjled
variety of cheap cloth, hundred per cent
hike in price on the plea that the cost cof
production has gone up. These are rye-
cent events. Ambassador Kaul is not the
only one who is working overtime can-
vassing for United States private culla-
boration in offshore drilling, fertilisers,
chemical, etc. These big United States
private multi-national companies will not
come here without dictating their vwn
terms and conditions. There is alieady a
move aroot to iry to get two million tonnes
of grain from the United States to cover
up the failure on the procurement front.
All this is now being tomtommed in the
name of mntual interest of India and the
United States 1 do not know what is the
mutual interest, but T should like to hnow
what is the increased price which they
estimate we will have to pay in terins of
defence espenditie for guarding our se-
cuity  against Diego  Garci. The
same gentlemen  for  whose  mutuali-
ty of interests we are so much concerned
are building their base at Diego Garvia.
But we scem to be blind to all these things

Then, some advice has been gi/en by
the National Committee on Science and
Technology, a teport, to the Government
on the question of foicign collaboration
and import of foreign technology, on what
terms and conditions, on what safeguards,
it should be allowed. 1 charge the Go-
vernment with suppressing that  report.
They set up such « high apex body, the
N. C. 8. T. The top scientists have made
most valuable suggestions and warncd the
country against the dangers of our random
sort qf indisciiminatory import of forcign
technology and all that. What is the Go-
vernment doing about it ? They swem 10
have shelved it. They are going ahead on
the old path.

The headquarters, the central high com-
mand, of big business in this country, the
Federation of Indian Chambers of Com-
merce and Industry, is publishitg so many
brochures, booklets and pamphlets. You
please read them. What ate they demand-

von Prosident's A48
Address
ing? They have taken this line because
they know that the Government is weak,
that the Government is compromising e
that the Gowernment is not prepared 10
take a bold stand. They are putting for-
ward their demands. Their first demand
is, the de-nationalisatiorr of o¢oal-nines.
The production has gone up after natwna-
lisation. But there is a total mess over
the distribution where it {s being sabotaged.
They want de-nationalisation of coal-mines,

Then, their other demands are: higher
procurement prices, no  credit squeeze—
what kind of credit squeeze is thers I
showed you earlier—scrap the public dis-
tribution system, that is, the people should
be made to rely on the open market and
get soft loans from Western agencies.

'This is the line which the FICCI is tak-
ing. You please read their publications.
They are emboldened to take this line
because they know that the Government is
weak and will surrender on many points.
This adds up to more profiteering and
more accumulation of bluck money. I
want to know what is the Government’s
reaction,. Why is no action taken even
now for demonetisation which 18 the only
way out as far as black money is con-
ceined ? The bulk of black money can
be squeezed out.

Why is there no demociatic industrial
relations policy being worked out ? It is
being talked about for the last two years.
You want cooperation of the organised
working class. Let us have a democratic
industrial relations policy. Let not Mr.
Stephen’s organisation stand in the wuy
every time.

Fioally, I would say that the President's
Address is an abuse by the Governnwnt
of the high moral authority of the Presi-
dent by putting into his mouth many
things which do not conform (o what the
President himself has heen publicly saying
on many occasions, specially regarding
black-matketeers, hoarders, prices and
corruption. $o, I say, it is heiter to give
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“This is-not pecessary. We haveé inherited
-t from. the old days. ' Let us give up
. ‘this. meaningless ritoal. -1t -is a "hypoori-
© -tical thing. Let us face the grim realities
- which- the ‘Government's - bankrupt- and
"spineless policies have brought about. Let
" ns mobilise the democratic forces to fight
.and reverse them in the Jirection in which
. the country was assured that they will be
: lmplemented
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wnf § giedd W o T o g Ok
wo mff §, ot et g Y § ww e
¥ oferd 4% off @ &, W R &
Wi & orar §, fewre foar &7 wgi ot ok
o, fowre v wen o § et gafr
aqifeat iy gATq W g T A Al
#ET & aOW A gmEr favn @ owed
Y L, Faer wodlt o K R ¥ and WY
W @ W% gwand dEr w3 wENr IEMT
gl § 1 feT W @ N gofefr § e
3T & Wi o o gl & i T W wrdy
Y ® qwe, T ¥ gEaw W AW St
HFAAT qET A AYRT W, [ A7AT ¥
IRY TEAT AR qf W Iy I Wi
T wzTy a7 Ffer & 7 aEl ¥ e emd
FERT w7 § Wy o dav ) s !
adifas mieat W wer gfea W gha
T § 1 I e gh e qx O A
Foolt wifg@ 1 o g€ Faar oX A AwA
w1 & g & gorfaw ofeat s @

LA

16.44 hrs,
[DR. HENRY AUSTIN in the Chair)

o v ¥ fr gead wgt @ oft § 7
gt wgr agw wrr dww faw o
qaeaTer & gy g it & o ot

wifewr ofe gore & o wamr 9 § W

o weAT g AR wr gw i & 4
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& ofeedy e oY T f1 1971 F
WAL ugt 1 FA¥ 10 HIW 50 FAI FW H
frrgme e g I IR @ N
Wit @ ¥ AT dwT wwr gwn oer | wR
T ¥ fir daw ¥ W g M WY
1972 ¥ qifent ¥ Aomay Twdfes e
WK g 2 FO¥ S0 g FM W
fr Wig e § wfe W from WY @&
wr frer | oF ao ot ) Wl 3w
w7 @& wwer ok fwre oy fear )

g wr off s w1t Afew o A
w1 WY S W | W9 &4 WX few & fag
aEE ®T @ § 1 sowy o Syl g
w<X A ghaw ¢ 1 oW ¥ @ wrf wwfe
afr & 1 Afew @ @ W A WY &\ &
fe odim s A @ afr v @, wRew
¥ IHET U AT A, TJ9Y A WY
v o ) WK o oy wfr 7 @ F
AR T G, YT A FT OFRE AR
uT g A v g R I A
Y 0w § 7g T o samr oW Wi gt
a1 g ¥ 4 e gvow g oo
¥ gmw FaR gt ooy F ey
fs oo wgt war qvar ? Fwgw wige §
fie wod qgt agw ¥ v | wagd A
q74T, WAt W X A QO W W F 6k
ww T § 1 dfew wrer e agy g
qrat § | aaf § sfafafy gfoe 3 awdlar
fer fe dgrE B Wik a3 & s 8
quife gg7 < daw fagr oo W weedr
1975% 4 v sfy sy WR WT W ¥
g Weweny d f ot & e
w o o4 8 & IR geoer o
mmtﬁnmmmnmw@
firez wrkal & g fie agef g oot ¥ e g
w1 IR o Srwerew ¥ gwerer W Q‘l;ql
ag 41 for wolr sl ame ¥ el gt
qetd ¥ ot fv 1975 ¥ e 4 Wi
o feg widt @ 1075 ¥ wom 19ve B
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wre wit frg wd | awre ¥ gEw ™
forar | wopd W W TR 1975 & oW
197¢ ¥ fu¥y | ¥fewr wellw WO ¥ 41
fer B gl @ A e oo T
O ¥ 1 600 TTR WY wT 4 R T AW
¥ Seids T o 1o ot & Wy
fe g oy qrr 7 & garw § fe sy
WO ) wE R N gyl ® owmw
aTeT Iy W awr ¥ faer femr o A
o et % Wy 4w s W
AT ST gfe & wwwrar e o s
&t ay feara wr & e Sroaraar WY
Wk arr o, ot ghre & qer g
T waew 9g gwr e wrar s g
¥ o yuwYer feur ag @ U qIE | ™
Wi A e AT awetar w5 faan
art oY agy ¥o yrhear 9w SR N g
a7 T wr gfee w1 foar 1 ad wweE
s w1 o gwr st sfas & feesly
th-ﬁ'ﬁi?

gz e W SvgeaE 33 faw W,
I ¥ I AW ¥ 400 TR W WX A
55 Td g ¥ i | g # 3o frar
TR W w1 gy §o faer | @ W 3O
aft fomr , afew o7 o @@ W afv gd
#fr sl o Y Wy faer -
wgt 9 ¥ fou &% N wg o o
HIRpT AT g WY St I & Wre aewar
goT 1 T A wrar wiw qu s far
Iney oty g€ Afe T o, wfi oy el
ofr g

v M ¥ aw ¥ oo Eae SR
WEHEAT & AAR W) qErwaEr &
e g 5w ol R S, aroA,
WW. g{.'ﬂiﬁ ‘ﬁ,m‘i:
e o ¥ wfe ¥ qoaer W
gt ®r g% ghmW AR wEEE wEE AT
wew & qisfgfer afy §, afes ag v
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wre wlom o & fisy ot § | e ghum
¥ frevwar ofc weft wedoar frard
T F gEw S 9T AW §T NG IA W
Ry ¥, O AT A--gfew ot T wred
f Wt wREey @ gy ¥
wrwr @ gare wfaw wrrw gu, e fee
Wt I W X wr ww oA fear SRR
FXAC HTH AT T | AT JAC TATAT
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AT AWT ¥ qAT HT I &7 T@A foea |

g7 s 3 fafeed wifeed & wer fr
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a9 TAHT w7 Y WEy §, afs 9w a9y
g o1 arEEs wfiwl & du-ere
F %3 197 il wmfsasdt ¥ 99 w99
o Wrgw X g wYP— I AT ¥ P
fr o fadelt 2w o< aveAor 7@ §, @Y
JE T EATT FTH AW AT T VAT BT
&, fadfay ¥ wer g & ) @ oqw @
oY oA wer S H faw owd & owr R
AIEHFW 9T WA WX I F 719 qqw
o7 feftpr-amer drm, ar g 99 w1 9 Q9
ag mf@ & s 9T 9% 1 IR w7 &
T 99T w1 owkd, fm & o YoeaT
¥ gat w1 for wwAr a@ @ oo
w1, W fafreli oy s #r avy qew
Yoy F g WG owem g 7 sw g
fs gv sw Y awr & wd § Afew o
tw wifrw fr gt fomene & wag §
foareas Wy &, a7 sveY & | IR awn fw
& AT Y wew wow ey ¢

st sfiely ag A wgr fo wgh st ond
wf, vy gur ¥g gur, wift o Al orar
A o fafwed mfeed & g o< vt fs
oy om & fag gfew e fefeedt W
wewa § | W g5 facfex dw el oY
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Wt wrw Ay R g, ar st
geqfer W wwr wod, NI W A W P
o & wr gy ¥

§ uwitfes qfedy ¥ Flgw w<wT AwgEl
g fF e ¥ owe wR ot @
ofer i weafa w oww-Ae w Tl
qgaTy A g W & W7 vt § ) oxw fad
TE OWFOET ¥ G FqiER w1 iy A
Ay wifem et T wwfa W oo
2t =g

AT &1 W ag Afa g vk @ & o
A AR @ ¥ oGt gAY gl
AN &, 43 IT A A AvEm W oA
A ooF smfEr WA v ¥ ag 9T WY
Rar Fw@ e+ § f gfawnr w7 dfede
g g oy Amar ¥ s ¥ osrEr
Mygfar &1 w9k g e ¥ AR
VY T FFIA FAF F RIS ¥ qfAmwT w5
A dfwdr g7 ¥ 8y AW faw § sfraw
@ g9 TR HNW W1 IR grar T,
afer & ¥ ffe¥r a7 & ar wfat
AWRAT W AW 99 W7 IR G EWTY
a1 sfrwm &1 feT gw 7 Yoy O fawr &
W 32 qET AR @9 A ET hEar
frar, T goey & & Awr AP ermitaex
a7, frg & qo9 &9 a9t wF @, ™ WY
Fuax famar & ) qg e 0w &
gwrEe & wrena ¥ gy wmw ¥
EMY  F IR WX FA-ufa-fad
a1, e f& w@ 7g A =7 wfA-few § 1 & Afew
gt & W ®7 WY o e faar W @
L4

g dwa ¢ fe oy afies gl & o
wl g o W el § au N AW
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¢ Wit o wRweTd R ogeR &
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T W gT avg W aghmy & o §
% fainft aifeit & e s wEm
g 5 & wmm #F, Afm & ww wmow
w W fF sam i sy awfa W

gt o ag¥

SHRI SYED AHMED AGA (Baramula):
Mr. Chairman, Sir, the President’s Address
mentions most of the problems that con-
front us. The demonstration that was done
on the day when the President addressed
both Houses was unfortunate. Notwith-
standing, we heard the Address with in-
terest. We find that he did mention most
of the problems that we are facing., For
example, he did mention prominently the
rise in price; there is scaricity, The black-
marketeers are there; the hoarders are
there. We have to find a solution We
are not only to talk about it in the air,
The solution is that the production should
increase and, more particularly, the pro-
duction of essentials. I would suggest that
the Government, in this respect, should
also try to see that the production of essen-
tials must receive proper and more atten-
tion. For example, let me cite the case
of standard cloth. If thcre are persons who
do not want to produce more standard
cloth and they are dictating terms with
regard to the standard cloth, why cannot
the Government take over the sick mills
and produce the standard cloth itself ?
At the same time, we must see that essen-
tials which arec needed by the common
men and by the lowest strata of the so-
ciety, should have it through the public dis-
tribution system. 1 am not recommending
public distribution system for all items,
but I am only suggesting that there must
be pubic distribution system for all these
items which are needed by the poorer men
and by the people in the lower income
group.

17.60 hes.

I cannot also understand the procure-
ment methods that are being adopted now.
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1700 Tes. day not finding it easy to procure grains

from the growers because of many hurdiss.
I do not think that procnrement through S0, why can they not think of a levy in
middlemen can be successful. The ;:,. which they will take total marketable sur-

curement that is being done now is through Pplus themeselves and at the same time
middlemen and through the millers. Yhat Prohibit the growers from selling the grains

s not the right way to procure. We must

procure from the producer himself. 1 am
talking about food at the moment. We

must procure divectly from the grower. I,

cannot understand why we cannot go to
the producer direct and what is preventing
us from doing so and what diffivulties are
in the way. Why can we not bave monn-
poly procurement and take the marketable
swrpius directly from the growers 7

While I am on this subject, I would also
like to mention what is actually a fact,
namely that it is the richer clawses of pea-
sants and those who have more lands who
can bave more grains. Since land reforms
bhave not been implemented, the poorer
sections, especially those who have uneco-
romic holdings do not produce in order to
self. So, we must see that land reforms
take place. We must see the land ceiling
laws are implemented by all the States, and
the surplus lands should go to the poorer
sections so that they can grow more food
and if more feod is grown, it will be avail-
able to the people in greater measure.
At the moment, the richer peasants have
got the holding back power and therefcre
they do not part with all the marketable
surplus and they get credit also for this
holding back purpose. Secondly, what-
ever marketable surplus goes to the millers
they hand over only a portion of it to
the Govenremnt for dJistribution and keep
the balance with themselves. Therefore,
the method of procurement needs a little
more re-thinking to be put on proper lines
8o that the foodgrains really reach tbe
people.

Again, why should coarse grain also
not coms more and more under the con-
trol of Government ? I would like to
nmake one small suggestion in this respect;
I do not know:to what extent it can be
implementad; anyhow, it is for Government

to anybody except the Government ?

Having said so much in regard to rise
1n prices and scarcity, I now come to the
question of strikes and lock-puts which are
hampering production. These #ill not in-
crease production, and if production does
not increase, how can we have lesser pri-
ces ? Strikes are becomming too much
these days. I can understand strixes by
labour and working class people, but we
are having even strike by doctors. ‘This
has affected mainly the lower strata of
population. I could understand their strike
for a few days as a symbolic or token
strike just to draw the attention of the
Government to their demands so that they
may receive attention at the hands of
Government. But the strike of the doctors
now has gone on for too Jong
and it has gone too far. It is
the poorer sections who are affected by it,
and these doetors are holding the entire
section of these people to ransom. I know
that Dr. Karan Singh has been trying to
accommodate them, and in fact, he has
gone a few steps ahead, and if the doc-
tors would only start a dialogue with Dr
Karan Singh, perhaps they may receive
more sympathetic consideration. But I
do not understand their continued strike
and their remaining adamant on the strike.
I would advise them to come back to
their jobs and serve the people for whom
they are meant. Theres is one of the nob-
lest profesa?ons, and therefore, they must
not think of money; they must come back
and work and serve the people. I wounld
appeal to Dr. Karan Singh also to be more
sympathetic and try to accommodate them
whereever their demands are fust so that
they do not persist in their strike.

As regards the violence that wo seo
these days, I wonld say that it is perhaps
because of right reaction mnot only within
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but from outside the country also. They
are trying to attack us. They have seen
Indip emerging a» & power in the world.
Indix counts after Indireji has led us from
one success to another, Therefore, the
reactionaries outside the country are try-
ing to weaken her and trying to instigate

so many things here. They have
perhaps even been trying to  help
certain reactionary parties in the
elections. They have been trying to do

so many things here, I feel that the coun-
try must be on gnard against these forces.
It must see through this game and remain
united and see that the leadership that is
taking them from one success to another
is strengthened more and more.

1 would like to recite a verse here :

o REEw gr a1 Fefr 3 qwv geaw
fad qr wae A § wfemr AT 0

b bt 8 Fap 5 58 oSt a3e
L Jale 2 Lok 3L Olisb s

T feel confident that the India Govern-
ment will face all these troubles and will
emetge successfully and lead the nation
from success tO success.

T have one or two more points to make.
At the moment, there is much anxiety
caused because of the vl crisn. We have
to see that we depend less and less on
imported oil. We must also tap hydro-
electric power and other sources of energy
of our own,

In this connection, I have a suggestion
to make in regard to the northern region,
more particularly my State. They have
been talking about the Salal and Kistwar
Hydroelectric projects. This has beea go-
ing on for decades, but nothing is happen-
ing. They should go about it quickly. We
are more advérsely affected by the oil
crisis, because we have to carry our goods
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over a long distance in petrol vehicles in
these days of petrol scarcity. Therefore,
our transport has become more difficult.

Now I would like to say one think about
the Islamic Summit &t Lahore. 1 think
it has a great achievement to its credit
in that it has been able to cnable Bangla
Desh to attend it. This will mean norma-
lisation of relations between Bangladesh and
Pakistan and in the sub-continent. But I
have one fear and I would tike to draw
the attention of the HHouse to it. If this
Islamic Summit was meant to extemd sup-
port to the Arabs in West Asia, I can un-
derstand it. It is a very good thing. If it
is a fight for the Palestinian people to cn-
able them to go back to their own areas,
T think it serves a good cause. We have
already been extending our support to that.
India has been in the forefront in that res-
pect. But if this Summit is also meant to
procure oil for their war machinery, I
think we should be alert and careful.
hope I am wrong, but I express my fear
on this score. At the time West Asia was
fighting Israel, Pakistan did not go to their
help. Pakistan went to Iran. At that
time, we did much more to assist the
Arabs. Anyway, I voice my fear on this
account and would like to caution the
House not to be complacent about this.

The US and UK are establishing a base
in the Indian Ocean. This has come par-
ticularly at a time when there was a dec-
laration that there is no big power rivalry,
So far as the USSR is concerned in the
Indian Ocean, the USSR has no base in
this area and it does not want to have
one; it wants peace in this area because
peace helps its development. It is only
the imperialist countries which want base
in this area. Therefore, we will have to
pay a little more atteation 1o this, A
mere protest will not do. We will have to
take some more concrete steps by which
we can try to see that the Indian Ocean
femains an ocean of peace, The united
Kingdom says our plea is un-
realistic, but T think we should not ge by
what the United Kingdom says, or by what
the United States says, that they have
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a right to enter the seas becaunse they do
not have a Jand route. But that is all
for talk; we know their intention is to
dominate the countries that surround the
Indian Ocean and therefore they are com-
ing here.

Motion of Thanks

Therefore, 1 would say, why we cannot
take steps towards this Asian collective
security, an idea which was thrown up
by Mr. Brezhnev when he was here and
earlier also ? That would help us to sce
that the Indian Qcean also becomes an
ocean of peace. We see at the same time
that the United States and the Jnited
Kingdom have a large number of bases
all over in Asia while the USSR has
none. We must see that the concept of
Asian  collective security receives more
attention than at present.

With words, I support the Mo-
tion of ks on the President’s Address
that was given in the Central Hall.

SHRI P G MAVAT ANKAR (Ahmeda
bad) : Mr Chairman, Sir, when I am
rising to participate in this debate on the
Motion of Thanks to the President’s Add-
ress, my heart 1» full with sorrow and
anguish Equally T am agitated over a
number of issues, problems and challenges
with which the entive Indian people all
over the country are confronted.

Sir, 1t is from this angle that I feel
terribly disappointed when I look at the
Address, read it and re-read it,—not that
it is worth reading again—because it is
very dull, it is very disappointing. It 1s

a drab Address and o dull  Address
I am sorry that this 13 a dull
and drad Address whereas a lot

of energy and a lot of research and an
intelhgent planmung have to go into the
President’s Address, because we know who
drafts it and who reads it It i, therefore
all the more distressing to see that the Presi-
dent, the highest man in the land. should
have been asked to utter s0 many meaning-
less and dull words sigmifying almost no-
thing
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Mr, Chairman, Sir, I know that the time
at my disposal is very, very limited, and
therefore, I shall not dwell at iength, not
even in a cursory manner, on & varicty
of topica mentioned in the President's
Address,. May I say that I have already
moved as many as 46 amendments to the
Motion of Thanks thereby trying to reflect
what I feel on the various aspects of the
issues and problems before us m  this
august House

Sir, I was telling you that this Address
is dull and drab because it does not reflect
truly and fully the state of the Union. The
state of the Union today 1s terribly dis-
turbed and 1s 1n  great Agony Every
Indian and India as a whole, to a man,
is in great anguish, in great difficulty and
in great distress. But nowhere m  this
Address do we find this distress, these diffi-
culties reflected in a true and meaningful
style

Sir, the Address 1s depressingly prosaic
1n ats style; it hardly tell. anything n terms
of what the (;overnment actually wants to
do It only narrates in a very ordmary,
descriptive style, what the Prime Muster
has done by visiting this country or that
country oi discussing with this man or that
mdan however dignified that individual may
be But it does not touch the baswk issues,
and 1t 1s surpiising just as it 15 angering to
sce that the Address of the Piesident refers
in grester detmls to the umons aspects of
foretgn poliy rather than to the several
impoitant aspects of domesti. policy No
country’s foreign policy can ever succeed
if that country’s domestic policy 18
terrible disatry n terrible disturbance and
m terrible doldrums

One should see what 15 happing in the
country as a whole and then compare the
President’s Address. Here is the Presi-
dent's Address telling us 1n unnecessary de-
tail, in as many as 18 paragraphs, what
the Prnme Minister did or what the Pre-
sident did, whom they met and so on.
Ordinary, common man in this country is
not interested in what the Preuaident or the
Prime Mimster did abroad; he is more
interested in what is happing to him, to
his problems have and now at home From
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these angles, I feel that the President's
Address is no worth considering as inspir-
ing or even challenging.

Let me now go into some details of the
situation that is prevailing in my State
and city, Gujarat and Ahmedabad. I feel
terribly upset and even angered and humi
litated when I find that the President has
only four lines to say about this in his
long Address. What is happening in Guja-
rat is not street violence. There may be
some street violence but by and large it has
veen the reaction of a desperate and tor-
tured people against police atrocities,
local police, State reserve police and Cent-
tal Reserve Police and Border Security Fo-
rcc, against countless citizens of Ahmeda-
bad and Gujarat. In all humility 1 can
say that the people of Gujarat are known
for their understanding, reasonableness and
for their understanding, reasonableness and
not given to street violence. That is why
I am sorry to find in fact I feel humiliated
that there 15 no mention of the historic
events that have happened in  Gujarat
dwing the last two months. Why this
complacency and indifferent attitude to a
section of the people of India who are do-
ing certain things which touch the very
foundations of democracy? There was a
popular upsuige; it was unguided; it was
spontaneous. No party is involved in it
in the sense of initiating the movement,.
But it is true that all parties are now invol-
ved, though they played omly a second-
ary role. The students, the social work-
ers, teachers and professors, engineers amd
doctors, bank employees and sarvodaya
workers, practically every section of
the community, all of them were there.
It will be surprising if political parties in
any democracy did not fish in such troubled
waters. But who created these troubled
waters ? Who is responsible for this atmos-
phere of corruption, of debasing democratic
values and principles ? I feel that this
Address is incomplete because it hardly
mentions the historic events that we wit-
nessed in Ahemdabad and Guijarat.

1 may again say in all humility that we
in Ahemedabad and Gujarat feel, and
perhaps rightly so, that we belong in a
special sense to the land of Mahatma Gan-.
dhi. Of course Gandhi belongs to the
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whole country, may to the whole world and
to eternity too, in a sense. Yet, in a special
sense, we belong to the land of Mahatma
Gandhi and we have therefore a special
responsibility. It was a popular movement
against corruption and rising prices and
police atrocities and all kinds of torture
let loose by the State machinery, police
machinery. We have to see to it that it
is done in a pon-violent, non-partisan de-
cent, democratic and civil manner.

434

We have been trying to do it and we
are sure, in the end we will succeed in do-
ing it. I do not want to take the time of
the House, nor have I enough titne at my
disposal to go into the various details.

MR. CHAIRMAN : Hon. Member can
speak up to 530 p.m. when the Half
an Hour Discussion will be taken up.

SHRI P. G. MAVALANKAR : I hope
will be given a few minutes more, if I
cannot finish by 5.30 p.m, Sir, you
know that normally I do not speak at
length on various matters. But it is a
serious matter.

Today 1 want to speak on this gram crisis
in Ahmedabad and Gujurat because I
want this august House to know in a rea-
listic manner as to what has been happen-
ing there. Newspapers are not being able to
report adequately and fully what is
happening in Ahmedabad and Gujarat. It
is not properly and adequately re-layed on
the All India Radio. In fact, during the
thick of the movement the press and the
radio were also strangied by the then
Ministry to see to it that the peoples’ anger
and peoples’ movement were not properly
reflected in the columns of the newspapers,
and broadcasts un the wireless of the All
India Radio.

As I was saying, this movement which
started on the 10th of January was sponta-
neous. It was basically against corruption.
It was also aguinst the high-rising prices
but it was mostly against corruption, be-
cause the people of Ahmedabad and Guja-
rat know that rising prices in a way is a
national phenomenon. In fact, several
friends on the government side always say
that it is an international phenomenon.
Anyway, the people of Gujarat discovered
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that the phenomenon of rising prices is
there because it is product of the corrup-
tion of the Ministry.

‘We in Gujerst have beent claiming for
many Yyears that on the whole we are a
clear State, that we have no cprruption, no
bribery, no nepotism by and large in our
administratioh, in our Ministry. Ever
agninst the previdus Ministries there were
charges but they were of other types. There
were no charges of financial corruption
against the previous Ministries. For the
first time in Ahmedabad and Gujarat when
we found that corruption, u thing which
we hardly knew, had becom® rampant, so
much so that it led to tremenidous rise in
prices of all foodstuffs, of wheat, bajra,
rice, coarse grains, edible oils, kerosene, in
fact every conceivable commodity of daily
consumption, the students revolted. May
1 say as a professor that I feel extremely
proud of the fact that the students and pro-
fessors of this country—becanse CGujarat
is a part and parcel of India—the intellec-
tuals and intelligentsia came out in the
open before it was too late to lead a popu-
lar movement against the corrupt and dis-
credited Government They have been
demanding on behalf of the entire people
of this country that governments and
leaders must get rid of corruption, get rid
of nepotism, bad government, immoral rule,
uvnethical principles, which have been prac-
tised so long, shamelessly and nakedly,
without any parallel in the political life of
our state. So, the agitation was against the
highly corrupt and almost totally discredit-
ed government, headed by Shri Chimar-
bhai Patel. When this Ministry came to
power, some of us had gone to the Gov-
ernor, Shri Vishwanathan in a walking
march in Ahmedabad. In fact, I had the
privilege of leading this procession of 3,000
to 4,000 people—and told the Governor
at that time that we wanted this Govern-
ment to go. because we felt that the ruling
Cougress had lost the confidence of the
peaple. We said this because when we
were in difficulties, in a period of drought,
they were shamelessly fighting against each-
other among themselves, for their narrow
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political ends as to who will be the Chief
Minister and who will be in Chief
Minister’s team. People were watching this
dramatic acene, this grotesque scene, this
shanteless scene, this disgusting scene. The
people of my State had to wait umtil the
sins of the Government, the sins of the
Ministry, the sins of the Ruling Congress
had been full to the last point. When the
pot was full it erupted. It is no use say-
ing that when it started there was vio-
lence. The basic and root cause of it
wae that the corrupt ruling Congress patty
and government had played have with the
lives of the penple of Ahmedabad and.
Guijarat.

The most tragic point is the way the
Coveinment used the State machinery at
1ts disposal against political opponents. In
no State which talks of a democratic gov-
ernment have we seen the (overnment
mercilessly dealing with the people with all
kinds of violence that is available at the
disposal of the State. Moreover, the Main-
tenance of Internal Security Act was used
ruthlessly against all sorts of people.

It was a twisting of MISA. It was the
maintenance of the Congress rule rather
than the maintenance of internal security!
Professors were arrested; students were
arrested. They did not arrest hoarders and
blach-marketeeis. They dud not anest the
people who were umsocial. They arrested
the people who were preaching resistance
in the open: Fight this corrupt Govern-
mert, discredited Government,.

It was for the first time that the entire

State machinery was used and pitted agaiast
political opponents . . . .

MR. CHAIRMAN : You try to conclude
by 5.30. There is the Half-an-Hour Dis-
cussion at $.30,

SHRI P. G. MAVALANKAR : Let me
continue tomorrow.

MR. CHAIRMAN : 1t is very difficult.
There is a tight schedule. T have already
given you 15 minutes, You try to finish

SHRI P. G. MAVALANKAR: The police
atrocities were unprecedented. Not even in
the worst Biitish days, the police had acted
in a manner in which they acted in Ahme-



437 Mbtion of thanks on PHAIGUNA 6, 1895 (S4KA) |

President’s Address

Japvary and February The police broke
and went into hundreds of homes of count-
less innocent people, opened up bolted
doors with bayonets and merilessdy tortured
the people, even old people, women and
children The police did not spare ary-
one.

Then, the army came When the army
came, the people of Ahmedabad had a
unique sense and also, mn a sense, 1t 15 4
pont worth-noting 1n terms of anxious
implhications 1t has got The people of
Ahmedabad disarmed the army' The army
was garlanded by hundreds of citizens Not
only that An Arti was performed by
young girls and women wherever the army
went 1 want this House to know one in-
teresting thing As soor as the army was
called tin the people of Ahmedubad gave a
new slogan and wrote it on the walls of
Ahmedabad They said We do not want
to fight with you It 1s the State police
which was fighting agamnst ns  We are not
against you We want food Instead of
food, we are being given bullets We are
being tortwed , we are being teai-gassed ,
we aie being lathi-charged, we are being
ricrctlesslv beaten”

This was the slogan
“STY FRTY WATT BHWT WY ATRAT &Y
it gurer a7 g’
WAV FATT FAM gAET W A A g
/s A 1"

If meant “If you shoot us, our blood
wifl go into the streets But if you give
us roft, you will become our blood hro-
ther” So, the army said, “We have noth-
ing against you” This 18 how the army
was completely disarmed This 1s what
happened

As I was saying earhier, enough of des-
tiuction was done Nearly hundied inno-
cent people have died There has been
such debasing of democratic values,
principles and practices There has been a
complete detertoration i political and par.
hamentary way of ife The Chaimanbhai
Patel Ministry was born in sin and was
thriving on sm. It has ultimately gome the
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way the sinners go! We are very happy
that it has gone We do not want to step
there. We feel that the entire Assembly
of 160 MLAs and more particularly the
ruling 140 MLAs have lost their creditability
in the eyes of the people of Ahmedabad
and of pther places m Gujarat.

MR CHAIRMAN. You may continue
tomorrow

We now take up the Half-An-Hom Dis-
cussion Shri Vayalar Ravi

1729 hrs
HAL F AN-HOUR DISCUSSION

ELECTRIFICATION OF ERNAKUIAM RI-
VANDRJUM RaiLWAY 1IN

SHRI VA¥ALAR RAVI (Chirayinkil) :
Cnatrman Sir 1 have taken the floor of
tlas House to draw the attention of the
Government to the necessity of electrifying
the Frnakuwlam-Trivandrum railway line and
even upto Mangalore hne

In reply to my Question, the hon
Mimsster, Mr Qureshi, has been forced to
sign an answer which 1s usually given by
the Master, the so-called Railway Board, in
an evasive way

He says

‘Due to low density of traffic and the
heavy capital investment required,
the electnification of Ernakulam-
Trivandrum  section 15 mot con-
sidered economucally justified in
preference fo trunk routes”

I do not know wherefrom the Mimster
rot the information Of course, his officials
atting in the Railway Board might have
supphied him or he may have taken out
from some kmd of a report from some-
where 1In this connection I would like to
mention, before coming to the subject, how
they answer questtons, how they mislead
Purliament, how they evade and give untrue
answers to the House I shall give one
example about which I have talked to him



